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- BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI 7]

ORIGINAL API-:’LICATION NO. 744 OF 2022
4 WITH
ORIGINAL APPLICATION NO. 277 OF 2022

THE MATTER OF: ' ?QJ
MOHARRAM AL ....APPLICANT
Versus
STATE OF UTTAR PRADESH ....RESPONDENT
With
LIYAKAT ALI & ORS. ..APPLICANTS
Versus Moy
%
STATE OF UTTAR PRADESH ....RESPONDENT

COMPLIANCE AFFIDAVIT ON BEHALF OF UTTAR PRADESH
POLLUTION CONTROL BOARD

|, Geetesh Chandra, aged about 47 years, S/o Shri Radhe Shyam
Chandra presently posted as the Regional Officer, Uttar Pradesh
Pollution Control Board (hereinafter referred to as UPPCB),

Muzaffarnagar, U.P. do hereby solemnly affirm and state on oath

as under: s
1. That in the official capacity mentioned above, | am

acquainted with the facts and circumstances of the case

and as such | am competent and authorized to swear this

affidavit. / ;«/

That the grievance raised in the present matter is that the

industry namely M/s Bindal Duplex Pvt. Ltd., Bhageshwari

Paper Mill and Silverton Pulp & Paper Mill are running their
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units at Village Nagla Bujurg, Bhopa Thana, Muzaffarnagar /
and dumping their hazardous waste and coal ash at the
bank of Ganga Canal in huge quantity causing serious

environmental damage.

3. That in pursuance to the direction passed by this Hon’ble

Tribunal the joint committee has undertaken the inspections ,,

e

S

of the 16 Pulp and Paper Industries, situated at
Muzaffarnagar, and filed a compliance status of the said
industries in question on 22.03.2025. The name of the said
industries are mentioned hereinbelow:

Sl. NAME OF THE UNITS {
No. “+)

1 M/s Silverton Pulp & Papers Pvt.Ltd.(Unit-1),
Bhopa Road, Muzaffarnagar

(\;:;’-'a};f\ . 2. | Mis. Silverton Pulp & Papers Pvt.Ltd.. (Unit-2), 9%
f%q} il o "*v;;_..\ Km. Bhopa Road, Muzaffarnagar.
S 3 b.% N
il ”/ TVRSY +\ 3. M/s. Garg Duplex & Paper Mills Pvt. Ltd., 8.5
I e ' E} Km., Bhopa Road, Muzaffarnagar
4 NTTCY _ . .
Voo s IS0 | 4. | Mis. Shree Sidhbali Paper Mills Ltd., Bhopa
NG T Road, Muzaffarnagar
YT OF 27 5.""| Wis. Meenu Paper Mills Pvt. Lid, 9.5 Km., Bhopa,/
e Road, Muzaffarnagar Moy,
Ay

6. M/s. Tehri Pulp & Paper Ltd. (Unit-1), 9" Km.,
' Bhopa Road, Muzaffarnagar

7. M/s. Tehri Pulp & Paper Ltd. (Unit-2), 9" Km.,
Bhopa Road, Muzaffarnagar

8. M/s. Tirupati BaalajiFiberrs Private Limited,
Bhopa Road, Muzaffarnagar

9. M/s. Bindals Papers Mills Ltd., Bhopa Road,
Muzaffarnagar

10. M/s. Shree Bhageshwari Papers Pvt. Ltd. (Unit-
1), 9" Km., Bhopa Road, Muzaffarnagar

¥l M/s. Shree Bhageshwari Papers Pvt. Ltd. (l}nit-

)8 WL.AB Sew
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2), 9™ Km., Bhopa Road, Muzaffarnagar

12. | M/s. Galaxy Papers Pvt. Ltd., Jolly Road, (
Muzaffarnagar

13. | M/s. Silvertoan Papers Ltd. (Unit-1), 9 Km.
Bhopa Road, Muzaffarnagar.

14. | Mis. Silvertoan Papers Ltd. (Unit-2), 9 Km.
Bhopa Road, Muzaffarnagar.

18 M/s Bindlas Dupulx Ltd., (Unit-1), Bhopa Road,

Muzaffarnagar
16. M/s Bindlas Dupulx Ltd., (Unit-2), Bhopa Road,
Muzaffarnagar "“/ b |
4. That it is necessary to point out here that in compliance of

the direction passed by this Hon’ble Tribunal the joint
committee has visited the above mentioned 16 Pulp and
Paper industries on 05.10.2023, 13.10.2023 and
01.12.2023 to ascertain the status of compliance of the
industries with respect to stipulated effluent discharge
standards. In the said inspections the joint committee has
collected the samples from inlet and outlet of the ETPs and
\\ also assessed the implementation of the charter for water
recycling and pollution prevention in Pulp and Paper
industries (specific to Ganga River Basin States) and
management of fly ash, plastic waste and hazardous
waste. In the said joint committee inspection, following facts

P

a. It was observed that all the industries have installed ETP

have been found:

and have taken up various steps of water conservation
through recycling of treated effluent in the process. Most
of the industries observed meeting with charter's norms
for water consumption and effluent generation. The
analysis results of 15 units were found non-compliance
particularly in respect of TSS, COD and BOD levels as

2 8 JUL 2005 W,ﬁ, "’4
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) /
per consent conditions stipulated by UPPCB. However,
all the industries were observed meeting discharge
standards notified under the Environment (Protection)
Rules, 1986 except, the unit namely M/s Galaxy Papers
Pvt. Ltd. was found operating and maintaining Zero

Liguid Discharge. _

Joint committee has also visited the Dhandhera Drain
and collected an effluent samples at downstream of M/s
Galaxy Papers Pvt. Ltd., Jolly Road, Muzaffarnagar
shows high level of Colour=500 Hzn, BOD=672 mg/l,
COD=2620 mg/l and TDS=4080 mg/l. CPCB has
formulated the charter for recycling and poliution
prevention in Pulp and Paper industries operating in
Ganga River Basins with consultation of CPPRI
Saharanpur, Department of Paper T hnology, IIT
Roorkee. o ft

2|

f’ © [ orEoni 17-}.;;-“%:\1| A copy of the said charter for recycling and pollution

5 b 4 e

=

LAY

, )
e\ 0

;ta"/ I prevention in Pulp and Paper industries is being annexed
herewith as Annexure-1.

Based on the water consumptio; data from the said
industries, 02 industries were found non-compliance
namely M/s Shree Bhageshwari Papers Pvt. Ltd. (Unit-
1), 9th Km., Bhopa Road, Muzaffarnagar and M/s Shree

Bhageshwari Papers Pvt. Ltd., (Unit-2), 9th Km., Bhopa

Road, Muzaffarnagar.

It was observed during the course of inspection of the
joint committee that 02 STPs of the capacity 32.5 MLD
Kidwai Nagar and 22 MLD Village Sahawali are found

12 8 JUL 208 \k — "or4
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not in operation. The 32.5 MLD STP on Khadarwala ;"“':/
Drain, Krishnapuri Drain, Sujru Drain and Nai Basti Drain x
has on final phase of construction whereas 22 MLD STP

at Sahawali Muzaffarnagar on Sahawali-Kukra Drain was

found on trial operation.

e. The committee also conducts inspection to evaluate the
fly ash management, plastic waste management and* w(
hazardous waste management of the said industries and
give recommendations on the above said inspection.

On the basis of the recommendations given by the said
joint committee, the pointwise compliance status and

factual report is as follows:

S. No. | Acton Points Responsible | Timelines | Compliance {
Agency for for Status e
execution execution b
A) Wastewater
Management
() |Assess the water quality of UPPCB Quarterly | Weekly
concerned Drains at monitoring  of
relevant locations and in drain  carried
case of any industrial out by UPPCB,
% contribution /contamination Muzaffarnagar.

found, corrective measures :
and action against the —— /
responsible industries shall “’3;2;@
be taken accordingly.

(if) |De-silting of Dhandhera| UPPCB and Half Yearly | De-silting work

drain, Muzaffarnagar should Irrigation of Dhandhera
be carried out at regular| Department drain is being
intervals so that there is carried out
continuous flow of water in through

the drain. industries.

Photographs of
De-silting work

is attached
herewith as
Annexure-2.
(i) |UP Jal Nigam should UP Jal 6 months | 22 MLD STP
expedite the installation of Nigam (SBR

281 JuL 205 f&my/ 7*/%
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two (02) new STPs (i.e. 32.5

Technology) of|

TR

\.k’_'.n i

MLD at Kidwai Nagar, Sahawali is
Muzaffarnagar and 22 MLD now
at vill. Sahawali, operational on
Muzaffarnagar) and ensure full capacity.
lr‘i-]sa?];:zrrétion In a time bound 32.5 MLD STP
(SBR
Technology) of
Kidwai Nagar
is now
operational on
15 MLD
capacity.
The water
quality of
treated effluent
of STPs is
found  within
the prescribed
limit. Analysis
report is
attached
herewith as
Annexure-3.
The Agro based pulp & Pulp & 3 months | M/s  Silverton
paper mills should submit Paper Papers Ltd.
an action plan for the| Industries Bhopa Road,
complete treatment of wet| and UPPCB Muzaffarnagar
washing effluent to UPPCB and M/s |
and UPPCB should assess Bindals Papers 224
the treatment facility of the Mills Ltd., ﬁ"[
wet washing wastewater Bhopa Road,
(having high COD load) and Muzaffarnagar
issue appropriate direction are  operated
in this regard as deemed fit. on Agro bhased
raw  material
has installed| -
Anaerobic
Digester for
treatment of
Wet  Washing
Effluent
generated in
the process.
(v) | All industries are required to Pulp & 1 month | During the
upgrade their ETPs to meet Paper earlier joint
the prescribed standards as| Industries inspections  of
per CTO issued by UPPCB| and UPPCB the industries,
and Action Plan may be 10 Pulp
submitted to UPPCB. &Paper
industries
found non-
compliant

P
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under  Water
(Prevention &
Control of
PO”UtiOn) Act,
s respect of
the Hoslog
effluent S
not found as
per EP. Act
Further,

directions have
been issued to
the industries
for submission
of adequacy of

the ETP.
Adequacy
Report of thef«
ETP carried
out by CPPRI,
Saharanpur
submitted to
UPPCB  with
recommendati
ons.
B) Fly-ash Management
B (i) |Industries should enter into Pulp & 1 month | Industry has
\@T A}? > NS direct  agreement/contract Paper maintained the
'Q;/" \\ N\ with cement plants or brick| Industries records of Fly
/ {onron TYASHY [\ manufacturers and maintain Ash
Tk PF’I?H*“# G proper logbook records Management. |/
Pd({ A ' along with bills/receipts to Agreement "fa;
\-.E y ensure safe disposal. the disposal of
W fly ash with
Cement Plants
and Brick
manufacturer
have been
submitted.

(i) |UPPCB should ensure UPPCB Regular | Inspections of
regular compliance of fly industries have
ash  management and been carried
implement a monitoring out by UPPCB
system to track the fly ash from time to
generated, recycled or time to monitor
disposed. the fly ash

management.
C) Hazardous Waste All  industries
Management have valid

authorization
under
Hazardous

2.8 JUL | 208
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other Wastes
(Management
&
Transboundary
Movement)
Rules, 2016.

() |Proper records should be Pulp & Quarterly | Industries have
maintained for generation Paper agreement with|
as well as disposal of| Industries TSDF for the {
hazardous waste through treatment and(’-
logbooks and manifests disposal of| %
received from authorized generated
recyclers/TSDF  operators hazardous
and quarterly reports of the waste having
same should be submitted valid
to UPPCB. Hazardous

Waste
Authorization.

(i) [All the hazardous waste Pulp & Immediate | Letter has
generating industries shall Paper been sent to
require to register on the| Industries the industries.
National Hazardous Waste
Tracking System developed K
by CPCB. >
D)Plastic Waste
Management

() | The industries should make Pulp & 1 month | The generated
direct agreement/contract Paper plastic from in
with the plastic waste| Industries the industries
processor/Cement plant to has been
ensure the safe disposal transported to
and should maintain Waste to
logbook records along with Energy Plants
bills/receipt. and Cement

Plants for
disposal.

Direction have
been issued by
UPPCB to the

industries  for
proper

maintain the
records of
plastic waste
generation and
disposal.
Industries has
submitted the
records of
plastic  waste

generation and

disposal onl/
R |
EPR porta ?%4%

28 JUL 2028
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CPCB.

(i) |[Units should maintain Pulp & Quarterly | As per point
proper daily records for Paper no. (i).
generation as well as| Industries
disposal of plastic waste
through logbooks, .
bills/receipt received from E
the authorized plastic waste
processors and submit the
quarterly report of the same
to the UPPCB.

(i) |Units should set up a Pulp & 2 months | As per poirr
dedicated and adequate Paper no. (i).
space for collection, storage| Industries n
and disposal of plastic g
waste generated by the
wastepaper-based units.

(iv) | The plastic packaging waste Pulp & 3 months | As per point
generated in the pulp & Paper no. (i).
paper industry should be| Industries
disposed-off through plastic
waste processors (PWPs)
which are registered on the
Centralized Extended .
Producer's  Responsibility \C
(EPR) Portal for plastic w
packaging, in compliance of
the Plastic Waste
Management (PWM) Rules,

2016.

The pulp & paper mills Pulp & 3 months | Industries has

which are importing Paper submitted the

wastewater containing| Industries records of

plastic waste as raw plastic waste

material should get generation and

themselves registered on disposal on

the centralized EPR Portal EPR porta

for plastic packaging under

the importer category.

E) Environmental U

Compensation related

issues

To recover pending UPPCB 1T month | Total amount

Environmental Rs. 31,42,500/-

Compensation (EC) had been

imposed by UPPCB from imposed on 04

the non-complied/defaulter defaulter

industries and identified industries for

responsible persons for disposing of fly

ilegal dumping of ash in illegal

hazardous chemicals fly ash and

on the bank of irrigation unscientific
12 81 JUL 1200
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e

canal.

manner from
the date of
incident ie.
09.07.2022 till
the date when
the fly ash and

other was
disposed
through TSDF
ie.

29.09.2022.
The total
amount
Environmental
compensation
has been

recovered and
deposited in

(i)

guidelines

utilized

UPPCB may impose EC for
non-compliance as per the

prepared by

CPCB. EC collected may be
for
measures of the area.

remedial

UPPCB

account of
UPPCB.
As = ™
applicable ;

. B8
£ Rt WY g

Rt M

That the status of various industries have been verified by “©

the U.P. Pollution Control Board by conducting inspection

on 11.07.2025 and the present status is as follows:

SI. [™Name of the Production | Raw Material Date of Operati | Compliance status
No. unit Capacity Inspection onal
Status
1. M/s Silverton Craft Waste 11.07.2025 | Operati | Water:
Pulp & Papers | paper/Duplex | Paper/Import onal Waste water sample
Pvt.Ltd. (Unit- Board/Cup ed Waste collected from outlet
1), Bhopa Stock-300 Paper/Virgin of ETP. As per
Road, MT/Day Pulp- 375 analysis report, all
Muzaffarnagar | Captive MT/Day parameters  found
Power Plant within the stipulated
5.0 MW standards.
(Annexure-4).
Air:
Stack Emission
monitoring
conducted by NABL
PRER accredited
i laboratory along
WAUZS with representative
2 8 JuL 208 ARy
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ong

of UPPCB. As per /R
monitoring  report,
the specific
parameter is found
within prescribed
limit. Annexure-5.
Hazardous
Waste/Plastic
Waste/Fly Ash

Disposal

Management

o Industry has,,_ a
valid agreen)‘\n%
for proper and |
scientific disposal
of generated
hazardous waste
with TSDF
namely M/s
Sheetala Waste
Management
Project,Sikandara
bad, Bulandshahr.
Latest copy of
Form-10 is
attached herewith
as Annexure-6.

e Industry
maintained the
records of plastic
waste generation.
As per the
records provided
by the unit,
average  plastic
waste generation
is 2.48 MT/Day.
Generated plastic’ [« -
waste disposed in |
its unit in Waste
to Energy Plant
Boiler.

e Industry has an
agreement  with
the M/s Malwa
Trading Co.,
Muzaffarnagar for
disposal of fly ash
in Ambuja
Cement Plant on
an average 42.88

MT/Day.
2 M/s. Silverton Writing & Waste Paper | 11.07.2025 | Operati | Water:
Pulp & Papers Printing -625 MT/Day onal Waste water sample
Pvt. Ltd. (Unit- | paper, News collected from outlet
2), 9" Km. Print & of ETP. As per
Bhopa Road, Coated ' analysis report, all L
Muzaffarnagar | Paper- 550 parameters  foung

PRERNA

4
e AGI _ M:}Tm_
NAGHS =
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PRER
N

MUZAFHA

MT/Day
Captive
Power Plant-
16.0 MW

RY

IR A3

within the stipulated
standards
{Annexure-7).

Air:

Stack Emission
monitoring
conducted by NABL
accredited
laboratory along
with representative
of UPPCB. As per
monitoring  report,
the specific
parameter is found
within prescribed
limit (Annexure-8).
Hazardous
Waste/Plastic
Waste/Fly Ash

Disposal

Management
eIndustry has a

valid agreement
for proper and
scientific disposal
of generated
hazardous waste
with TSDF namely

M/s Sheetala
Waste
Management

Project,Sikandarab
ad, Bulandshahr. :
Latest copy of /
Form-10 is [V
attached herewith
as Annexure-9.

« [ndustry
maintained the
records of plastic
waste generation.
As per the records
provided by the

unit, average
plastic waste
generation is 2.86
MT/Day.

Generated plastic
waste disposed in
its unit in Waste to
Energy Plant
Boiler.

eIndustry has an
agreement with the
M/s Malwa Trading
Co.,
Muzaffarnagar for
disposal of fly ash

l
]

28 JUL 08
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in Ambuja Cement

Plant on an
average 42.88
MT/Day.
M/s. Garg Kraft Waste Paper | 11.07.2025 Operati | Water:
Duplex & Paper/Board/ - 450 onal Waste water sample
Paper Mills Cup MT/Day collected from outlet
Pvt. Ltd., 8.5 | Stock/Writing Agro Waste- of ETP. As per
Km., Bhopa & Printing 130 MT/Day analysis report, all
Road, Paper 415 parameters found
Muzaffarnagar | MT/Day (40 within the stipulated
MT/Day standards. A
based on Annexure-10.
Agro Waste Air: /
and 375 Stack Emission
MT/Day monitoring
based on conducted by NABL
Waste accredited
Paper) laboratory along
Captive with representative
Power Plant- of UPPCB. As per
4.5 MW monitoring  report,
the specific
parameter is found
within prescribed
limit. Annexure-11.
Hazardous
Waste/Plastic A
Waste/Fly Ash g,
Disposal I

Management
e Industry has a

valid agreement
for proper and
scientific disposal
of generated
hazardous waste
with TSDF namely
M/s Bharat Qil &
Waste

Management,

Kanpur Dehat.
Latest copy of
Form-10 is

attached herewith
as Annexure-12.
e Industry
maintained the
records of plastic
waste generation.
As per the records
provided by the

unit, average
plastic waste
generation is 2.9
MT/Day. For
disposal of this,

industry has _a

JUL 20
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valid agreement /
with Mis KK VL
Duplex and Board
Mills,
Muzaffarnagar for
use in Waste to
Energy Plant
Boiler.

e Industry has an
agreement  with
the M/s G.MR.
Contractors,
Village Nagla
Buzurg,
Muzaffarnagar for
disposal of fly ash
in Cement |i-
Plant/Brick Kilns |
on an average 4.5

MT/Day.

¢ Industry has
registration on
EPR Portal. EPR
Registration is

attached herewith
as an Annexure-

13.
4. M/s. Shree Kraft Paper- | Waste Paper, | 11.07.2025 Operati | Water:
Sidhbali Paper | 250 MT/Day, Rozin, Alum onal Waste water sample /
Mills Ltd., Captive collected from outlet
Bhopa Road, | Power Plant- of ETP. As pe
Muzaffarnagar 2.0 MW analysis report, a q

parameters  found %

within the stipulated

standards.

Annexure-14.

Air:

Stack Emission

monitorin

S ALS conducteg by NABL

: accredited

\ laboratory along

) with representative
| of UPPCB. As per

|/ PRERNA TYAGH

] HOTARY o
| AU AFFARNAGAR monitoring  report,
i et /W !
Y fag. No. ﬁ;/ S/ Particulate Matter,
afm \ . -
) S 4 Dioxins and Furans
i’ found within  the
B stipulated
standards.
Annexure-15.
Hazardous
Waste/Plastic
Waste/Fly Ash
A Gl Disposal
PRER Management
MUZA

e Industry has a
valid agreemem/

128 JUL N5 ) .
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for proper and
scientific disposal
of generated
hazardous waste
with TSDF namely
M/s Bharat Oil &
Waste
Management,
Kanpur Dehat.
Latest copy of
Form-10 is
attached herewith
as Annexure-16.
 Industry
maintained the
records of plastic
waste generation.
As per the records
provided by the

unit, average
plastic waste
generation is 1.5
MT/Day. For

disposal of this,
industry has a
valid agreement
with M/s KK
Duplex and Board
Mills,

Muzaffarnagar for
use in Waste to

Energy Plant;!,),_

Boiler.

e Industry has an
agreement  with
the M/s Malwa
Trading Co., (
Muzaffarnagar for
disposal of fly ash
in Ambuja Cement
Plant on an

o

average 2.5
MT/Day.
M/s. Meenu Kraft Paper | Waste Paper | 11.07.2025 | Operati | Water:
Paper Mills 350 MT/Day | 400 MT/Day onal Industry has
Pvi. Ltd., 9.5 Captive adopted Zero Liguid
Km., Bhopa Power Plant Discharge system
Road, 4.7 MW for waste water
Muzaffarnagar effluent. At the time
of inspection,
Industry found
complying on Zero
Liquid Discharge.
Air:
Stack Emission
monitoring
conducted by NABL
accredited %
\
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laboratory along
with representative
of UPPCB. As per
monitoring  report,
Particulate  Matter,
Dioxins and Furans
found within the
stipulated
standards.
Annexure-17.
Hazardous
Waste/Plastic
Waste/Fly Ash

Disposal

Management
e Industry has a

valid agreement
for proper and
scientific disposal

of generated"

hazardous waste
with TSDF namely
M/s Bharat Qil &
Waste
Management,
Kanpur Dehat.
Latest copy of
Form-10 is
attached herewith
as Annexure-18.

o [ndustry
maintained the
records of plastic
waste generation.
As per the records

provided by tHe:

unit, average
plastic waste
generation is 3.5
MT/Day. For

disposal of this,
industry has a
valid agreement
with M/s KK
Duplex and Board
Mills,

Muzaffarnagar for
use in Waste to
Energy Plant
Boiler.

e Industry has a
valid agreement
with  brick  kiln
namely M/s Shiva
Bricks Supply, Vill.
Sandhawali,
Muzaffarnagar for
proper disposal of

45

\ 128 JuL 205
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fly ash in making

bricks on an
average 4.5
MT/Day.

» Industry has
applied for
registration on
EPR Portal.
Annexure 19.

M/s. Tehri Kraft Paper- Waste 11.07.2025 | Operati | Water:
Pulp & Paper | 250 MT/Day Paper-250 onal Waste water sample
Ltd. (Unit-1), Captive MT/Day collected from outlet
9" Km., Bhopa | power Plant of ETP. As per
Road, 8.0 MW analysis report, all
Muzaffarnagar parameters  found

within the stipulated
standards.
Annexure-20.

Air:

Stack
monitoring
conducted by NABL
accredited

Emission

laboratory along
with representative
of UPPCB. As per
monitoring  report,
the specific
parameter is found
within prescribed

limit. Annexure-21.

Hazardous
Waste/Plastic
Waste/Fly Ash
Disposal
Management

e Industry has a
valid agreement
for proper and
scientific disposal
of generated

hazardous waste
with TSDF namely
M/s Bharat Qil &
Waste

Management,

Kanpur Dehat.
Latest copy of
Form-10 is

attached herewith
as Annexure-22.
Industry
maintained the
records of plastic
waste generation.
As per the records

“5..'
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UL 0%



2991

provided by the

unit, average
plastic waste
generation is 2.0
MT/Day. For
disposal of this,
industry has a
valid agreement
with Mis KK

Duplex and Board
Mills,

Muzaffarnagar for
use in Waste to
Energy Plant
Boiler. 4
Industry has an
agreement with
the M/s Bulk Ash
Supplier, Bhopa
Road,

Muzaffarnagar in
cement plant on

an average 3.0
MT/Day.

e Industry has
registration on
EPR Portal. EPR
Registration is

attached herewith |-

as an Annexure-
23.

PRE

wALZ AHF

Y

ol

AGAT

M/s. Tehri Kraft Paper- | Waste Paper, | 11.07.2025 Operati | Water:
Pulp & Paper | 350 MT/Day Caustic, onal Waste water sample
Ltd. (Unit-2), Rozin Alum collected from outlet
9" Km., Bhopa of ETP. As per
Road, analysis report, all
Muzaffarnagar parameters  found
within the stipulated
e standards.
o Agﬁ\ Annexure-24.
® AN\ Air:
; ffm\\f \\ Industry uses steam
~ /PRERNA TRy | from its  sister
,{ LYl R’,»ij}”'!‘\’ v 1 concern (Unit-1).
i\ \ muzsrramuaghn /! Hazardous
B Sep. Mo, 7885 //m / Waste/Plastic
N\ AN Waste/Fly Ash
VT o A -
- -ﬁ"’f‘*}:??"‘;;i"’eﬁ’ Disposal
ST T N

Management
s Industry  has

valid agreement
for proper and
scientific disposal
of generated
hazardous waste
with TSDF namely
M/s Bharat OQil &
Waste

a

2 8 JUL 2055
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.

Management,

Kanpur Dehat.
Latest copy of
Form-10 is

attached herewith
as Annexure-25.

s Industry

maintained the
records of plastic
waste generation.
As per the records

provided by the
unit, average
plastic waste
generation is 2.0
MT/Day. For
disposal of this,
industry has a.
valid agreement
with  M/s KK

Duplex and Board
Mills,
Muzaffarnagar for

use in Waste to
Energy Plant
Boiler.

e Industry has an
agreement  with
the M/s Bulk Ash

| Supplier, Bhopa
%@m% Road, _
e == AN Muzaffarnagar in
g3 };,«. _ \;\\_! cement plant on
[/ e | FRERMA Tvpsy 1\ an average 3.0

.| Forapy 19 L MT/Day.
- fﬂf:.';,i%?m;{iﬂ:iiﬁ,t\g )| 4 e Industry has
\ i)\ﬁﬂg Ho. 7855 ,r’*;;, 1 registration on
" gé,g:h_w,,;ﬁga, EPR Portal. EPR
gL s Rer Registration is
i\lu;{i_i;i/ attached herewith
as an Annexure-

26.
M/s. Tirupati Kraft/Writing | Waste Paper | 11.07.2025 | Operati | Water:

Baalaji Fiberrs Printing 175 MTD onal Waste water sample
Private Paper 150 collected from outlet
Limited, Bhopa MTD, of ETP. As per
Road, Captive analysis report, all
Muzaffarnagar | Power Plant parameters found
0.5 MW within the stipulated

standards

Annexure-27.
Air:
Stack

Emission
monitoring
conducted by NABL
accredited

laboratory along
with representative

1 .

‘)‘?\ —— . i t‘}

i
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of UPPCB. As per
monitoring  report,
Particulate  Matter,
Dioxins and Furans
found within the
stipulated
standards.
Annexure-28.
Hazardous
Waste/Plastic
Waste/Fly Ash

Disposal

Management
o Industry has a

valid agreement
for proper and
scientific disposal
of generated
hazardous waste |,
with TSDF namely |-
M/s Bharat Oil &
Waste
Management,
Kanpur Dehat.
Latest copy of
Form-10 is
attached herewith
as Annexure-29.

s Industry
maintained the
records of plastic
waste generation.
As per the records
provided by the
unit, average
plastic waste
generation is 2.0
MT/Day which is
recycled in its
sister concern
pyrolysis plant.
Industry has a
valid agreement

~F= with  brick  kiln
namely M/s
Roshan Brick
Supply, Jolly
Road,

Muzaffarnagar for
proper disposal of
generated fly ash
in making bricks
on an average 1.5

MT/Day.
; e Industry has }
PR RN;MG} registration Fcy(
NOTARY EPR Portal. EPR
pMugpERast Registration is

“ 2 8 JUL 208 \

1ol »
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attached herewith
as an Annexure-
30.

M/s. Bindals
Papers Mills
Ltd., Bhopa
Road,
Muzaffarnagar

i m i i:_!_lla ‘i"!{ﬁg: “. i1

ROYARY i

(s

Writing &
Printing
Paper- 300
MT/Day,
Lime- 170
MT/Day
Captive
Power Plant
15 MW &5
MW

FARNAGAR
Ne. 7866 /Ly,

Bagasse-736
MT/Day
Or Wheat
Straw 409
MT/Day;,
Wood 374
MT/Day,
Filler 30
MT/Day,
Waste
Paper-32
MT/Day &
Lime Stone-
60 MT/D,
Lime Mud —
170 MT/Day

11.07.2025

Operati
onal

Water:
Waste water sample
collected from outlet
of ETP. As per
analysis report, all
parameters  found
within the stipulated
standards.
Annexure-31.

Air:

Stack
monitoring
conducted by NABL
accredited
laboratory
with

Emission

along
representative |

of UPPCB. As per#

monitoring  report,
the specific
parameter is found
within prescribed
limit. Annexure-32.
Hazardous

Waste/Plastic
Waste/Fly

Disposal

Management
s Industry has a

valid agreement
for proper and
scientific disposal
of generated
hazardous waste
with TSDF namely
M/s Bharat Oil &
Waste
Management,
Kanpur Dehat.
Latest copy of
Form-10 is
attached herewith
as Annexure-33.
Industry has an
agreement  with
the M/s Malwa
Trading Co. & M/s
Bulk Ash Supplier
for disposed of fly
ash in M/s.
Ambuja Cement&
M/s  J.K.Cement
for disposed of fly
ash itself.
e Industry

Ash

has

registration on

*\?@

t')‘,j

TH
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EPR Portal. EPR
Registration is
attached herewith
as an Annexure-
34.

10.

M/s. Shree
Bhageshwari
Papers Pvt.
Ltd. (Unit-1),
9" Km., Bhopa
Road,
Muzaffarnagar

Kraft Paper-
200 MT/Day

/ //r?'”a?" TYAR

i‘h} i .t-‘ f‘ :

Agrowaste-
100 MT/Day
Waste
Paper- 90
MT/Day

11.07.2025

Operati
onal

Water:
Waste water sample
collected from outlet

of
analysis
parameters

ETP. As per
report, all
found

within the stipulated
standards.
Annexure-35.

Air:

Stack

Emission

monitoring

conducted by NABL |7

accredited

laboratory
with

along
representative

of UPPCB. As per

monitoring
the

report,
specific

parameter is found

within

prescribed

limit. Annexure-36.
Hazardous
Waste/Plastic

Waste/Fly

Ash

Disposal
Management

Industry has a
valid agreement
for proper and
scientific disposal
of generated
hazardous waste
with TSDF namely

M/s Sheetala
Waste
Management

Project,Sikandara
bad, Bulandshahr.
Latest copy of
Form-10 is
attached herewith
as Annexure-37.
Industry
maintained the
records of plastic
waste generation.
As per the records

provided by the
unit, average
plastic waste

generation is 2.3
MT/Day. For

¥

R2
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disposal of
industry
valid agreement
with M/s KK
Duplex and Board
Mills,

Muzaffarnagar for
use in Waste to

this,
has a

Energy Plant
Boiler.

¢ Industry has an
agreement  with
the M/s Arjun
Enterprises,
Gautam Budh

Nagar for disposal
of fly ash in M/s.

Wonder Cement
Lid.,, Vil. Somna
Dorau Mor,

Gabhana, Aligarh
on an average 2.2
MT/Day.

e Industry has
registration on
EPR Portal. EPR
Registration is

attached herewith
as an Annexure-
38.

11.

M/s. Shree
Bhageshwari
Papers Pvt.
Ltd. (Unit-2),
g™ Km., Bhopa
Road,
Muzaffarnagar

PRER

o
|

MUZAFF

’é@ﬁ%%;
,/ L9

\ -1!_{2!«‘?:‘ AN GaR 'I

\tl et L™
%
Nhe

Waste
Paper- 120
MT/Day

Writing &
Printing
Paper- 100
MT/Day

‘\% o :

vlﬁ kY
e \ )
PRERIGA vva00\

Z " 1
MGTagy

neg. Na, rgge ;{r. w

s Y
. P, ;

. OF &2

S

11.07.2025

Operati
onal

Water:
Waste water sample
collected from outlet
of ETP. As

parameters  found
within the stipulated
standards.
Annexure-39.

Air:

Industry uses steam
from its sister
concern (Unit-1).
Hazardous
Waste/Plastic
Waste/Fly

Disposal

Ash

Management /

e Industry has a
valid agreement
for proper and
scientific disposal
of generated
hazardous waste
with TSDF namely
M/s Sheetala
Waste
Management

per
analysis report, all |

28 JUL 205

L —

e

%

~
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735
'k,:’
v/
s

'/

i /

# o
)
o3 \“-...._--“/

Projectﬁikandara%

bad, Bulandshahr.
Latest copy of
Form-10 is
attached herewith
as Annexure-40.
Industry
maintained the
records of plastic
waste generation.
As per the records
provided by the

unit, average
plastic waste
generation is 2.3
MT/Day. For
disposal of this,
industry has a
valid agreemenﬁ*
with M/s KK

Duplex and Board
Mills,

Muzaffarnagar for
use in Waste to

Energy Plant
Boiler.

e Industry has an
agreement  with
the M/s Arjun
Enterprises,
Gautam Budh

Nagar for disposal
of fly ash in M/s.
Wonder Cement
Lid.,, Vill. Somna (
Dorau Mor,"|
Gabhana, Aligarh
on an average 2.2
MT/Day.

e Industry
registration on
EPR Portal. EPR
Registration is
attached herewith
as an Annexure-
41.

has

12.

M/s. Galaxy
Papers Pvt.
Ltd., Jolly
Road,
Muzaffarnagar

PRER
M

Kraft Paper-
100 MT/Day
Captive
Power Plant
1.0 MW

r\ffl 1:’1\ 'l | 8
g

Waste
Paper-120
MT/Day

11.07.2025

Operati
onal

Water:
Industry has
adopted Zero Liquid
Discharge  system
for waste water
effluent. At the time
of inspection,
Industry found
complying on Zero
Liquid Discharge.

Air:

Stack

Emission

2 8 JUL 205

\

. |

e

e

o
&t
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PRE

AL

AGI

ARY
ATAL

EARN:

monitoring

conducted by NABL |
accredited

laboratory along

with representative
of UPPCB. As per
monitoring  report,
the specific
parameter is found
within prescribed
limit. Annexure-42.
Hazardous
Waste/Plastic
Waste/Fly Ash

Disposal

Management
e Industry has a

valid agreement
for proper and
scientific disposal
of generated
hazardous waste
with TSDF namely
M/s Bharat Qil &
Waste
Management,
Kanpur Dehat.
Latest copy of
Form-10 is
attached herewith
as Annexure-43.
Industry
maintained the
records of plastic
waste generation.
As per the records
provided by the

unit, average
plastic waste
generation is 1.8
MT/Day.

Generated plastic
waste disposed by
M/s Keshav
Enterprises
Muzaffarnagar to
Chittorgarh
(Rajasthan).
Industry has an
agreement with
the M/s Link
Overseas LLP Ltd.
Muzaffarnagar for
disposed of fly ash
in low laying area
on an average
1.86 MT/Day.

e Presently industry

2'8 JuL 2008

"o

R

h Y
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applied for EPR

registration.

13.

M/s. Silvertoan
Papers Ltd. 1
(Unit-1), gt
Km. Bhopa

Road,

Muzaffarnagar

=
2
71T

Kraft Paper-

80 MT/Day

Compress

Biogas —

2300 Kg/Day

Captive

Power Plant

—4.0 MW

!
4
e

g

Waste
Paper-70
MT/Day,
Imported

Waste

Paper-25.8
MT/Day

Wheat Straw-
225 MT/Day
OR Bagasse
600 MT/Day

11.07.2025

Operati
onal

Water:

Waste water sample
collected from outlet
of ETP. As per
analysis report, all
parameters  found
within the stipulated
standards.
Annexure-44.

Air:

Stack
monitoring

Emission

conducted by NABL |-

accredited
laboratory along
with  representative
of UPPCB. As per
monitoring  report,
the specific
parameter is found
within prescribed
limit. Annexure-45.
Hazardous

Waste/Plastic
Waste/Fly

Disposal

Management
e Industry has a

valid agreement
for proper and
scientific disposal
of generated

Ash

hazardous waste

with TSDF namely
M/s Sheetala
Waste
Management
Project,Sikandara
bad, Bulandshahr.
Latest copy of
Form-10 is
attached herewith
as Annexure-46.
Industry
maintained the
records of plastic
waste generation.
As per the records
provided by the
unit, average
plastic waste
generation is 3.0
MT/Day.
Generated plastic
waste disposed in
its unit in Waste to

\‘hr‘"

%,

o

=
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o

Energy Pla
Boiler.
e Industry has an

agreement  with
the Malwa Trading
Co. for disposal of
fy ash in Mr/s.
Ambuja Cement
Ltd. on an
average 16.0
MT/Day.

e Presently industry
applied for EPR

_registration.
M/s. Silvertoan Writing & Waste Paper | 11.07.2025 | Operati | Water:
Papers Ltd. Printing (Imported onal Waste water sample
(Unit-2), gt Paper, New | Waste Paper collected from outlet
Km. Bhopa Print and and Indian of ETP. As per
Road, Coated Waste analysis report, all
Muzaffarnagar | Paper- 550 Paper), parameters  found
. MT/Day, Purchased within the stipulated y
Captive Pulp 625 standards. s,
Power Plant MT/Day Annexure-47. -
16.0 MW Air: '
Stack Emission
monitoring
conducted by NABL
accredited
laboratory along

with representative
of UPPCB. As per
+@ monitoring  report,
the specific
parameter is found
within prescribed
limit. Annexure-48.
Hazardous
Waste/Plastic /
%

. Waste/Fly Ash |
20714 ;;\ Disposal %
,/ S AN Management A
i / & e Industry has a

{1 "’RER;’;& Va1 1 valid agreement
' M3Tany e L for proper and
f‘v}, e dan scientific disposal
e B, 75 Sor st of generated
«;_'"_.'*-fi';;;u___m P fN hazardous waste
ALopE \W/ with TSDF namely
R 0 M/s Sheetala
Waste
Management

Project,Sikandara | 2. #
bad, Bulandshabhr. %?}.
Latest copy of
Form-10 is
attached herewith
as Annexure-49.
e Industry

=
Il L =
%
b ’IL—;__,.-;__«-:’__ 'gfﬁ,-
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maintained the
records of plastic
waste generation.
As per the records

provided by the
unit, average
plastic waste
generation is 3.0
MT/Day.

Generated plastic
waste disposed in
its unit in Waste to

Energy Plant
Boiler.

e Industry has an
agreement  with

the Malwa Trading
Co. for disposal of
fy ash in M/s.
Ambuja Cement
Ltd. on an
average 16.0
MT/Day.

e Presently industry
applied for EPR
registration.

15,

M/s Bindlas
Duplex Ltd.,
(Unit-1),
Bhopa Road,
Muzaffarnagar

PRE

i

Kraft Paper-
200 MT/Day
Captive
Power Plant
—-4.0 MW

£3
LI W

1 T
Vi Ban

o

AZATABN
/R

ML Ty

-
e e

Waste
Paper- 200
MT/Day

Agro Waste-

65 MT/Day
Caustic
Rozin Alum

L)
A Y
Fafty 3¢

G LT
4. o, 7855 f. F

.«.“\‘i}% 24

ol

=S

11.07.2025

Operati
onal

Water:
Waste water sample
collected from outlet
of ETP. As per
analysis report, all
parameters  found
within the stipulated
standards.
Annexure-50.

Air:

Stack
monitoring
conducted by NABL
accredited
laboratory along
with representative
of UPPCB. As per
monitoring  report,
the specific
parameter is found
within
limit. Annexure-51.
Hazardous
Waste/Plastic
Waste/Fly

Disposal

Management
eindustry has a

valid agreement
for proper and
scientific disposal
of generated

Emission

Ash

prescribed |

L
-
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hazardous wast?lb} (
with TSDF namely

M/s Sheetala 1&
Waste
Management
Project,Sikandara
bad, Bulandshahr.
Latest copy of
Form-10 is
attached herewith \
as Annexure-52.
Industry
maintained the
records of plastic
waste generation.
As per the records
provided by the

unit, average
plastic waste
generation is 4.0
MT/Day.

Generated plastic
waste disposed by

M/s Dew 1
Resources %)
Management,
Muzaffarnagar. h

Industry has an
agreement  with
the M/s Malwa
Trading Co. for

N

N disposal of fly ash
b :
/g&@ Tﬁ]i‘,\?%\\ in M/s. Ambuja
5: v A \ Cement Ltd. on
Vo mgg e A o Industry has
\ TN fiag ﬁ,f;‘;’i{ﬁ‘-’*ff registraion  on |
',E?;?; - %gs EPR Portal. EPR |0,
N K Registration is | S
‘wﬁ{}f attached herewith \
=}~ as an Annexure-
53.
M/s Bindlas Duplex Waste Paper, | 11.07.2025 | Operati | Water:
Duplex Ltd., Board- 250 Caustic, onal Waste water sample
(Unit-2), MT/Day Rozin Alum collected from outlet
Bhopa Road, of ETP. As per
Muzaffarnagar analysis report, all

parameters  found
within the stipulated .
standards.
Annexure-54.

Air:

Industry uses steam
from its sister
concern (Unit-1).
Hazardous
Waste/Plastic

'\-w

Peld
ce
T
[ e
r-
2

[

Y —
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- Waste/Fly Ash 15, (

Disposal ‘

Management
elndustry has a

valid agreement
for proper and
scientific disposal
of generated
hazardous waste
with TSDF namely
M/s Sheetala
Waste
Management
Project,Sikandara
bad, Bulandshahr.
Latest copy of|
Form-10 is
attached herewith
as Annexure-55.
Industry
maintained the
records of plastic
waste generation. r’Jb.
As per the records | "
provided by the

unit, average
plastic waste
generation is 4.0
MT/Day.

Generated plastic
waste disposed by

M/s Dew
Resources
e o Management,
/@l o \\ Muzaffarnagar.
V74 i "‘“‘\\)5" \ e Industry has an
v W agreement  with
.‘-r“,\ \" the M/s Ganpati 5
i | Engineering &

Construction utility |,
for disposed of fly |

ash in M/s Wonder | &
Cement Ltd. U.P.
on an average

4.86 MT/Day.

e Industry has
registration on
EPR Portal. EPR
Registration is

attached herewith
as an Annexure-
56.

Pt
"

That the UPPCB is taking all the necessary steps with

UZAREARNA T utmost fairness by adapting to institutional framework in

)8 JuL WB ﬁ
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compliance of all the directions passed by this Hon'ble

Tribunal vide its previous and present order.

The present affidavit is being submitted for the kind pertlsal of this
\

Hon’ble Tribunal. el— -
S
' DEPONENT
}'b
VERIFICATION: Ny

Verified at Muzaffarnagar on this the Qgﬂﬂay of July, 2025 that the -
contents of above affidavit are true and correct to my knowledge
based on records and information received and believed to be
true, no part of it is false and nothing material has been

concealed therefrom.

el —=
2 8 JUL M *-:_w,p Mfﬁ

'E _‘uL TRy R
Lib p;’,_“pirmr\AH)
”U /67!(] ¥ -{ £F

/
O
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CHARTER FOR WATER RECYCLING & POLLUTION
PREVENTION IN PULP & PAPER INDUSTRIES
(IN MAIN STEM STATES OF RIVER GANGA &

YAMUNA)

CENTRAL POLLUTION CONTROL BOARD
DELHI

JUNE, 2024
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woodiagro residuc based Pulp & Paper industrics, typically having high solid content
around 8 — 12% and COD in the range of 73000 - 125000 mg/L), lack of process
optimisation, intensive use of water and consequently high discharge, low performing and
inadequate existing effluent treatment plants, lack of awareness and unskilled Manpower
for proper operation & maintenance of ETP, etc.

Considering the adverse impact of discharge of unircated/partially rreated effluent
from Pulp & Paper industries on water quality of recipient water bodies (i.e. freshwater
streams, rivulets, rivers cte.), the Central Pollution Control Board (CPCB) in year 2010
carried out a study in collaboration with IIT Kanpur, IIT Delhi, IIT Roorkee and

‘Central Pulp and Paper Research Institute (CPPRI), Saharanpur and submitted a
report on “Techno-economic feasibility for setting up of Common Chemical Recovery
Flant & Common Effluent Treatment Plant for Pulp & Paper Industries operating
m'i_der identified cluster in Uttar Pradesh & Uttarakhand”. The major highlights of
the reports are as follows:

a. Installation of stand-alone or Common Chemical Recovery Plants (CRPs) by
wood/agro-based Pulp & paper industries for black liquor management was made
as a mandatory requirement for continuing their manufacturing operations.

b. Industries to be categorized as per the raw material and grade of paper produced
for seiting up benchmarks for specific freshwater consumption and wastewater
discharge.

¢. Process optimization and adoption of cleaner production technology for
minimizing water use and effluent generation.

d. The setting up of CETP was found Lo be techno-economic unfeasible.

¢. Upgradation of ETF by individual paper mills.

The follow-up of the above study led to the formulation of the “Charter for Water
Recycling & Pollution Prevention in Pulp and Paper Industries located in river Ganga
basin® by CPCB in consultation with leading technical institutes like 1I'T Roorkee, IIT
Kanpur, IIT Delhi & CPPRI, SPCBs, representatives from industry & industry
associations, and other stakeholders with an objective to reduce the specific [reshwater
consumption & effluent discharge, improvement in quality of treated effluent to ensure
improvement in water quality of the recipient water bodies/ streams/tributaries and river

Ganga. The basic premise of the Charter was majorly based on:

7|Page
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Table 2: Categorization of Pulp & Paper industries, benchmark for specific
freshwater consumption & specific effluent discharge in Charter 2.0

Type of Industry - Benchmark values
= (KL/MT of product)
= Specific Specific
U | Freshwater | Effluent
consumption | discharge
Wood Based Pulp & Paper Mills producing | Al 50 40
bleached grades of chemical pulps, papers,
| paperboards & newsprint _
Wood Based Pulp & Paper Mills producing | A2 25 20
unbleached grades of papers and paperboards -
Agro Based Pulp & Paper Mills producing | Bl 50 40
| bleached grades of chemical pulps, papers,
| paperboards & newsprint _
Agro Based Pulp & Paper Mills producing | B2 25 20
_unbleached grades of papers and paperboards
RCF and Market Pulp Based Paper Mills | CI 14 10
| producing bleached grades of papers, paperboards
‘& newsprint
RCF and Market Pulp Based Paper Mills | C2 10 6
producing wunbleached grades of papers and
Paperboards S—
RCF and Market Pulp Based Specialty Paper Mills | D | 30 40

Targeted norms for treated effluent quality as recommended in Charter 2.0 are
mentioned in Table 3 below:

Table 3: Targeted norms for treated effluent quality as recommended in Charter 2.0

Parameters Integrated Pulp & Paper Mills RCF based Mills
. Producing Chemical Pulp =l
pH 6.5-8.5 6.5-8.5
“TSS (in mg/l) <30 <30
TDS (in mg/l) < 1800 < 1600
COD (in mg/l) <200 <150
| BOD (in mg/l) <20 <20
Colour, PCU <250 <150
AOx (in mg/l) =8 -
'SAR <10 <8

Charter 2.0 was implemented in the year 2015 in nine states of the river Ganga and

Yamuna basin viz. Uttarakhand, Haryana, Delhi, Uttar Pradesh, Bihar, Jharkhand, Madhya

9|Page
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2. CURRENT STATUS OF PULP & PAPER INDUSTRY IN
MAIN STEM STATES OF RIVER GANGA AND YAMUNA

Pulp & Paper industries located in the main stem States of rivers Ganga and
Yamuna use diverse fibrous raw materials (Wood, Agro residues, Wastepaper (Indigenous
& Imported) /Recycled Fiber (RCF) and Ready-made pulp), to produce various grades of
haper (bleached & unbleached grades paper and paper board, and specialty grade papers),
and having significant variation in scale of production.

As per the inventory (year 2023) available with CPCB, there arc around 161 nos.
of Pulp & Paper industries situated in the main stem states of river Ganga & Yamuna which
constitute about 17-18% of the total Pulp & Paper industries in the country. These
industries are spread over the states of Uttarakhand, Haryana, Uttar Pradesh, Bihar & West
Bengal. Out of 161 nes. of Pulp & Paper industries, 130 (78 in river Ganga main stem
states and 52 in river Yamuna main stem states) were found operational during inspections
in the year 2023 having an overall total average production of around 18552 MT/day.
Category-wise number of operational Pulp & Paper industries and corresponding

production is shown in Table 4 below:

Table 4: Category-wise number of Pulp & Paper Industries found operational during
2022 — 2023 with actual production in river Ganga & Yamuna main stem states

Category No. of operational Pulp & Paperi;t'nta] avg. dai]yé

industries situated in the main stem statesproduction
of rivers Ganga & Yamuna (MT/day)
Al (04 _ 1710
A2 ~ No industry in this category

Bl 04 Tho
B2 04 639
Cl 46 5600
G2 68 : 9691
=1 04 146
Total 130 18552

As indicated above, recycled fiber/ wastepaper-based Pulp & Paper industries
constitute about 87% of the Pulp & Paper industries operating in river Ganga and Yamuna
basin main stem states and contribute to about 82% of the total paper production. Category-
wise specific freshwater consumption and effluent discharge values monitored during the

year 2023 ar¢ shown in Table 5 below:

11| Page



3011

3. NEED FOR CHARTER 3.0

In order to achieve benchmark for specific freshwater consumption specified in
Charter 2.0, industries took measures to close the water loop and achieved a significant
reduction in specific freshwater consumption, however, it has resulted in new
cnvironmental challenges, At the same time production from wastepaper/ recyeled fibre
has increased significantly as the existing industries have gone through capacity expansion
and many industries in other categories have switched to wastepaper-based production.
The number of wastepaper-based industries operating on Zero Liquid Discharge (ZLD) has
increased significantly by complete reuse/reeyeling of untreated/partially treated effluent
into the process. Around 48 wastepaper-based pulp & paper industries located in main stem
states In the river Ganga & Yamuna basin were reported to be operating on ZLD in the
year 2023. Charter 2.0 did not have any set of guidelines on ZLD which now requires

immediate attention.

During recent inspections by officials of CPCB under 'Environmental Surveillance
of 17 categories of highly polluting industries and common facilities, based on OCEMS
data’, Public complaints, court/NGT matlers, and annual inspections by CPCB authorized

Third Party Technical Institutes, the following issues have been observed:

a. [fnerease in the concentration of pollutants in raw effluent

Implementation of Charter 2.0 in the year 2015, resulted in a reduction in specific
freshwater consumption and discharge over a period due to increased recycling of
untreated/partially treated/ treated effluent, however as a consequence, the concentration
of pollutants has increased significantly. Typical characteristics of raw effluent observed
at ETP inlet in different categories of Pulp & Paper industries operating in the main stem

states of rivers Ganga & Yamuna are shown in Table 7 below:

Table 7: Typical characteristics of effluent observed at ETP inlet in different categorics
of Pulp & Paper industries operating in main stem states in river Ganga &
Yamuna basin

Eﬂtegur}' Avg, Inlet BOD| Avg. Inlet COD | Avp. Inlet TSS| Avg. Inlet TDS
(mg/1) (mg/1) {mg/l) (mg/l)
Al _' 322 867 | 178 1524
A2 No industry in this category
Bl having 848 2028 2524 4676
discharge
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Figure 2: Effluent management scheme in wastepaper based industries operating on
ZLD having ETP upto tertiary level (recyeling effluent after different stages)

No TDS reduction unit found installed in the ETPs of these type of pulp & paper
industries operating on ZLD,

Poor efficiency of effluent treatment plant:

© Typical effluent management scheme opted by these type of industries is as under:

“Raw efftuent — Fibre recovery unit — Primary Clarifier (Physico-
Chemical treatment) — Effluent recycled back to production”
It has been observed that characteristics of effluent from ETP inlet and
outlet/recycling line of ETP installed in wastc paper based ZLD units show
negligible reduction in effluent parameters such as BOD and TSS (3 — 13 %) which
indicates poor performance of ETP, due to high concentration of BOD, COD &
TSS at inlet.

Purging of effluent:

Continuous recycling of process water/trade effluent in a closed loop causes build-

up of pollutants (majorly TDS = 20,000 mg/1, low-molecular fatty acids, and other

- organics) thereby leading to a significant decrease in the oxygen content of the

process water, and approaching anacrobic conditions resulting in scaling,
aggressive corrosion of pipelines & equipment, intensified growth of

microorganisms and a higher demand for fungicides, and peor product quality,
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* Paoor efficiency of effluent treatment plant

. The continuous recyeling of partially treated effluent results in a significant
increase in the concentration of pollutants in raw effluent (i.c. high contents of
organics, suspended solids, chlorides, sulphates, and organic acids). Hence,
existing ETPs have now become less efficient (i.c. efficiency of around 80% against
the designed efficiency of around 95%) and are unable to achieve the desired final

effluent quality.

\_.I'

Carry-over of solids in treated effluent after secondary biological treatment:

The reduction in specific fresh water consumption and increased effluent recyeling
has made existing ETP units over capacity leading to high retention time and
conscquently septic conditions and carry-over of solids in treated efflucnt afier

secondary biological treatment.

d. Unscientific management and disposal of Non — paper Solid waste (i.¢. Plastic waste,
Boiler ash, and ETP sludee)

Wastepaper/ Recyele fibre-based pulp & paper industries typically generate non-
paper solid waste @ 10% of raw material, assuming 90% efficiency. Presently,
most industries have not adopted scientific management and disposal practices for
non-paper solid waste. These industries do not have a proper record of generation
and disposal of nen-paper solid waste. The major non-paper solid wastes that

require immediate attention are Plastic waste, Boiler ash & ETP sludge.

# Plastic waste:

Pulp & paper industries receive plastic majorly in form of lamination and packaging
in the raw maiterial (estimated as 03 % in indigenous waste paper and 04 % in
imported waste paper) which is removed during pulping process in pulpers and
sereens at ETP inlet, and stored separately in heaps in open areas or under sheds
for 3 — 5 days for drying and then weighed for maintaining loghooks. Gap in
estimated and actual plastic waste generation quantity has been observed, which
indicates generated plastic waste is not being disposed in a scientific manner and

poor record keeping.
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Table 8: Category-wise specific electrical energy & steam consumption in Indian Pulp &
Paper industries in comparison to global figures

Type of Particulars  |Units Global Ave. lindian Avg. |Indian best
Industry practices
'Wood-hased |Sp. Electrical [kWh/MT of 1000 — 1100 (1400 — 1500 (1200
Industries  |Energy paper
Consumption
Sp. Steam T of steam/  [7.0-9.0 1206=130 (9.0
_|Consumption [MT of product
Agro based |Sp. Electrical kWh/MT of |- 1200 - 1400 | 1000
[Industries |Encrgy papcr
Consumption
Sp. Steam MT of stecam/ |- 12.0-14.0 [10.0
Consumption [MT of product
Wastepaper |Sp. Electrical [kWh/MT of 600 - 630  |HRO - 800 570
based — Energy paper
bleached Consumption
ategory Sp. Steam T of steam/ [4.0-=45 6.0 - 7.0 5.0
Consumption T of product
Wastepaper- [Sp. Elecurical [kWh/MT of  |500 450 — 550 400
based - Energy ipaper
unbleached |Consumption
category Sp. Steam IMT of steam/  |2.5 4.0 - 5.0 35
Consumption  [MT of product

Source: Report titled “[mproving Energy Efficiency in Pulp & Paper Sector (Achievements
and Way Forward), Bureau of Energy Efficiency, September 2018

h. Process Safety Management (PSM)

It has been perceived that industries have the least focus on Process Safety

Management. During interaction with industry represcntatives, it has been observed

that most of the incidents happening in the industry are majorly due to the following:

Bad maintenance of machineries/equipments

Foor technical compertency

Blind cost-cutting

Not following procedures or ignoring safe practices

Puor emergency response

Failing 1o learn from incidents

Lack of availability of Safety manual and SOP for safe operation of

machines/equipments

Lack of awareness among workers regarding safety
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5.2. FRESHWATER CONSUMPTION & EFFLUENT DISCHARGE
TARGETS

After the successful implementation of Charter 2.0, specific freshwater
consumption & effluent discharge levels have reduced si ¢nificantly. The current status of
specific freshwater consumption & effluent discharge in different categories is shown in
Table 5. The targets for specific freshwater consumption and effluent discharge have been
revised as shown in Table 9 below:

Table 9: Category-wise targets for Specific Freshwater Consumption & E(fluent
Discharge under Charter 3.0

Category | Specific Freshwater Consumption Specific Effluent discharge
: (KL/MT of product) (KL/MT of product)

. Kl a5 25
A3 20 14

| BI1 3s 25 .
B2 20 i4
Cl = 12 8

;&3 6 ally
D 35 25

Note: The industries are required to submit an Action Plan to achieve the proposed Largets
of specific freshwater consumption & effluent discharge within a period of 6 months Jfrom
date of implementation of Charter 3.0

5.3. DISCHARGE NORMS

The discharge norms for Wood & Agro Based Pulp & Paper Mills producing
Chemical Pulp and RCF based Pulp & Paper industries are shown in Table 10 below:

Table 10: Norms for Treated Effluent Quality under Charter 3.0

Parameters Integrated Pulp & Paper | Waste Paper/RCF &

Industries Producing Chemical | Market Pulp Based Pulp &
Pulp Paper Industries
pH 6.5—-8.5 6.5—8.5
TSS (in mg/l) <30 <30
BOD (in mg/l) | 2 <20
COD (in mg/l) | <200 <150
TDS (in mg/) <2100 <1600
Color (PCU) <250 <150
| AOx (in mg/l) <8 S -
SAR <10 <8

Note: (aj Above effluent discharge norms or as prescribed by concerned SPCBs, whichever are
siringent, will be applicable. The industries are required to submit an Action Plan to
achieve the praposed discharge norms within a period of 6 months Jrom date of
tmplementation of Charter 3.0,
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¢} Waler balance along with short and long recirculation loops to be provided by the
industry

f) Material balance to be provided by the industry

2) Daily record of TDS & COD leve] in the backwater

h) Provision of PTZ web camera at identified sites like recycling flow meters / dry
drains if existing

1) The monthly environmental compliance report to be preparcd by industries and sent
to CPCB/SPCBs, should include TDS & daily freshwater consumption values.

1 Land application of treated effluent will not be considered as ZLD. Tn such cases,
the mill is required to treat the effluent as per consent norms.

5.5. OPERATION & MAINTENANCE OF ETP

To achieve the designed performance from ETP and to meet the environmental

discharge standards, it is necessary 1o operate it under eptimum conditions. It is also desired

that regular maintenance of ETP takes place and analysis of performance parameters is

regularly carried out. For proper and optimum operation of ETPs, the industries shall

ensure;

a)

b)

c)
d)

)

Operation of ETP at optimum operating conditions as per the designed
specifications

Design of equalization tank {equipped with aeration system to avoid septic
condition) to be made in such a way as to reduce the shockload to biomass & the
system as a whole

Ensure proper addition of nutrients

Maintain the required level of MLSS/MLVSS concentration during bielogical
treatment

Maintain the desired level of DO in the aeration tank (1-2 mg/l). The mills may
install jet aerators to ensure optimum DO level

The mills should ensure regular removal of sludge in clarifiers and avoid septic
conditions

The final discharge outlet shall be visible and exposed, it should not be
discharged through closed pipes.

3.6. DOCUMENTATION UNDER CHARTER 3.0

Maintain logbooks/records for the following:

. a)
b)

d)

Raw material consumption
Production with no. of operational days
Freshwater abstraction from Borewells

Consumption of freshwater in different sections,
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Plastic waste

1L

SPCBs should facilitate the pulp & paper industries for establishment of a manifest
system for environmentally safe collection, storage. handling, transfer and disposal
of plastic waste. Manifest shall be prepared by the generator of the plastic waste. The
generator has primary responsibility for the ultimate disposal of the waste and must
give the manifest, along with the waste itself, to a licensed plastic waste transporter.
A copy of the manifest must be delivered by the transporter to the authorized
recyclers/ waste to energy plants/co-processing plants, having registration on EPR
portal. Each time the waste changes hands, a copy of the manifest must be signed.
Copies of the manifest to be kept by each party involved, and additional copies to be
sent 1o appropriate environmental agencics/SPCBs,

Individual industries must maintain a logbook that records waste quantities, types,
and disposal methods. This logbook will serve as a crucial reference for waste

management audits and asscssments.

{a) SPCBs to supervise waste management practices under cluster based approach
within member units. This includes overseeing waste handling, transportation,
disposal and verification through loghook & manifest system slip.

(b) SPCBs to venfy the accuracy and completeness of the records, which ensures
transparcnecy and accountability in plastics waste, boiler ash and ETP sludge
management practices.

(¢) Plastic waste to be provided only to authorized recyclers/ waste to energy
plants/co-processing plants, having regisiration on EPR portal developed by
CPCB, valid EPR certificate issued by CPCB/SPCB and valid Consenl to
Establish (CTE) & Consent to Operate (CTO}) issued by SPCBs.

Boiler Ash

i. SPCBs should facilitate for establishment of a manifest system for environmental y

safe collection, storage, handling, transfer and disposal of boiler ash.

ii. Boiler ash (gencrated from combustion of coal as well as non-coal as fuel) should be

managed scientifically as per CPCB guidelines titled “Guidelines for
disposal/utilisation of Fly Ash for reclamation of Low Lying Area and in stowing of

Abandoned mines/Querries™, March 2019
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Key components of manifest system for management of non-paper solid wastes

To facilitate industries (within cluster or cutside cluster/standalone) to adopt cluster
based approach, industry association should be identified and/ or joint forum of industry
association & SPCB should be constituted, which should also comprise of all relevant
stakcholders, including industrial units and regulatory bodies. The State Pollution Control

Boards (SPCBs) should facilitate the establishment of such cluster based forums.

1. The forum should be specifically dedicated for management of non-paper solid
wastes (Plastic Waste, Boiler Ash and ETP sludge) gcuératcd by industrial units.

ii.  All industrial units should be member of the forum to ensures collective
responsibility and participation in waste management efforts.

lii.  Member units of forum to maintain a logbook that records waste quantitics, Lypes,
and disposal methods. This logbook will serve as a crucial reference for waste
management audits and assessments.

iv.  The SPCBs should supervise waste management practices within member units of
forum. This includes overseeing waste handling, transportation, disposal and
verification through logbook & manifest system slip
v.  Member units to bear the cost associated with waste management, including

trangportation, treaiment, and final disposal.

vii  Responsibilities of forum: The forum will play a crucial role in ensuring
compliance with regulations governing the transportation of hazardous industrial
waste.

a. Manifest System Facilitation:

"« The forum should facilitate the proper use of the six-copy manifcst system.

= This includes ensuring generators and transporters understand the color-coded

copies and their designated actions:

o White Copy: Forwarded to the State Pollution Control Board (SPCB) by
the gencrator.

o Light Yellow Copy: Signed and returned to the generator by the
transporier.

o Pink Copy: Retained by the disposal facility operator.

o Orange Copy: Returned to the transporter by the facility after accepting
waste.

o Green Copy: Forwarded to the SPCB by the facility after disposal.
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environmental protection, may differ on account of their unique set of circumstances such
as the scale of operations, existing equipment & system configuration, product portfolio,
ra'uu.r malerial mix, ete.

During discussions/ deliberations with technical experts from IITs, CPPRI, Pulp &
Paper industries, and representatives from Paper Mill Associations, cxperts were of the
view that in addition to measures listed in Charter 2.0, there is a need for technological
intervention for further environmental improvement of pulp & paper industries. Suggested
Barc Minimum Technelogics in addition to those already mentioned in Charter 2.0 arc

mentioned in Table 11 below:

Table 11: Bare Minimum Technologies (Mandatory) in addition to those already mentioned
in Charter 2.0

Upgradation/Augmentation of ETP in different categories of Pulp & Paper industries]
' — implementation within 01 - 1.5 vears

L Wood/Agro residue based (41,42, B1 & B2 catepary) industries

L1, |Augmentation/upgradation of secondary biological treatment system by installing either
anacrobic followed by aerobic treatment or two stage extended aeration system in series
followed by tertiary treatment units consisting of filtration system (i.e. Pressure Sand Filter,
Activated Carbon Filter followed by Micro-filration/Ultrafiltration). If treated effluent has
TDS concentration above 1600 mg/1 consistently. then unit shall install Nano-filiration
system after the micro-filtration system (o keep the concentration within the stipulated
discharge norms. Rejeet from Nano-filtration system may be utilized in ash quenching, floor
washing, makeup water in wet scrubbers, spraying in coal yard, etc,

1.2, [Installation of anacrobic unit for treatment of wet washing effluent

Effluent from raw
minterial washing sectlon

Partially recycles ack to Raw
malerial washing section

\ Conventhsnal Efusn:
Row efflusnt from 4 | Treatmant Plant F—
process area (ETR)

1. Scresning |
2. Egualization Tank

| 3. Sedicell Permente
| 4. Frimary Clariliar Outler =

5. Asration Tonk
G, Fecondary Clarifier

= —

T.MGFfACF
. Waste paperfrecyﬂ!-e' fibre based industries (C1 & C2 mfegﬂr;;“}- operating at ZLD
21. | a. Having production capacity > 300 TPD (ZLD)

Installation of secondary biological treatment (anacrobic-aerobic) and ensure minimum 80
" reduction in BOD (w.r.t. inlet BOD value) after secondary biological treatment stage
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a. Having produetion capacity < 300 TPD (having discharge)

Sereaning
Equalization Tank
Sedicell

Primary Clarifler
Arration Tank
Secondary Clarifier
MGF/ACF

NP EWNR

Conventionnsl Effluant
Treatmaent Plant (ETP)

qumntt
* Outlet

b. Having production capacity = 300 TPD (having discharge)

. Screening

. Equalization Tank
Sedicell

. Prirnary Clariflar
- Aeratlon Tank

. Secondary Clarifier

MIGF/ACF I

L O S L

Raw eflluent

Parmeare

i Outlet

e

3.2,

Explore other advance technologies available like advance oxidation, membrane filtration,
electro-oxidation etc. to ensure consistent compliance with stipuiated discharge norms

{Optional)

The experts further recommended for general measures to be adopted by Pulp & Paper

industries, SPCBs, and mdustry associations as mentioned below in Table 12 and Table 13:

Table 12: Suggestive general measures to be adopted by Pulp & Paper industries, SPCBs, and
industry associations

Inlet, ETP outlet, effluent recycle line at

'ETP and effluent reuse point in process,
and maintain logbooks for the same on
daily basis

5. | Action Points Executing agency | Nature Timeline
No. {(Mandatory/ | for
L | Optional) execution |
General suggestive measures for all Pulp & Paper industries :
1. Install  flow meter with totalizer | All Pulp & Paper Mandazory 03 month
(clectromagnetie, ultrasonic etc.) at ETP | industries
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S. | Action Points Exei:uting agency | Nature Timeline |
No. (Mandatory/ | for
Optional) execution

characteristics & load, the topography of | Association
the industrial area, land availability, etc.)
for the requirement of a Common Effluent
Treatment Plant (CETP) with advanced
technelogies in industrial clusters in
consensus with the operating industries in

the arca
19.- | Explore the possibility of setting up of | SPCB, Industry Optional 3-6 months
‘Constructed Wetland System based on the | as sociations, and
1opography and wastewater | expert agencies like
characteristics of major recipient drains in | CEMDE or others
clusters

|

Action Plan for scientific management & disposal of non-paper solid waste i.e. Plastic Waste,
) Boiler Ash. ETP Sludye
20. | Adoptien of cluster-based approach in | SPCB and Mandatory 1 menth
consultation with industry association & | Industrial Cluster
SPCBs for management of non-paper

solid wastes (i.e. plastic waste, boiler ash
.and ETP sludge) -
21. | Establishment of a manifest system for | SPCB and Mandatory I month
environmentally safe collection, storage, | Industrial Cluster
“handling, transfer, and disposal of plastic
waste/boiler ash/ETP sludge
22. |Beientific management of boiler ash | Industrial Cluster Mandatory 2 months
{generaied from the combustion of coal as
well as non-coal as fuel) as per CPCH
guidelines  titled  “Guidelines  for
-disposal/utilization of Fly Ash for
reclamation of Low Lying Area and in
stowing of Abandoned mines/Querries”,
March 2019 ==
23. | Action plan for the management of non- | Industrial Cluster Mandataory 2 month
paper solid waste namely, Plastic Waste,
| Bailer Ash, ETP Sludge, and surface drain
24. | Plastic waste disposal through authorized | Industrial Cluster | Mandatory 2 month
recyclers/ waste to energy plantsico-
processing plants, having registration ¢n
EPR portal developed by CPCB, valid
.EPR certificate issued by CPCB/SPCB

-and valid Consent to Establish (CTE) &
Consent to Operate (CTO) issued by
- SPCBs. .
25. | Waste Generation and Record-Keeping Industrial Cluster Mandatory 2 months
B onwards
26. | Verification of end-to-end waste disposal | SPCB Mandatory 2 months
1 onwards
27, | Data Management and Reporting Industrial Cluster Mandatory 2 months
| onwards
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I Use high efficiency electrical motors,
pumps and agitators

h. Use frequency inverters for fans,
compressors and pumps

i Match steam pressure levels with actual
pressure needs

1.2,

B ome o o

o &
B

R e

fan

o9 o B

Additional measures for energy saving:

High dry solid content of bark, by usc of efficient presses or drying

High efficiency steam boilers, e.g. low flue-gas temperatures

Effective secondary heating systems

Closing water systems, including bleach plant

High pulp concentration (middle or high consistency technique)

High efficiency evaporation plant

Recovery of heat from dissolving tanks ¢.g. by vent scrubbers

Recovery and use of the low temperature streams from effluents and other waste
heat sources to heat buildings, boiler feed water and process water

Appropriate use of secondary heat and sccondary condensate

Monitoring and control of processes, using advanced control systems

Optimize integrated heat exchanger network

Heat recovery from the flue-gas from the recovery boiler between the ESP and the

m, Ensuring as high pulp consistency as possible in screening and cleaning
Use of speed control of various large motors

Use of efficient vacuum pumps i
Proper sizing of pipes, pumps and fans |
Optimized tank levels

Process Safety Management

Process safety
information

The unit shall complete a compilation of writlen process safety
information before conducting any process safety hazard analysis
[nformation/safety instructions shall be placed on each equipment and
workplace .4

Process Hazard
Analysis

Process Hazard Analysis requires that engineers and maintenance
leaders analyze the consequences of safety failures.

Analyses must be conducted in teams, and OSHA reguires that each
team must include one person who is “knowledgeable in the specific
process hazard methodology being used.™

MSDS of each hazardous chemical shall be available

Safety training

Ima

Safety training of all employeesiworkers shall be carried oul re cularly

i jlm:iﬂnnt
_investigation

OSHA’s state standard calls for investigations for all incidents that
result in—or could have resulted in—a catastrophic highly hazardous
chemical release. Because of that ambiguous wording, cautious
companies must keep every potential HHC-related seenario in mind.

JEmergency
lanning and
response

Even miner chemical releases can lead to major incidents. This element
mandates employers to create emergency plans for handling smaller
HHC releases

2.6.

ICompliance audits

According (o the PSM-NEP, “Employers shall certify that they have
evaluated compliance with the provisions of this section at least cvery
three years to verify that the procedures and practices developed under |
the standard are adequate and are being followed.” This clement also

requires employers to retain at least their two most recent audit TEpOrts |
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5.9, _"PLAN OF ACTIVITIES

a. Facilitation of Charier

Activities Action By

Time schedule

industrics operating in main stem states of rivers Ganga
& Yamuna

| Communication of Charter 3.0 to all Pulp & Paper | SPCBs

Within 1 month
after reeeiving final
version from CPCB

% | Identification of third party technical institutes, such as | Industries

IITs, CPPRI, ctc, etc. to facilitate the charicr | and industry | after receiving
implementation and coordination associations | communication
) from SPCB

Within 01 month |

b. Technological & Process Improvements

-

| Activities

Action By

Time schedule |

Sell-Assessment: Inventory of existing process
technologies & practices, identification of upgradation
| requirement and  preparation of action plan for |
| upgradation with suppotting document & pert chart

Industries

45 days

Third Party Evaluation & Validation: Evaluation/
 validation of the reports on inventory, upgradation
requirements and submission of action plan to SPCB

Industries/Third | Two months

party

Implementation of action plan envisaged as submitted to
SPCB

Industrics

As per schedule

Submission of monthly progress reports to Third Party/
SPCB

Industries

Monthly basis |

[ Regulatory review: Verification of the progress

| SPCRBs

l Monthly basis

¢. Water Conservation & Water Recycling

| Activities

Action By

Time schedule |

consumption- section wise, reuse/ recycle practices

reguirement targets

Preparation of work plan to achieve fresh water

Seli-Assessment: Preparation of report of existing water | Industries

One month

Third Party Evalustion & WValidation: Evaluation/ | Third

Two months

validation of the work plan for implementation of water party/SPCBs
_consumption standards o
Implementation of action plan = Industries As per schedule
Submission of progress reports to Third Party/ SPCB Industries Monthly basis
Regulatory review: Verification of the progress SPCBs | Monthly basis

d. Assessment, augmentation and upgradation of ETPs as per BMT specificd in this

Charter

| Activities

J Action B::-'

Time schedule

per BMT specified in this Charter

Self-Assessment: Preparation of work plan including | Industries
design/drawings for upgradation/avgmentation of ETP as

One month

dation plan, design/ drawings

Third Party Ewaluation & Validation: Evaluation/ | Third
validation of adeguacy of proposed augmentation/ up- | party/SPCBs

Two months
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Industries to explore the methods of scientific reuse/disposal of non-paper solid
waste in consultation with SPCBs and expert technical institutes.

To promote culture of Process Safety Mana gement (PSM), mdustries be sensitized

-0 explore implementation of PSM measures.

- Industries should submit the monthly progress report to SPCBs,

SPCBs may incorporate the suggestive measures in CTO/CCA and other related
documents and review the submitted action plan as well as progress of the same in

accordance with the issues and suggestive measures stated in this Charter.

== XXXXX- - = g
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De-silting work of Dhandhera drain Muzaffarnagar
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— REGIONAL LABORATORY MuzaffarNagar
UTTAR PRADESH POLLUTION CONTROIL BOARD

{

y

Tt Kamal Cinema Building,Railway Road, Muzaffarnagar
TEST REPORT: WASTE WATER LABORATORY
Ref No: 32822320/M uzalfarNagar/2025 Drate:24/07/2025

I- Name of Industry: MUZAFFARNAGAR STP PVT LTD, Muzaffarnapar Sewage Treatment Plant, Sahawali
Village MUZAFFAR NAGAR. 251001

2- Address of Industry: MuzalTama gar Sewayps Treatment Plant, Suhawali Village MUZAFFAR NAGAR. 251001

3
4- Description about sampling point: Final Outlet Dhscharge of $.T.P.

3- Type of Sample (Gralb/Composite/Integrated): Grab

6~ Sample Collected By: (1) Raja Gupta; Junicr Engincer {2) Alam Saifi; F.A,

7- Colour and Odour: 30 Hazen None

8- Quantity and Packing: 2.0 Lirs PVC, 100ml MPN Bolils

9- Date of Sample Collection: [4/07/2025

10- Amalyis Indented by: RO MuealfarNagar

11- Date of sample receipt in Lab: 14/07/2025

12- Period of Analysis: As per APHA Stzndards

13- ULR Number: --

14- Sampling Plan/Ref. No.: -

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

District: Muzalfarmagar

5. Parameter/Method Name Unit Results Standard Detection
N. _ ) Range
1 PH, APHA 24th Ed. 45008: 2023 - 7.4 6 3-8.5 02-12
2 Suspended Solids , APHA 24th Ed. g 18 100 10-20000 mg/
| 2540 D Total Suspended Solids dried at |
LO3-105 *C 2023 |
3 | Dissolved Solids, APHA 24th Ed, 2540 mgf 650 - 10- 50000 me/
C Total Dissolved Solids dried at 140 |
*C 2023 | !
4 | Total Solids, APHA 24th E4.2340 B: mg/l B6E - 10- 50000 mg/l
2023
5 BOD, APHA 24th B4, 3 da}- 27918 mg/l 2.0 300 1.0 50000 mg/l
3023 [ Part 44): 1993 Bio 2023 =
& COD, APHA 24th Ed. 5220 B Open mg] 28 230 3.0 -100000 mg/
Reflux Method 2023

Referemees (1) General Standards for discharpe of covisonmental pollutanis are as past-A Effluent {Schedule-VIk, The Environment (Protection) Rules, 1986
source; www cpchonicin/GencralStandards pdf. Besides these standards, refer EPA standards for spectlic purpass

Mozt | The resclts in the Test Beport relas anly o the items tesisd: T The report shadl not be sepmphncrd-except i full, withaut the writien permission of lusorsary, 3, The fesd report poming 1o the smple as

receivial an Lk,
Remark: NA
Digitally sieicd
GEE_TESH by GEETESH
CHANDRA bate 2528 1725
150759 +0530
UPPCB/Regional [Issue No.: 0 Issue Date:24.07.2025 [Page No.:Page 1 of 3

Laboratory MZN
Amendment No.:0 Amendment Date.:24.07.2025 Approved by: TM Issued by: QM
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: Analysed hy-
|Diwakar Dev GahlotJRF), Ravish
Pratap Singh{JHRF)]

Authorized by

il signed by

GEETESH stemst
CHANDRA Bk 31 6775
Gitesh Chandra (RO) Regional Officer
UPPCB/Regional Issue No.: 0 Issue Date:24.07.2025 |Page No.:Page 2 of 3 |
Lahoratory MZN '
Amendment No.:0 Amendment Daie.:24.07.2025 | Approved byv: TM Issued by: OM
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%_ REGIONAL LABORATORY MuzaffarNagar
“ﬁ_ﬁ UTTAR PRADESH POLLUTION CONTROL BOARD
*@wm& Kamal Cinema Building.Railway Road, Muzaffarnagar
" TEST REPORT: WASTL WATER LABORATORY
Ref No: 32822320/MuzaffarNagar/2025 Date:24/07/2025

1- MName of Industry: MUZAFFARNAGAR STP PVT LTD, Muzaffarnagar Sewage Treatment Plant, Sahawali
Village MUZAFFAR NAGAR,25100]

- Address of Industry: Muzaffamagar Sewage Treatment Plant, Sahawali Village, MUZAFFAR NAGAR, 251001

3- District: Muzaffarnagar

4- Description about sampling point: Final Outlet Discharge of ST P,

3 Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: (1) Raja Gupia; Junior Engineer (2] Alam Saifi; F.A.

7- Colour and Odour; 30 Hazen Mone

8- Quantity and Packing: 2.0 Lirs PVC. 100ml MPN Boitle

8- Date of Sample Collection: 14/07/2025

10- Analyis Indented by: RO MuzaffarNagar

11- Date of sample receipt in Lab: 14/07/2025

12- Periud of Analysis: As per APHA Slandards

13- ULR Number: -

14- Sampling Plan/Ref. No.; -

15~ Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

i ParameterM™Method Name Unit Results Standard Detection

S 7
N. Range
I | Tewl Coliform, APHA 9221 24th Ed, ¢ MPMA ) ml 1300 = <18 MPN/1OD ml
2023 ) de above
2 | Feeal Coliform, 9221 E Fecal Coliform MPN/100 ml 140 <1000 =1.8 MPN/100G ml
Procedurs & above

Reference- (1) General Standards for discharge of enviconmental pollutants are a5 part-A Efflucnt (Schedule-V1}. The Environmant (Protection) Rules, 1986
Eowrce: www.epeb.micin/GeneralStandnrds. pdf. Besides these standards, refer EPA stondacds fos specific purposc
Mtz - | The sl in the Test Bepon rebii saly to the ikems tesiad. 3 The report shall not be repeodaesd-csoept im full, it the wrile pereission uf ldweasony, 5. The test report pertvins 1o the sanpls as
sierival in Db
Rewark: NA

Analysed by-

[Diwakar Dev Gahlot{IRF), Ravish
Pratap Singh{JIZF)]

Authorized by GEETESH E:ﬁhl‘a:.umdw
CHAMDRA Dite 203015
Gitesh Chandra (RO) Regional Officer

Page 3 of 3
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o REGIONAL LABORATORY MuzaffarNagar
UTTAR PRADESH POLLUTION CONTROL BOARD

TRy
e Kamal Cinema Building,Railway Road, Muzaffarnagar
TEST REPORT: WASTE WATER LABORATORY
Ref No: 32990495/ MuzaffarNagar/2025 Date:25007/2025

I- Name of Industry: MUZAFFARNAGAR STP PYT LTD, 32.5 MLD STP NEAR A7 GARBAGE PLANT
KIDWAINAGAR MUZAFFARNAGAR 251002

2- Address of Industry: 32.5 MLD STP NEAR A27 GARBAGE PLANT KIDWAINAGAR MUZAFFARNAGAR 251002
3- District: Muzaffamagar

4 Description about sampling point: Final Outlet Discharge of 8.T.P.

3- Type of Sample (Grab/Composite/Lntegrated): Grab

6- Sample Collected By: (1) Raja Gupla; Junior Engineer (2) Alam Saifi; FA,

7- Colour and Odour: 20 Haren None

8- Quantity and Packing: 2.0 Lirs PVC, 100m| MPN Boiile

- Dale of Sample Collection: 22/07/2025

10- Analyis Indented by: RO Muza(farNagar

11- Date of sample receipt in Lab: 22/07/2025

12- Period of Analysis: As per APHA Standards

13- ULR Number: --

14- Sampling Flan/Ref. No.; -

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

5. Parameter/Method Name Unit Results Standard Dretection —|
N. | Range

| | pH, APHA 24ih Ed 4500B: 2023 . | 75 6.5-8.5 0212

2 Suspended Solids , APHA 24th Ed. mg/] 18 L0 [ 0=20000 mg/1

2540 D Total Suspended Solids dricd at
103-105 C 2023

3 | Dissolved Solids, APILA 24th Ed. 2540 mgl 288 - 10 30000 mg/
C Total Dissolved Solids dried ar 180
°C 2023 : iy
4 | Total Solids, APHA 24th Ed.2540 B; mg/l 300 - 10- 50000 mgT
[ 2023 =
3 | BOD, APHA 24ib Ed. 3 day 27 °C 15 ml 7.0 30.0 1.0 50000 mg/
3025 ( Part 44Y: 1993 Bio 2023 =
[+ COD, APHA 24th Ed. 5220 B Open mg/l 32 250 5.0 -100000 me/l
| Reflux Method 2023 |

Refierence- (11 Geneeal Standords for discharge of enviconmental pollutants arc as part-A Efflucat (Schedule=V1). The Environment (Protection} Rules, 19346

source; waww.opch.nic.in/Generaldtindards. pdf. Besides these standards, refee EPA standards for specific purpose

st - ] The resshs in ihe Test Eoport relals ariy tin the jlems testind F The ropom shall oot i coprnghseec-ezoepl in AUl without the wristen pemansinn of laberatony. 3. The st eepor perines o ihe snhs as
rezeivel i L
Renrark: WA
Diigitally signed by
GEETESH  aecres
CHANDHA,
CHANDRA Dste- 2005.07.35
LR Rl AR i S
UPPCB/Regional Issue No.: 0 Issue Date:25.07.2025 [Page No.:Page 1 of 3

Laboratory MZN - —_—
Amendment No.:)  |Amendment Date.:25.07.2025 | Approved by: TM Issued by: QM
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Analysed by-
|Diwakar Dev Gahlot{JRF), Ravish
Pratap Singh{JRI)|

Authorized by

Gitesh Chandira (RO)

GEETESH  Ziea don

GEETESH CHANDRA,

CHANDRA Fois: 20252723

11=R0SA +0530r

Begional (fficer

UPPCB/Regional Issue No.: 0 Issue Date:25.07.2025 |Page No.:Page 2 of 3
Laboratory MZN B _
Amendment No.:0 Iﬁmgu_u_]ment Date.:25.07.2025 | Approved by: TM Issued by: OM
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REGIONAL LABORATORY M uzaffarNagar
UTTAR PRADESH POLLUTION CONTROL BOARD

e‘aﬂlﬁ" Kamal Cinema Building,Railway Road, Muzaffarnagar

B[

¢

A

TEST REPORT: WASTE WATER LABORATORY

Ref No: 32990495 Muzaffa rNagar/2025 Deate: 25072025
1- Name of Ind ustry: MUZAFFARNAGAR STP PVT LTD, 32.5 MLD STPF NEAR A27 GARBAGE PLANT
KIDWAINAGAR MUZAFFARNAGAR 251002

2- Address of Industry: 32,5 MLD STP NEAR A27 GARBAGE PLANT KIDWAINAGAR M UZAFFARNAGAR 251002

3- District: Muzaffamagar

4- Description about sampling point: Final Outlet Discharge of 5.T.P.

3- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: (1) Raja Gupta; Junior Engineer (2) Alam Saifi; F.A.

7- Colour and Odour: 20 Hazen None

8- Quantity and Packing: 2.0 Ltrs PVC, 100ml MPN Bottle

Y- Date of Sample Collection: 22/07/2025

10- Analyis Indented by: RO MuzaffarNagar

11- Date of sample receipt in Lab: 22072025

12- Period of Analysis: As per APHA Standards

13- ULR Number; --

14- Sampling Plan/Ref. No.: --

15~ Sampling Method Ref.: APHA 24tk Edition 2023- 1060 A, B, C, Page No.- 42- 52, Colleciion & Preservation of Samples

5. Parameter/Method Name Unit Resulis Standard Detection
N. _ Range
1 | Total Coliform, AFHA 9221 24th Ed, - MPNAOO ml 1700 - <18 MPN/100 ml
2023 I & above
2 | Fecal Coliform, 9221 E Fecal Coliform MPN/ 100 ml 140 = 1000 <18 MPN/100 ml
Procedure & above

Reforence- (1) Gencral Standards for diseharge of environmental pollutants are as part-A Effluent {Schedule-¥T). The Environment (Protection) Rules, 1986
source: wyww cpch.nic.in/GeneralStandards. pdf. Besides these standards, refer EPA stwndards for spearfic purpose
Mot : 1 The r=pnlis in the Test Repoit molas anby b dhe gess eabeds 3 The et shall ot be veproduce desseept i fufl, wathesr 1he writlen permisioo aof labomiory. 3. The 1ed report peraing b this suuple s
rreawvedd 1n L,
Remark: NA

Analysed by-

|Diwakar Dev Gahlot{JRF), Ravish
Pratap Singh{JRF)]

Authorized by GEETESH ) 2
CHANDRA e
Gitesh Chandra (R() Regional Officer

Page 3 of 3
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_ Anneryre- Ly
= REGIONAL LABORATORY BULANDSAHAR ooy
fﬁg UTTAR PRADESH POLLUTION CONTROL BOARD € )
fﬂh i F-5, Jamuna Puram Colony, Bulandsahar aSl
Ref No: 3284297 1/Bulandshahar/2025 Date: 15/07/2025

I- Name of Industry: SILVERTON PULP AND PAPERS PRIVATE LIMITED. 9th KM. Bhopa Road,
Muzaffarnagar MUZAFFAR NA GAR, 251001

2- Address of Induostry: 9th KM, Bhopa Road, Muzaffamagar MUZAFFAR NAGAR. 251001

3- Distriet: Muzaffarnsgar

4- Description about sampling point: Final Outlet Discharge of E.T.P.

3 Type of Sample {Grab/Composite/Integrated): Grab

6- Sample Collected By: Sandhya Sharma Junior Engineer & Ravish Pratap Singh IR.F

7- Colour and Odour: Colourless No Specific

8 Quantity and Packing: 1.0 L PVC

9- Date of Sample Collection: 11/07/2025

18- Agalyis Indented by: RO MuzaffarMNagar

11- Date of sample receipt in Lah: 12/07/2025

12- Perind of Anakysis: 12/07/2025-15/07/2025

13- ULR Number: TC9613250000392F

14- Sampling Plan/Ref. No.: UPPCB/RL/BSR/PR/7.4.3/1a

13- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

S. Parameter/Method Name Unit Results Standard Detection
M. : | Range
1 pH, APHA Z4th Ed, 4500B: 2023 - 7.49 6.5-8.5 02-12
2 Suspended Solids , APHA 24th Ed. mg/1 23.0 <50.0 mg/ 10-200090 mgl
2540 1 Total Suspended Solids dried at
| 103-105 °C 2023 _
3 | Dissolved Solids, APHA 24th Ed. 2540 mg1 1074.0 <1600.0 mg/] 10- 50000 mg
C Total Dissolved Solids dried a 180
°C 2023
| 4 | Total Solids, APHA 24th Ed.2540 B: mg/l 1097.0 - 10- 50000 mg/
T ame
5 | BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 14.0 <20.0 mg/| 1.0 -50000 mg/l
3025 ( Part 44): 1993 Bio 2023
6 | COD, APHA 24th Ed. 5220 B Open mg/l 112.0 <150.0 mg/] 5.0 -100000 mg/
Reflux Method 2023

Refecence- (1) General Standards for discharge of environmental pollutents are a5 part-A Efffuent {Schedule-YT). The Eivirorment (Protection) Rubes, | 986
source: wiww,epeb.nic.in/GeneralStanderds pdf. Besides 1hese standards, refer 5PA standards for specifie purpose
Mt | Th resubss in the Test Kepen rekile only oo the jlems bested: 2. T tepnt shall man i reprodoced-exson in fall, witkst (he prten perTiEasa of liberssory, 3. Te ot Tt pEraIS i AhE sl ns

Teesived m Lah,

Rewmerri; Nt —
un_,‘?C"ﬂ g

UPPCB/RL/BSR/PR/7.8 |Issue No.: 01 Issue Date:03.06.2021 |Page No.:Page 1 of 3

Jda . .

Amendment No.:01 Amendment Date.:29.05.2023 | Approved by: TM Issued by: OM
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Analysed by-
[Aneet Kumar(JRF)|

Authorized by
13 ‘F'JP
Nisha Fatima (JRF)
Regional Officer

UPPCB/RL/BSR/PR/7.8 |Issue No.: 01 Issue Date:03.06.2021
da

Page No.:Page 2 of 3

|Am::ndment No.:01 #mendment Date.:29.05.2023 | Approved by: TM Issued by: O-M
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GOVERNMENT APPROVED TESTING LABORATORIES) TC-126821
Lo ERCY 0001 1 2004, IS0 14001 1 2015, 150 45001 © 218 Contified Laboruioes

TEST REPDRT Page Mo.s1of 1

'TEST REPORT MNo. NCLIE F-D441|'11.FL'IEJESM DATE OF REPORT -15/07/2025 |
Name and Address of Customer | M/S SILVERTON PULF AND PAPERS PRIVATE LIMITED
l Sth, Km, Bhopa Road, Muzaffarnagar, U.P. 251004

SAMPLING DETAIL

Sample Name . BTACK EMISSION

Anzlysis Start Date © O 11/08/2025 Analysis End Date 1 15/072025
Date of Sampling T 10062025 Sampling Done By tNCL
Sampling Pretocol N - g b L Duratien of Sampling 130 MIN

Sample I No. : NCL/EP-D44/11/08/25
Sampling Location
Equipments Used - Vayubodhan Stack Sampler No-1 Area Category
V8S5-1 (S.Mo-321 DTC OT)
DETAILS OF STACK

Stack Aftached to : BOILER
Type of fuel used ¢ Multifuel* Capacity : 40 TPH
lSIﬂﬂlk height above the ground : 45 MTR Quantity of fuel used 450 MT/Cay
eve
Stack dia at the top 1 1500 Mg Stack height above the roof top
Aftached APCS : ESP, Lime Dosing, Carbon Material of Construction {RGC
Desing MNormal Cprating Schedule : 24 HRS
Comminssioning date e
PHYSICAL OBSERVATIONS
Ambierd Temperatura i 5 Flue gas temparaturs 1 142°C
Velocity of the flue gases : 8.1 Mir'sec Sampling Flow Rate of SPM 1 25.0 LPM
Sampling Flow Rate for Gases - 4.6 LEM Quantity of Emission discharged : 36010.24 Nm¥/hr
TEST RESULT
S.No | ?est Parameters = Units _;i'cst Method Results | Specification As .
Per CPCB
1 |Panticulate Matters (PM) mg/MNm® 1S:11255 (Part-1) 24 = 50
2 !Suphur Diowide  {S0Z) | mgmmt | 1S:11255 (Part2) 280 Not Specified |
3 |Carben Mononds  (CQ) % TR T ' 9,32 Mot Specified
4 | Oxide of Mitrogen (MOx) o [_ mgNm® | 1s11255 Paty | 22 | Nai Speciied

 “**Endof Report? **

Remmarks : As Per CAGM Specilication/Guldedinos, BLO = Below the Limit of Quantification,
*Low Sulphur Coal/RDY fagre Fuel Sampling Conducted in presence of Bepresentative from Reglonal Ofice, Muzaffarnagar (UPFCA},
*Paramoters are ouisource parameters. Repart Me-EFRAC/ENY/DXN/ 250530002,

EP-044/11/06/25-1 = FOR Ni yCTh COMSLALTANTS & LABORATORIES
EEEGE . J{TENDER VS
Bl P, i T L s niigaliad i 4 f A K 1 I| 4
ﬁ'-ﬁ;r.- g ORI friching o Ve e dT00d s, '.'-y&,-l'w.f".' |
Pl £ Chisched iy ) -k'. o @ Anthorae 'St?ﬁiﬁary
: *J.-‘.lt'; i i H I 51 _ \
T

1. The test reporl refers anly 16 the particular samplefs submitted for testing and histed parameters,

2. Endorsernant of the same is neither inferred nor implisd,

3. Laboratory shall meintain the confidentiality of 2l information related to the s miples & test reports.

4. Complaints about this report should be eommunicates within 10 days of the issup date of this report.

5. The report is not to be produced wholy or in part without prior permistion of the Managing Partner. All disputes subjeel to Shaziabad Jurisdistion

Laboratory : A-1/156, Sector-17, (Swadeshi Compound) Kavi Nagar Indusiial Area, GHAZIABAD - 307 002 (U.P)
Mobile : 9810430345, 9205501788 | Website : www.newconlab.in
E-malf : newconlab@gmail.com, newconlabfinance@gmail.com
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5 | Typeof Vehicle :

FORM 10

{See rule 19 (1)]

— Panexare -6
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; MANIFEST FOR HAZARDOUS AND OTHER WASTE
i Be Retained By The Sender After [Ahm 5 nature r}” It Frewm

The Transporter And The Rest Of Il
Carried By The Transi}urter

] Sender's Name and Maili ng Address
| {including Phone No. and E- mail) :

xﬂr*r"pr s Authorization No, *
 Manilest Document No. :

' Transporter's Name and Address
irictuding Phone No. and E-mail) .

. signed Copies To be
_/Wittfllnff,ﬂ,‘ ¥
[/ ot B\

a. o s T
( ;[ %1—,;;:-*'{': .’I .,f U/'if[f = 1
$r-‘l : l‘-"'_1 1 I

TWals 7 f7 070

jug
.)

W WU

(Truck/Tanker/Speciilietict)

Tranwoorter's Registration No. |
| Vehicle .\eqmtrahor* No. :

' Rereivor's Name and

PR T=477T4

SHEETALA WASTE MANAGEMENT PROJECT &

Malling Address {including| D-26 & 37, UPSIDE Industrial Area, Tehsil-Sikandrabad
Phone Mo, and E-mail) ; | Dist. Bulandshahr, Ullar Fradesh - 203206
) Mob. : 9643764441 | E-mail : swmp@sheelalawasiv.com
o | Receiver's 1[11#&*!"“&Iifliulatulslas]:ar{UPPCBRU}a[I‘t"."rI.fHUI ft‘-]:wl!'nimlh"rr‘n r:h-'
"~ | Authorisation No.:| 183555/UPPCH/Bulandshahar(UPPCBRONCTO/MOUBULANDSTIATIARIZNL! |
16, Waslz Description ; ,g/zé:.;, Lr,,{;;}}g 33-2, &,ui;a :‘g af | E; !/
11, TotalQuantty |2 Tg’j:"“ L or MT
No. of Containers : ...Nos.
. 1_2, Physical Fs:u.rm; L'ﬁuﬁtfﬁem SolidfSludg T eyt ey
13, €pecial Handling Instructions and Additional |1 £ase of 5E“kﬂ*;f=~fsﬂiﬂﬂﬁﬂr oL CLRINIEIR Bade ok o)
3 s point of leakage to prevent it Al mat tirk b
| Information : ' propedy packed In spillage proal Conainers, Lo no o
any maledal from vehicle L1
14.; Sender's Cerlificate | hereby declare thal the o 'enis of
! the consignment are (uly and
For Slhvart accurately described above by
! Pidp & Papers Pvi.Lud, proper shipping name and  aro
__ | categorised, packed, marked, and
Auth.Sign B led, and are in all respocts 0
; proper conditions for Iranspoit by
road according to appiicabie natona
government regulations.
Name and Stamp: Signature : _Day f‘q?_ﬂib _ Ye
[HlelefFllie
18 TranspnrterAcknow!edgement ofl? :cefpt of
Wasles  gnectals Waste Many g ﬁi’ A :
' r?‘ GHILIE Mmlth Yeur |
Name and SfTip,, o0 i {71-203206 }ga};) FIFIZT8 .215]
GETIM- DGAD%FS?EMUEE : r 1—- ' s
16. Revewer s certification for receipt of hazardcus ancl other wast _ !
Name and Stamp: Signature : _ D?}’ | Month _ ved reeird
s ) L SR )
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e REGIONAL LABORATORY BULANDSAHAR
ar UTTAR PRADESH POLLUTION CONTROL BOARD
*%‘;M F-5, Jamuna Puram Colony, Bulandsahar

Ref No: 32842981/Bulandshahar/2025 Date:18/07/2025
1- Name of Industry: SILVERTON PULP AND PAPERS PRIVATE LIMITED UNIT 2, 9th Km Stonc , Bhopa Road |
Muzallamagar, MUZAFFARNAGAR_ 251001

2- Address of Industry: 3th Km Stone , Bhopa Road , MuzafTarnagar, MUZAFFARNAGAR 251001

3- District: Muzaffarnagar

4- Description about sampling point: Final Outlet Discharge of ET_P.

5- Type of Sample (Grab/Composite/Integraied): Grab

6- Sample Collected By: Sandhya Sharma Junior Engineer & Ravish Pratap Singh ILR.F

7- Colour and Odour: Colourless None

8 Quantity and Packing: 1.0 L PVC

9- Date of Sample Collection: 1 1/07/2025

10- Analyis Indented by: RO MuzalfarNagar

11- Date of sample receipt in Lab: 12/07/2025

12- Period of Analysis: 12/07/2025-15/07/2025

13- ULR Number: TC9613250000393F

14- Sampling Plan/Ref. No.: UPPCB/RL/BSR/PR/7.4.3/1a

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C. Page No.- 42- 52, Collection & Preservation of Samples

S. Parameter/Method Name Unit Results Standard Detection
N. : _ Range |

1 pH, APHA 24th Ed. 45008 2023 E T.63 6.5-8.3 02-12

2 Suspended Solids | APHA 24th Ed. mgl 210 <50.0 mg/l 10-20000 mg/|

2540 D Total Suspended Solids dried at
103-105 *C 2023
3 | Dissolved Solids, APHA 24th Ed, 2540 g/l 943.0 <1600.0 mg/] 10- 50060 mg/|
C Total Dissolved Solids dried at 180
| °C 2023
4 | Total Solids, APHA 24th E4.2510 B: mg/l 1004.0 - 10- 50000 mg
2023
3 | BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 12.0 <20.0 mg/1 1.0 -50000 mg/1
3025 ( Part 44): 1993 Bio 2023 ,
6 | COD, APHA 24th Ed. 5220 B Open gl 1160 | <1500mgl | 50-100000 mg1
Reflux Method 2023 |

Reference- (1) General Standurds for dischirge of sevirenmental pollutants are 25 part-A EfMuent (Schedule-V1 ) The Environment {Protection) Rules, 1986
sowree: soww.epelnic.in/GeneralSlandards.pdf. Besides these stundards, refer EPA stundards for fpecific purpose

Nete 1 The swmlis 1 the Test Report nelie saly lo the niess tested: 2, The repun shil ot be reproduced-eaceps in fill, wrihout e wriitem pemmsssion. of liboratory. 3. Tl tesl repect periams 10 de sampi 48

rocerved i Lal,

Remark: N4 L’A-# ..-:,'_',..‘T-p‘r- T
UPPCB/RL/BSR/PR/7.8 |Issue Na.: 01 Issue Date:03.06.2021 |Page No.:Page 1 of 3 ‘
da |

Amendment No.:01 Amendment Date.:29.05.2023 |Approved by: TM ; Issued by: QM |




Analysed by-
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[Aneet Kumar(JRE}|

Authorized by

Nisha Fatima (JRF)

Regional Officer

iiTPPCBfR L/BSR/PR/T.8
Lia

Issue No.: 01

Issue Date:03.06.2021

Page No.:Page 2 of 3

Amendment No.:01

Amendment Date.=29.05,2023

Approved by: TM

Issued by: OM
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Newcon Cg_qsulfnnls & Laboratories

(GOVERNMENT APPROVED TESTING LABORATORIES) b
An IS0 9001 : 2015, IS0 14001 : 2015, 1SO 45001 : 2018 Certificd Laboratory
TEST REPORT sl
TEST REPORT No. NCL/EP-078/03/06/25 DATE OF REPORT :07/06/2025
Name and Address of Customer MIS SILYERTON PULP & PAPERS PVT. LTD. (UNIT-Il)
8TH, K.M. BHOPA ROAD MUZAFFARNAGAR, U.P.
SAMPLING DETAIL
Sampla Mame : STACK EMISSION
Analysis Start Date 1 03/0B/2025 Analysis End Date : O7/0B2025
Date of Sampling ! D2/06/2025 Sampling Done By : NCL
Sampling Protocol 1 1811285 Curation of Sampling : 30 Minutes
Sample 1D Mo, : NCL/EP-079/03/08/25
Sampling Location P -
Equipments Used ! Vayubodhan Stack Sampler No-1 Area Calegory Y
581 (8.No-321 DTC O7)
A DETAILS OF STACK
Stack Attached lo » Boiler & Turbing
Type of fuel used : Multifuel® Capacity :BOTPH & 16 MW
Stack height above the ground : 85.0 Mir Quantity of fusl used .
Iggdcdia at the top 1 2000 mm Stack height above the rooftop =~
Attached APCS : ESE Material of Consfruction tRCC
MNormal Oprating Schedule ;24 Hrs
Comminssioning date .
: PHYSICAL OBSERVATIONS
Ambient Temperature : 40°C Flue gas termperatura 120°C
Velocity of the flue gases 1 7.28 mirfsec Sampling Flow Rale of SFM $230LPM
Sampling Flow Rate for Gases : 2.1 LPM Quantity of Emission discharged : 60758 Nmhr
! TEST RESULT
5. N, Test Parameters Units Test Mathod Results Specification As
Per CPCE
o |1 Pariculate Matiers [P} mg/Nm® 15:11255 {Part-1) 45 80
= 2 [ScphurDioside  (302) Mg/ 15111255 (Fart2) 107 Not Specified
3 Carbon Monoxides  (CO) % 15:13270 0.30 Mot Specified
4 Ceade of Nitragen (NOx) mg/Mm? 15:11255 (Part-7) 66 Met Specified
***€nd of Report*™**
Remarks: As Per CAQM Specification/Guidelings
“Low Sulphur Coal 480 MTD or Low Sulphur Cozl/ Biomass 500 MTD.
EP-0T30306/25-1

: " J DE
“ : TmhﬁecMge

1. The test repart refers only o the particular sample/fs submitted for testing and fsted parametars.

2, Endersement of the same is neither inferred nor implied.

3. Laboratory shall maintakn the confdentiality of all information relabed to the samphes B tost reparts.
2, Complaints about this report should be communicated within 10 days of the issue date of this repert.
&, The report is not to be produced wholly or in part without priar permission of the Managing Partner, Al disputes subject to Ghazlabad Jurisdiction,

Laboratory ; A-1/156, Sector-17, (Swadeshi Compound) Kavi Nagar Industrial Ares, GHAZIABAD - 201 002 (U.P)
Mobils : 9810430345, 0205501788 | Wabsite ; www.newconlab. in
E~mali ; newconlab@gmail.com, newconlabfinance@gmail.com




3039 Arnexuye
_ FORM 10 S. No. HW
\ 4 [See rule 19 (1)] 10851

MANIFEST FOR HAZARDOUS AND OTHER

STE
To Be Forwarded By The Sgfidel te Pollution Control
Board After Signing All The/og Wﬁ 2

| Copy 1{White) -4
1. | Sender's Name and Mailing Address &E( Bops )E
(including Phone No. and E-mail) : @\ foad e ]
2. | Sender's Authorisation No. : ¥ Ny :
3. | Manifest Document No. : s o loF /2025
. | Transporter's Name and Address
i (:nduci?lg Phone No. and E-mail) : S . W M . P
5. | Type of Vehicle : (Truck/Tanker/Specid Vehiele)
6. | Transporter's Registration No. : ,
7. | Vehicle Registration No. : P-2CT - 1995 P z'a:
Receiver's Name and SHEETALA WASTE MANAGEMENT PRD.IEBT
8. Mailing Address (including| D-26 & 37, UPSIDC Industrial Area, Tehsil-Sikaniirabad %ﬁ’ :
Phoee No..and E-mieal) ﬁ“ﬁ:ﬁ:ﬂ? ﬁ;ﬁf?migsiiuhlawsu.mm D i
g, | Receiver's 1Whndsmumrmmmww BULAND SHAHAR/2020 | Dated : 08/01/2021
" | Authorisation No.:}1 PCE/Bulandshabar(UPPCEROVCTO/Mbotb/BULANDSHAHAR/2023 | Date : 20/05/2023
10.] Waste Description : M@@QMQL_
11.| Total Quantity ém or MT
No. of Containers : b COMPIIOUIORRRE. | - .
12.| Physical Form : 1SetdiSemi-Solid/Sludge/Oily Tarmy/SlumrylLiquid)
13.| Special glan_.:iﬁng Instructions and Additional {;ﬁ wﬁﬁwﬁm} fﬁmﬂﬁ E
Information : { propery packed in spilage proof containers. Do nol fvow
_ any material from vehicie
14.} Sender’s Certificate | hereby declare that the contents of
the consignment are fully and
For Shwerion Peip 2 -{accurately described above by
proper shipping name and are
categorised, packed, marked, and
led, and are in all respects in
proper conditions for transport by
road according to applicable national
government regulations.
Name and 'Stamp: Signature ; Day Month Year
_[TToTeTZI2To[2[5]
15.| Transporter Acknowledgement of Rgceipt o
Wastaio gtz Yisst H,}}'}; y - ,p !
Name and! tam : 25 Day Month  Year
B Lrﬂ’%%i“‘mr-smﬂ“h [Tlolz 7 212]2]5]
16.| Receiver's certification for receipt of hazardous and other waste ;
Name and Stamp: Signature : Di]ay Month Year |

-J
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R REGIONAL LABORATORY BULANDSAHAR
W UTTAR PRADESH POLLUTION CONTROL BOARD
ﬁ‘?ﬁﬁ‘ F-5, Jamuna Puram Colony, Bulandsahar
TEST REPORT: WASTE WATER LABURATORY
Ref No: 32842991/ Bulandshabiar/2025 Date:1TATIZNIE

1- Name of Industry: GARG DUPLEX AND PAPER MILLS PVT LTD, 8.5 KM, Bhopa Road, Mugzaftarnagar,
UPMUZAFFAR NAGAR, 251001

2- Address of Industry: 8.5 KM, Bhopa Road, Muzaffarnagar, U.P,MUZAFFAR NAGAR,251001
3~ District: Muzaffarnagar

4- Description about sampling peint: Final Outlet Discharge of ET.P.

3= Type of Sample (Grab/Compasite/Integrated): Grab

6- Sample Collected By: Sandhya Sharma Junior Engineer & Ravish Pratap Singh J.R.F

7- Colowr and Odour: Colourless None

8- Quantity and Packing: 1.0 L PVC

9- Date of Sample Collection: 11/07/2025

- Analyis Indented by: RO MuraTarNagar

11- Dhate of sample receipt in Lab: 12072025

12- Period of Analysis: 12/07/2025-15/07/2025

13- ULR Number: TC9613230000387F

14- Sampling Plan/Ref. No.: UPPCB/RL/BSR/PR/T 4.3/1a

i5- Sampling Method Refl: APIIA 24th Ddition 2023- 1060 A, B, C, Paga No.- 42- 52, Collection & Proscrvation of Sanmiples

e

5. Parameter/Method Name Unit Results Standard Detection
N.| Range |
1 pil, APHA 24th Ed. 45008; 2023 - 7.59 0.5-8.5 02-12
2 Suspended Soiids , APHA 24ih Bd | 230 ~50.0mg1 10-Z20000 mg/
2540 1D Total Suspended Solids dried at
103-105 °C 2023

3 | Dissolved Solids, APHA 24th Ed. 2540 mg/l 975.0 | = 600.0mg/1 10- 50000 mg/
C Total Dissolved Solids dried at 180
°C 2023

Total Solids, APHA 24k E42540 B mgl a0 - 10- 30000 mph
2023

3 | BOD, APIIA 24th Ed. 3 day 27 °C 1S mgl 14.40 <20mg/1 1.0 50000 mg/l
3025 ( Part 44} 1993 Bio 2023

6 | COD, APHA 24th Ed. 5220 B Open mg/] 100.0 <150.0mgl | 5.0-100000 mg/
Reflux Methed 2023

4=

Reference- (1) Generul Standards for discharge of etvironmental pollutants are 25 par-A Effluent {Schedule-V1). The Eavironment {Protection) Rules, 1986
source: www cpobnic.in'GeneralStandards. pdl, Besides these standards, refer FPA standards for spesific purpose

Mgz - 1 The reralts an Al Terd Miport nelme ondy 1o the aesi wmal 2, The ropant shall not be reproduced-exeepn m Fall, withes the wties permision af lakeomlory. 3. The 15t sepom pemanms v the sunple o
retmiredinich

Reuark: N4

UPPCB/RL/BSR/PR/7.8 |Issue No.: 01 Issue Date:03.06.2021 |Page No.:Page 1 of 3

da e
Amendment No.:01 Amendment Date.:29.05.2023 | Approved by: TM Issued by: QM




Analysed by-

3041

|Sangeeta Sangeeta(JRF)]

Authorized by

gy

i

UPPCEB/RL/BSR/PR/7.8
da

Regional Officer

Issua: No.: 01

Issue Date:!l:!.ﬂﬁ:zil.‘:l

Page No.:Page 2 of 3

Amendment Date.:29.05.2023

Amendment No.:01

Approved by: TM

Tssued by: QM




| Rnnerwre -
Newcon Consullugtgizlﬂbowhries é@%ﬁm i

(GOVERNMENT APPROVED TES
An IS0 9001 : 2015, STING LABORATORIES)

150 14001 : 2015, 150 45001 : 2018 Centified Laboratory

TC-12821

TEST REPORT

Page No.: 1 of 1
DATE OF REPORT :17/06/2025

TEST REPORT No. NCL/EP-045/11/06/25

Name and Address of Customer M5 GARG DUPLEX & PAPER MILLS PVT. LTD,
8.5 KM STOHE, BHOPA ROAD MUZAFFARNAGAR, ULP,

SAMPLING DETAIL
Sampile Name : STACK EMISSION
Anaiysts StartDate  : 11/06/2025 Analysis End Date : 1710672025
Cate of Sampling : 10/06/2025 Sampling Done By tNCL
Sampiing Protocal  © 15111285 Duration of Sampling : 30 Min
3 Sample 1D MNa. + NCLAEP-045/11/06/25
Sampling Locaten T
Equipmenls Used : VMayubodhan Stack Samipler Mo-1 Area Calegory e
VSE-1 (8.Mo-321 OTC 07)
DETAILS OF STACK
Stack Aftached to = BOILER
Typa of fuel used T Muftituel* Capacity :30TPH
Stack height above the ground @ 55.0 mitr Quantity of fuzl usad 1 See note below
fevel " |
Stack dia at the top : 1800 mm Stack height above the racf lap ;.
Attached APGS : See Mote Balow Material of Construction *REC
Mormal Jprating Schadule ; Az Per Reguirement
Commingsioning date i
PHYSICAL OBSERVATIONS .
Ambient Temperalure : 41°0 Flue gas temperalure H138°C
Velogity of the flue gasés : .5 MirSec Sampling Flow Rate of SPM $27.0 LPM
Sampling Flow Rate for Gases : 2.2 LPM Cluantity of Emission discharged : 5494506 Nm3hr
TEST RESULT
i ion As
clers Units Tesl Method Results | Specification
5N, Test Param Fies CRCR
1 |Particulate Matters  (PM) g o) iz o |
7 [Suphw Dioxde  (502) g 15111255 (Part-2) il o Speioy
e e (T % 15:13270 0.22 Not Speciied
: C Do e ,-Eﬂ_m S Is1a2io 1 : 71 Mod S‘F’Gﬂiﬂd
s JDﬂdﬂ o Nitrogan (NO#) mgMm? IS-11268 (Parl-T) 12 Hat Specified

**2fnd of Report™**

Remarks : *Multifuel RDE 400 MTD and Low Sulphur Coal/Sigmass - 200 WTD aF Blamess 50 MTE
APCS = Pulse Jet Filter [Lime Reactor and activated carbon Rreactor), ESP,

s Per CAOM Specification/Guideiines
EP-GA#5/11/06/25-1
' Arvin dhary

8r. yst

1. The test repert refers ordy ta the particufar sample/s submitted for pesting and listed paremetars,

2. Endorsement of the same is neither inferred nor impdied. : : L =
3, Laboratary shalf maintain the configentiality of all mfarmatian related to the-_smp!;:t Kc.;::hil;erneﬂpm L. WP
4’ Complaints abeut thi repott should be communicated wilhin mp days ofthessue date N TEROIL | L st o Gh ;
5. The reaort is reot te be produced wholly or i part without riar pRrEISSE) !

: o Neamar Industrial Area, ﬁHiﬂn‘EﬁD - 201 002 (L.F)
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FORM 10
[See rule 19 (1))
MANIFEST FOR HAZARDOUS AND OTHER WAS

Bnnexuve~ 4

Copy for SPCB

1 Occupiers Namea & Mailing Address LhorA RoAD
(including Phone No. and email) mMuTTA FQQHM(:
(VP
3_ Sender's Authorization No. > w
_f-_ Manifest Document No. P EW
4 Transporters Name & Address N
(including Phone No. and email) {{’ ﬁf;-; }

S Type of Vehicle

{fpuek ] Tariker / Special Vehi ;.

6 Transporter's Registration

7 Vehicle Registration No.

OK-FCAID3L

B Receivers Name & Mailing Address
(inciuding Phone No. and email)

() BHARAT OIL COMPANY (i) REGE
E-18, Eite-IV, Sahibabad Industrial Area,
Ghaziabad, UP-201010 Tel. : 3329622899
e-mall:sales@bharatoil.com.

{I) BHARAT OIL & WASTE MANAGEMENT LTD.
WMauza impur, Roorkee-Laksher Road, Roorkes,
Haricwar - 247664 Uttarakhand, Tel. ; BBT4087866
e-mailsales@hharatoll.com .

@

il ARAT OIL & WASTE MANAGEMENT LTD.
Gate# 672 & T06 Cha, Sikandra Road, NH-2, Kumbhi Vil |
Tehsll Akbarpur, Kanpur Dehat, UP, Tel. : 8874207652,
e-mail:salesi@bheratoil.com

9 Receiver's Authorization Mo, o
()
beal

TA4ITAIPPCEIGharishad{UPPCEROYCTOBoth\GHAZIABADI2023, Valid Upte: 311212027
UKPCBHO/Con-B-84(VoldII)2023/233 Valid Upte: 31/03/2028

tee0T2IPPCRManpurDahal(UPPCEROVCTOMothKANPUR DEHATI2023, Vaild upte: JIHL202T

s{UPPCEROYCTOBothMANPURDEHAT 2], Viilld Uplo: 3TR272027

10 Waste Description

{7) Cordamitratecl. Colftm
fondadn

T3¢ Oy other
 Pve)

11 Total Quantity

Hn.nft.‘-an'lah%@ .'.Eumt or .gbu».f

reeieeeenen T OF MT

lr_ ‘5‘9 tﬁ C) 360 _— 3 +6E ..... @m.... MNos.
12 Physical Form Iid!Semi-SnliﬂfShjdééfDﬂyﬁ arry/Slurry/Liquid}
13 Special Handling Instructions & Additional Do not throw Drums from truck. In case of lea
Inf ton seapagé, use Washing soap at point of leak to stop Its

leakage.

| heraby deciare hat the conlents of the consignment are fully and accurately

- fand labeled, and ame in all respects in proper condifion for fransport by mad

dascribed above by praper shipping name and ane categorisad packed, marked,
according fo applicable national government reguiations.

cimnfva m?'t'air_ L

e i

—

T

Month Day Year
OIFI1/1/12]0]2.i5 |
of Recelpt of Waste Month Day Yoaf ;
Sigg , OIF1/1112]1012i51 "
#Cortiicats for Receipt of Hazardous and
E other Wasta i : Month Day Year
Typed Name & Stamp : Signature :

@
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—_— Uttar Pradesh Pollution Control
e
S Sevs
% _ = Building No TC-12¥, Vibhuti Khand, Gomti Magar,
[ Lucknow = 226 010, Uttar Pradesh
Regn. Mo. Date:
PR-20-UTT-11-AABCE1303C-24 20-11-2024 04:37 PM

REGISTRATION CERTIFICATE FOR RECYCLING OR PROCESSING OF PLASTIC WASTE

{Under Rule-13(3) of the Plastic Waste Management Rules, 2016, as amended)

To,

garg duplex & paper mills
private limited ,

8.5 KM, BHOPA ROAD,
MUZAFFARMNAGAR,
Muzaffarnagar, Uttar
Pradesh,

251001, Muzaffarnagar, Uttar
Pradesh-251001

1, With reference to the application dated 07-11-2024 regarding registration as a
Recyclers/Co-processors/, your application has been processed and found in order. Now,
therefore, Uttar Pradesh Pollution Control Board is pleased to grant the
registration in favour of garg duplex & paper mills private limited , vide registered
address 8.5 KM, BHOPA ROAD, MUZAFFARNAGAR, Muzaffarnagar, Uttar
Pradesh, 251001, Muzaffarnagar, Uttar Pradesh -251001 for processing of plastic
waste, as per details given below:

Processing Code E3 Quantity (TPA]
Cat-l 11680.0000
Processing Capacity o A
Cat-lll 15184.0000
Cat-lv 2336.0000
; 4 Product Quantity (TP&)
i Power [E3] 39420,0000

2. This certificate of registration shall be valid for 2 period of One Year from the date of
issue of the letter unless revoked, suspended or cancelled.

3. The unit shall process the plastic waste (Quantity & Type) as per the Process Flow
Diagram {(Section 8) and using the plant machinery as per the details given at (Section
11).

4. The guantity of plastic waste processed in the unit shall be as per details given in
Clause 1.0 abave. The amount of plastic packaging waste recycled processed by the
PWP shall not be more than installed capacity of the enterprise
Sgred
by Sanjeav
& Kumar Singh
Dt

2054.11.20
16:38:19 +05:30




51

10.

11.

12.

13

14.

15.

1a,

3045

Recycling of plastic waste shall conform to the Indian S-tandard.- IS 14534 1998 titled
"Guidelines for Recycling of Plastic" as amended form time to time.

Carry bag made of virgin or recycled plastic, shall not be less sevenly five microns in
thickness and one hundred and twenty (120) microns in thickness with effect from the
31st December, 2022,

The PWPs shall not engage in manufacture, stocking, distribution, selling and using of
banned SUP items as listed in Amendment to PWM Rules dated August 12, 2021

- The PWPs shall not deal with any entity not registered through on-line centralized portal

developed by CPCB.

The unit shall maintain a record of details of procurement of plastic waste and sale of
recycled products as per forma prescribed by CPCB. The total quantity of plastic waste
processed by plastic waste processors and attributed to PIBOs on an annual basis shall
be made available on the centralized portal developed by CPCB as also on the website
of PP,

Registered PWPs shall provide certificates for plastic waste processing, which shall be
considered for fulfilment of EPR obligations by PIBOs. Certificates shall be issued on the
centralized portal in the pro forma and as per mechanism developed by CPCB. The
certificates will be for plastic packaging category-wise and shall include GST data of the
enterprise,

Exchange of EPR credit between PWPs and PIBOs to be dore as per mechanism
provided by CPCB.

The PWPs shall file annual returns on the plastic packaging waste collected and
processed towards fulfilling obligations under EPR with the CPCB/SPCB/PCC as per pro
forma prescribed by Central Pollution Control Board by the April 30 of the next financial
year,

The PWP shall pay Annual fee for processing of Returns as per Guidelines by CPCB.

In case, at any stage it is found that the information provided by the PWP is false, the
PWP shall be debarred by SPCB, as per procedure laid down by CPCRB , from operating
under the EPR framewaork for a period of one year. The PWPs whose registration has
been revoked shall not be able to register afresh for the period of revacation.

The PWPs are required to comply with provisions of PWM Rules (as applicable) failing
which necessary action as deemed fit shall be initiated against the violator, The
Environment Compensation, as applicable, shall be levied by CPCB/SPCB/PCC on the
vialator.

An application for the renewal of a Registration shall be made at 90 days prior to expire

of validity, along with the necessary information & documents as per the Guidelines

issued by the MoEF&CC and CPCB from time to time.

Signag

L bySanjesy

3 Kumar Singh
Date:

2024.11.20
16:38: 18 +05:30




17.

18,

19.

20,

21.

3046

If at any stage, information provided by the unit is found to be incorrect, then the
Registration granted by SPCB/PCC shall be debarred by SPCB, as per procedure laid
down by CPCB, from operating under the EPR framework for a period of five years,

The PW? should ensure compliance with provisions of the VWM Rules, 2016, as
amended. Action, as deemed fit, including revocation of registration, clesure of unit,

levying Environmental Cormpensation charges, shall be taken against violators of PWM
Rules.

Uttar Pradesh Pollution Control Board reserves the right to take such action as deemed
fit under Environment (Protection) Act, 1986 for violation of PWM Rules, 2016, as
amended, if any, by the concerned PWP for the period prior to grant of registration.

Type of plastic and recycled content for different components of commadity to be
included in the label on the commodity

The Unit shall obtain all other statutory clearances/ permissions regarding Occupational
Safety, Health & Fire safety and implement necessary measures including Offsite/Onsite
Disaster Management Measures as may be mandated by the concerned Authaorities
under the applicable extant Laws/Rules /Regulations etc.

Member Secretary

5

Signed
by:Sanjeav
Kumar Singh
Cate:
2024.11.20
16:38-19 +05:30
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:

REGIONAL LABORATORY BULANDSAHAR

3 UTTAR PRADESH POLLUTION CONTROL BOARD
tﬁm‘" F-5, Jamuna Puram Colony, Bulandsahar
Hef No: 32843012/Bulandshabar/2025 Date: 18/07/2025

[- Name of Industry: SHREE SIDIIBALI PAPER MILLS LIMITED, 9th Km Stone ., Bhopz Road .
MuzalTarnagar, MUZAFFAR NAGAR,251001

2- Address of Industry: 9th Km Stone » Bhopa Road , Muzaffarmnagar MUZAFFAR NAGAR. 251001

3- District: Muzaffarnagar

4- Description about sampling point: Final Outlet Drischarge of ET.P.

5- Type of Sample (GrabyComposite/Integrated): Grab

6- Sample Collected By: Sandhya Sharma Junior Engineer & Ravish Pratap Singh JR.F

7= Colour and Odour: Coloutless None

8- Quantity and Packing: 1.0 L PVC

%- Date of Sample Collection: 11/07/2025

10- Analyis Indented by: RO MualfarNagar

11- Date of sample receipt in Lab: 12/07/2025

12- Period of Analysis: 12/07/2025-15/07/2025

13- ULR Namber: TC9613250000304F

14- Sampling Plan/Ref, No.: UPPCB/BL/BSR/PR/7.4.3/1a

13- Sampling Method Ref.: APHA 24ih Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

T AP
5. Parameter/Method Name Unit Resulis Standard Detection
N. ) Range
i pH, APHA 24th Ed. 45008: 2023 . 772 5.5-8.5 02-12 ]
2 Suspended Solids , APHA 24th Ed. mg/l 23.0 <50.0 mg/1 10-20000 mg/1
2540 D Total Suspended Solids dried at

103-105 °C 2023

3 | Dissolved Solids, APHA 24th Ed, 2540 mg/l 1028.0 <1600.0 mg/] 10- 50000 me/]
C Total Dissolved Solids dried at 180 |
*C 2023

4 | Tatal Solids, APHA 24th Ed.2540 B: mg/l 1051.0 - 10- 30000 mg/|
2023

5 | BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 16.0 <20.0mgd | 1.0-50000 mg/l

3025 ( Part 44): 1993 Bio 2023

6 | COD,APHA 24th Ed. 5220 B Open mg/l ’ 1240 <150.0mgd | 5.0-100000 mg/]
Reflux Method 2023

Reference- (1) General Standards fos dischorge of envirenmentzl pollutants are as pari-A Efffuen {Schedile-VI). The Environment (Protection} Rukes, 1986
source; www.cpeb.nic.inGeneralStandards pdf. Besides these standards, refer EPA standards far speeilie purpase

Mote | | Ty rewolls im the Ten Reper relots caly fo the tems srssed 2. The reaor ghal] i b peprishnced-reept i full, wishom the winen permusson of |abcesiory. 3. The e Arpant persiing W i sansle as

reveaved an Laly,
Remark: WA i
; —
W ﬁ
UPPCB/RL/BSR/PR/7.8 |Issue No.: 01 - Issue Date:03.06.2021 Page No.:Page 1 of 3
la |

Amendment No.-01 Amendment Date.:29.05.2023 | Approved by: TM Issued by: OM




Analysed bry-
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[Aneet Kumar(JRF)]

Aumm;irpg-] By
N

W
Nisha Fatima (JRF)

Regional Officer

UPPCB/RL/BSR/PR/7.8

.la

Issue No.: 01

Issue Date:03.06.2021

Page No.:Page 2 of 3

Amcendment No.:01

Amendment Date.:29.05.2023

Approved by: TM

I;Sucd bv: OM
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Annexure -1 5
A

{lglwcnn Consvltants & Laborafories

(GOVERNMENT APPROYED TESTING LABORATORIES:

An 150 WM : Z3LE, 150 L4001

TEST REPORT No. NCL/EP-040/03/01/25

Name and Address of Customer

1005, ISEY 45060 o« 2018 Certiliad Eaborudeory
~ TEST REPORT

WIS SHREE SIDHBALI PAPERMILLS PYT LTO.

DATE OF REPORT GRO1/Z0ZS

STH KM STONE, BHOPA ROAD MUZAFFARNAGAR, U.FP

SAMPLING DETAIL

Saraple Name : STACK EMISSION

Analysis Start Dale  : Q0972025 Analysis End Cate : ORI 1EZ025

Date of Sampling : 0200172025 Sampling Done By  NEL

Sampling Protocol : AS PER CPCE GUIDELINES Duration of Ssmpling : 30 Minutes __

Sample |0 Mo ¢ ROLAEP- GO0

Samplng Location  : —

Equipments Used : Wayubodhan Stack Sampler No-1 Area Category
| VES-1 (5.No-321 DTC 01)

; DETAILS OF STACK
¢ ack Atiached to : Boiler
" Type of fuel used : Bio-Briquettes Capagcity 125 TrH.

Stack Height above the ground : 45.0 Mir Quantity of fuel used + 6.0 TeniHr

'E;.Iaec:k dia ai the top ¢ 1500 mim Stack height above the rocfiop @ —

Attached APCS : Multi Cyclone & Wet Scrubber  Material of Construction M

Mormal Oprating Schedule + 24 Hrs
Comminssioning date T -
PHYSICAL OBSERVATIONS

Ambient Temperaiure z 1550 Flue gas temperaiure 1120%C

Veilocity of the flue gases : 7.7 mirisec Sampling Flow Rate of SPM : 250 LPM

Sampii 'E-I!Fl':“ Rate for Gases : 1.5 LPM Quantity of Emission discharged : 3614825 Nm¥hr

TEST RESULT
Mo Test Parametars Units Test Mathod Results Specification As
F. Per CPCE
i1 Parficulats Matters  {PM) mgi/Nm* 15:1125% {Part-T) 47 E 50

%} Soch Dowoe. (502 P 1511255 (Pan-2) 1 I NotSpeches
i i Carpon Monoads  {C3) He 15:12270 0.031 i Mot Spaciias
8 : . 15:41255 (Pan-T 1 i e
- 4 |Omde of Niogen (NOX) mg/Km (Par-T) a [ Mot Specie

Remarks ; & Per CACM Speclfication/Guideknes

***End of Repan*

1. The test repart pefers onky to the particulsr samplafs submittad e Lasting and listed porameters.

| A sexap of the it naithar piered nor mplled,
imm; m:,:.rm confidentiaty of #ll informstion relatad 10 the sampins & 1est reports,

4. Complsints about this report showid ba communicated within 10 diys of 1he e date of this repor.

5, The report i ot to ba produced wholly or 1n pan witheut pries parmikson of Lhe Managing Partner, All disgutas subjuct to Ghazlabad Janisiasin,

W\ S0
tﬁw NTS & LARORATORN &
signatory

Laboratory : A-1/158, Beclor-17, {Swadeshi Compound) Kavl Nagar Industri | A
Moblla : G810430345, 0205601788 | Website ;m:,mal:

E-mell : newccnlab@yinail.com, newconlab

-

AZIABAD - 201 002 (U.F)

In

finance gmall.com

i: o
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FORM 10
{Sea rule 18 {1]]
MANIFEST FOR HAZARDOUS AND OTHER WASTE

JU

Copy for SPCB

S.Hn.:l 03699

Cetupier's Name & Mailing Address
{including Phone No. and email)

SHREE SjbrrBAL] PRPER THIILS

Sender's Authorization No.

Manifest Document Mo,

T

Transporter's Name & Address
{including Phone No. and email)

O - AT ‘1?';’ 9;215

WRT SLE/f
{PRTy <

{including Phone Mo. and email}

5 Type of Vehicle {Truck / Tanker / Special

6 Transporter's Registr"a%iﬁn o

7 Vehicle Registration No. 1P 2- ET' o2 - F#_ F
Receiver's Name & Maiiing Address ) BHARAT OIL COMPAN' ﬂ%ﬁﬁ

j £-18, Site-I\, Sahibabad Indufhs. ' o

Ghaziabad, UP-201010 Tel, ; 9ats
e-mailsales@bharatoil.com

{t} BHARAT OIL & WASTE MANAGEMENT LTD.
Mauzs Mukimpur, Roorkee-Lakshar Road, Roorkes,
Handwar - 247664 Uttarakhand, Tel. : SBT4087856
a-mailsalesi@bharalol com

(i BHARAT GIL & WASTE MANAGEMENT LTD.
Gata# 672 & 706 Cha, Sikandra Road, NH-2. Kumihi i,

d./]ahsif Akbarpur, Kanpur Dehat, UP, Tel, : BET4207652,

e-mail:salesf@bharatoll.com

8 Receiver's Authorization Mo, @

{iH) 7772 PPCE M anpurDehal
{iv] 1B6072URRPCE anpurDeha

1T 37 UPPCBIGhaziabad/UPPCBRA
(i) LF!G‘CEMG&'GMBWUHIURHENEE Valid Upto: 31/33/2028

VCTO/Both GHAZIABADIZ023, Valid Upto: 311212087

HUPPCERONCTO Both KANPURDEHATI2023, Valid Upto: 311212007
HUPPCERONCTOoth/KANPUR DEHATIZ023, Valid upto: 31112/2037

Qi Eemp RS

10 Wasie Description Sty naE

ctorTy [ WASTE
fRLSTIC

/ MAMTBAEN OsF

11 Total Quantity
Mo. of Containers

Q200 f-%—/

-~ 43 Special Handling Instructions & Additional

12 Physical Form

(Solid/Semi-Solid/Sludge/OilyTamy/Slurry/Liquid)

" Information

Do not throw Drums from truck. |n case of leakage/
seapage, use Washing soap at point of lesk to stop its
leakage.

14 SENDER'S CERTIEICATE
Typad Neme & Stamp :

.
E=als il

| hermby ceclare that the contents of ihe consignment are fully and accuraely
descrized shove by proper ehipping name snd
aod labeled. and are in
aecording lo applicable nalional goverment regulations.

are calegonsed packed, marked,
a4 respects in proper condition for ransport by soad

. cepe Ppnm_mx;e:* 16 i

i1er

£l
v

9TH Km- BHOPA Roap muzgﬁfﬁw

o

SUREE SIDHBA Fui* o Q':;ﬁ?“ s Manth | Day Year
gTh. K. SUE nol (LER
gurict-Myzadiamagec-234 OIS NE ] e ) e
15 Transporisr Acknowledgement of Recsipt of Wasle Monih Day Year
Typed Mame & Stamp : Signature : o ! g;" 9. "I O .
16 Receiver's Certificata 156 R t of Hazardous and
olher Waste ,-;.a?,f‘l:&f e “Manth Day Year
Typed Nems & Stamp : },.. ;g;aym/ Dby 5 al 29
L%
1., T 'J."'-.@' pal sy
1‘1?” iy ‘W
i Y . _&\_.T.:_._.. o o Ll _-., L _T - ik ¢ NOVER T
L Fl:'.e' Shfﬁ‘ﬂ .'L;-n'_.ri"l:j.gl; Paams 4
: Lo AL Vi. Lid
Aith, 5.‘§!i
“\H




3051 Gnnexure-1F

SR

':___.-' i .{"-\'*%"
{.. ﬂxﬁ"' B!
4§ ' 2 F *.'@i-"ﬂ
Newcon Consvltants & Luborafories 5]
(GOVERNMENT APPROVED TESTING LABORATORIES) 1o zen)
Aus $50 9001 : 015, 190 14001 : 2015, 150 45301 = 3015 Centilled Laboratory
. ~ TEST REPORT s
TEST REPORT _N!u. MCLEP-100/25/08/25 DATE OF REPORT :30/068/2025
Name and Address of Customer WIS MEENU PAPER MILLS PVT. LTD.
8.5 KM STONE, BHOPA ROAD MUZAFFARNAGAR, U.P.
SAMPLING DETAIL
Sample Mame : STACK EMISSION
Analysis Start Date : 25/06/2025 Analysis End Data 1 30062025
Date of Sampling v24/06/2025 Sampling Done By TNCL
Sampling Protocol i I8:11285 Duration of Sampling D30 Minules
Sample ID Nag. : NCLIEP-100/25/08/25
Sampling Locstion H
Equipments Lised : Vayubodhan Stack Sampler Mo-1 Area Calegory e
VES-1 (S.No-321 DTC 07)
DETAILS OF STACK
Stack Attached to : Buoifer
Type of fusl used : Biomass/RDF Capacity 140 TPH
lSta::Ik height above the ground : 45.0 Mtr Quantity of fuel used £ 1517 TondHr
vl
gtadn: dia at the top : 2780 mm Stack helght above the racftop  : .
Attached APCS : sas note below Material of Construction TMS
Mommal Oprating Schedule : AS PER REQUIREMENT
Comminssioning date e
PHYSICAL CESERVATIONS
Ambiznt Temperatura e Flue gas temperaturs MFC
Velocity of the flue gases : 7.83 minfsec Sampiing Fiow Rate of SPM : 25.0 LPM
Sampling Flow Rate for Gases : 22 LPM Quaniity of Emission discharged - 127231 Nm¥hr
TEST RESULT
5.No| Test Parameters ' Units Test Method Results | Specification As
Per CPCB
1| Parficulate Matiers (P ma/Nm® 15:11255 (Part-1) 58 s
2 Suiphur Dloxide  (S02) B mg/Nm? 15:11255 (Pant-2) 262 Not Specifiae
3 Carbon Monoxide  {C0O) % IS;13270 0.50 Not Specifiad
4 [Oxie of Nirogen (NOw) mg/Nm? 15:11255 (Part-7) 281 Not Specified
***End of Report***

Aemarks: As Por CAQM Specification/Guidelines
Attaches APCE :- Bag Filter,drop and chaubc ne carbon silo, reactive duct

EP-100/25/06/25-1 ﬁ" N r{ ER
: P Se i

rharge

T5 & LABORATORIES

Checked by

1. The test reporl refers onby to the pasticular sample/s submitted for testing and listed parameters.

Z, Endorsement of the same is neither infarred nor implied,

3. Labaratory shall maintain the confidentislity of all infarmazion related to the samples & test reports,

4. Complaints about this repart should be communicited within 10 days of the issue date of this repen, . ]

5. The repart is not to be produced whelly or in part withoul prior permission of the Managing Partner, All disputes subject to Ghazizbad Jurisdiction.

Laboratory : A-1/156, Sector-17, (Swadeshi Compound) Kavi Nager Industrial Area, GHAZIABAD - 201 002 (U.P)
Mobilie : 8810430345, 8205601788 | Website : www.neweaniab.in
E-masll : newconlab@gmali.com, newcaniabfinanca@gmail.com
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FORM 10
[See ruie 18 (1))

Aronexure-18

Copy for SPCE

1 Oeccupier's Name & Mailing Address
{including Phone No. and email)

! MANIFEST FOR HAZARDOUS AND OTHER WASTE

&Nm:gﬁggs

B

| F ot

2 Sender's Authorization No.
3 Manifest Document No.

.

4 Transporter's Name & Address
(including Phone No. and email)

chuﬁc}‘rﬁ; f@izf' . a0z NF23 )z

Bowme

5 Type of Vehicle

{Truck / Tanker f Special \Yehi

Transporter's Registration

Bowmi

7 Mehicle Registration Na.

UPIYFTETYR

8 Receiver's Name & Mailing Address
(including Phene No. and email)

{n

BHARAT QIL COMPANY 38
E-18, Site-{V, Sshibabad IndusWg
Ghaziabad, UP-201010 Tel, : o5
e-mail:sales@bharatoil.com

{ily BHARAT OIL & WASTE MANAGEMENT LTD.
f Mauzs Mukimpier, Roorkee-Lakshar Road, Roorkee,
Haridwar - 247664 Uttarakhand, Tel | 8874087866
e-mailzales@bharatoil.com

u

UHi]" BHARAT OIL & WASTE MANAGEMENT LTD.

Gala# 672 & 708 Cha, Sikandra Road, NH-Z, Kumbhi Will. |
Tehsil Akbarpur, Kanpur Dehat, UP, Tef. : 8874207652,
e-mail:zales@ bharatoil . com

Lia)

Heceiver's Authorization No.

(fl  17442TUPPCBIGhaziabad(UFPCBRO)ICTOBoth! GHAZIABADI2022, Valid Upto: 311122027

(i} UKPCB/HOICon-B-84(val-IN)2023/233 Valid Upto: 31/03/2028

Wit 17717 2IUPPCBIKanpurDehat[UPPCBRONCTOIBath/KANPURDEHATIZ023, Valid Upte: 341212027
{iv) 1BBOTIUREPCBIKanpurDehatiUPPCERONCT OMboth MAKPUR DEHATI2023, Valid upto: 311212627

Z7 P

Weordtg -
I Slycolas

16 Waste De;::,ripticnﬁ-;,}}q,”

Ruddoay
Wiz

Plctitic

) UASxof ol
Lol ifg

11 Total Qujantiiy 20 f*?ﬁ
Mo, of Conlainers

éﬁim_% I

v NIDS.

12 Physical Form

(Solid/Semi-Solid/Sludge/Qilyi Tarry/Slurry/Liguid)

13 Special Handling Instructions & Additional
Infermation

Do not throw Drums from truck. In case of leakage!
seapage, use Washing sosp ot point of leak to stop its
leakage.

14 SENDER'S CERTIFICATE

! Typed Name & Stamp : Signature ;
< . ' [} T 1B
fr T o ¥ i -

| mereby declare that the contenis of the consignmant ara fully and accuralely
described above by proper shipping name and ars categorised packed, marked,
and labeled, and are n 24 respects in proper condilion for transoed by road
aceoeding bo applicable national govemment regulstions.

L g

i 1 Al i
L
A "
-""."I".-*'

S T I

wia Yy
R

Si re
?“a\luﬂg.ﬁ
ot il

{S)_;%{:_“" - o Manth Day Year
(D s 11z (213 (2z]° |24
15 Transporter Acknowledgement of Receipt of Wasle Month Day Year
Typed Name & Stamp : Signature o 3 |2l 2 L}
16 Receiver's Cerlifieale for Receipt of Hazardous and
other Wastdghe s 1?'-:} Manth Cay Year
{5 MALE
Typed Mamd & Stamp "% o b= L :
vped Namd & Stamp Pl 12 (3 12 Z |4

{2 -.
P ) L e

-'ir-"-fl Hrin, |
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3054 Rmexare~30

REGIONAL LABORATORY BULANDSAHAR
UTTAR PRADESH POLLUTION CONTROL BOARD

E-5, Jamuna Puram Colony, Bulandsahar

W‘

TEST REPORT: WASTE WATER LABORATORY

Ref No: 32843040/Bulandshahar/2025 Date:17/407/2025
1- Name of Industry: TEHRI PULP AND PAPER LTD UNIT 1, 9th KM stone Bhopa Road Muzaffarnagar MUZAFFAR
NAGAR 251001

2- Address of Industry: 9th X M stone Bhopa Road Muzaffamugar MUZAFFAR NAGAR,251001
3 Dustrict: Muzaffarnagar

4- Description sbout sampling point: Final Outlet Discharge of £ TP
5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Sandhya Sharma Junior Engineer & Ravish Pratap Singh J.R.F
7= Colour and Odeur: Colourless None

8- Quantity and Packing: 1.0 L PVC

9- Date of Sample Collection: 11/07/2025

10- Analyis Indented by: RO MuzaffarMagar

13- Draie of sample receipt in Lab: 12/07/2025

12- Period of Analysis: 12/07/2025-15/07/2025

13- ULR Nomber: TCI613250000300F

14- Sampling Plan/Ref. No.: UPPCB/RL/BSR/PR/7.4.3/1a

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

|

|“' i

i
8. Parameter/Method Name Unit Results Standard Detection
N. Range
1 pH, APHA 24th Ed. 45008: 2023 = 761 6.5-8.5 02-12
2 Suspended Seolids . APHA 24th Ed, mg/l 27.0 <50.0mg/ 10-20000 mg/l
2540 D Total 5 ded Solids dried at
103-105 *C 2023
3 [ Dissolved Solids, APHA 24th Fd. 2540 mgl 1025 <] 600 10- 50000 mg/
' C Total Dissolved Solids dried at 180
5C 2023
4 | Total Solids, APHA 24th Ed, 2540 B: mg/l 1052 & 10- 50000 mg1
2023
5 | BOD, APHA 2dth Ed. 3 chy 2T*C IS mgi 4.0 <20mg/l 1.0 -50000 mg
3025 { Part 44): 1993 Bio 2023
6 | COD, APHA 24ih Ed. 5220 B Open mgfl 96.0 =150.0mg/l 5.0 - 100000 mg/l
| Reflux Method 2023 |

Reference- (1) General Smndards for discharge of envirommental pollutants ore oy part-A Effluent (Schedule-VT). The Enviromnent (Proieetion) Rules, 1986
source: wenw.cpch.nic in/GencralStandards pdf. Besides these standards, refer EPA standards for specific puiposs

Hoie ; | The ocmules in the Ten Rapert rlabe oxdy o the fiems i, 2, The repet shell not be noproducedeacep im A, without the wrtles peomizpim of lborstory, 3. The test vepon penming o the ssmple =

reeiiad i Lab
Remark: NA
£t ':F-.r"}‘“ :
UPPCB/RL/BSR/PR/7.8 |Issue No.: 01 Issue Date:03.06.2021 |Page No.:Page 1 of 3
.la

Amendment No.:01 Amendment Date.:29.05.2023 |Approved by: TM Issued by: OM
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Amalysed
lﬁmgfmmmﬂl

ﬂuﬂwﬂ!ﬂﬂ%

R

Regional Officer

[UPPCBRL/BSRPR/7.3
Ja

Issue No.: 61

Issue Date:03.06.2021

Page No.:Page 2 of 3

Amendment No.:31

Amendment Date.:29.05.2023

proved by: TM

Issued by: OM




NABL ACCREDITED, GOVT. APPROVED & ISO CERTIFIED LAB

SAMPLING DETAILS

e i i

Aranezure-2.

0 +91-983711 2507
+91-953404 6038

ashwanl_lokhonigredfmall.com
canlactBemeclestinglaboralories. com

wwww, emg lestinglaboratorles.com

Khasra No. 1102
Industrial Area. Salempur Rajputan,
Raorkee - 247 &67 (Uttarokhand)

Sample Deurlp-trnnﬁype | Stack Monitoring Sample Collected by I Labaratory =1
| | Representative
' Sampling Location Stack attached to Boiler & ~ Sample Quantity / Packing Cellulose Fiore
Turbine Thimble
| [
| Date of Sampling e 05.05.2025 " Date of Receipt of Sample 05052005 |
[9:30 A.M. to 10:00 A.M.} L | |
Il ampling Procedure As per CPCB Guidelines :15: 11255 &15:13270
a3 E Normal operatin operating g schedule 24 hrs Purpose of Monitoring * Assessment of
(hr/day) ! Pollution load
|
Control Measure_,"{i'l'_ ﬂ;ﬂf} Device T g 'Date of Stan_;ihm;5|s 06.05,2025
installed for pollution contral)
Equipmentused " Vayubodhan Stack Sampler | Date of Completion of 12.05.2025
| WS51 Analysis
 Emission Source | Stackattached to boiler & | Ambient Temperature ('C) | 30.1 ,
' Turbine :
i = (Capacity S2TPHEMW] = —‘5
Type of Stack RCC | sampling Duration {mlnj an i
{Material of Construction) ’ E
“Stack height above the ground &0 " Quantity of fuel used (MT) 2025 TPH
tevel (m) .
| e e "
' Top Diameter of Stack {m) 20 | stack temperature | C} 1206 |
Shape-&%_ﬁac_lt e e Y | sampling Flow Rate for
SPM {m’fmin.}
Jypeof fuel used | Rice Husk'ﬁaF velocity of gases
| [meter/Sec)
E ﬂuantll-.r of Emission D:sn:ha:rged i 52262.5720 s [ éapﬁﬁg- Flow Rate For
:m {hr ) Gas [LPM)




| -5.I'~.Iu. ' Pa-;a_meter

|
]
1. | Suspended
Particulate matter

2 | Sulphur Dioxide
|

| - e e )
‘ 3 Mitrogen oxides

b +R1-REITI 12609
+71-9534054038

oshwonl_[okhonk@rediffmail.com
contoct@emciesiingloborataries. com

www emclesiinglaboratories com

Unit

 ~a

TEST RESULTS

UUCValue  TestResults  Desirable limit | Test Method l

a531 ]  s09p T 15:11255 [P-1]
|
| [
| |
22987 | 23840 | Notspecified | 15:11255 (-1l
i Sl s e
2320 | 26480 Not specified 15:11255 (P-1i)

Page 4 of 20

Khasra No. 1102 @ ng,m |

indusirial Area. Salempur Rajpuian, @ .....
Roorkee - 247 447 (Utarakhand) @ e



MANIF

FORM 10
[Ses ruls 13 (1)
EST FOR HAZARDOUS AND OTHER WASTE

S.No.:

tincluding Phone No. arid efraill

t Occupier's Name & Mailing Addrese Tabat DS O
{inciuding Phone No. and email} . -f’?@u iyl £ | qbea
Bthgn Sine £
2 Sander's Authonzalion No. 3
3 Manifest Docurment Na. = {:M fara Ne — "TP?‘LI'MM'TE_Q:H a8 .L- M*MM' =
4 Transporier's Name & Address ; ' ' ' '
finciusding Phone No. and email) i b "
j Pﬁ“ﬂ H’ gﬁ" 2
{5 Type of Vehicle €trick / Tanker | Spoc
B Transporters Registration ] N L3
7 Vehicle Registration No. ' h?'ﬂi By ", '
: - R —
8 Raceivers Nams & Mailing Address i BEAHAT Oi (].'“au PANY (1)

E;I:r Site IV Sl bkt by s gl REIEE
2ol s, LIF 209040 Tel.; peloouRw "
AT s L) L sl o S el

3

da

{ i} BHARAT OIL & WASTE MA|
Wauza Mukimpyr, Roorkee-Laksher Road, Ruorkee,
Flandwar - 247664 Unarakhang, Tel. - 8874087565

Bl sales i biwraiol com

MANAGEMENT LTD. |

(ML BHARAT OIL & WASTE MANAGEMENT LT
Sarad 674 B Tim Cha

Shuandra Road, NH-2. Kumbni ik ¢
Tabnl Akbaruur, Kange Dafimy, LB ,ﬂrm;m;-h J-‘h’ L
e-mailan saddtha wiod com sl 5] o d i

9 Recaiver's Authorization No.

it 1772 ;

UKPCRIHOCon-E-

QUCGHAZABADION. Ml Upto 3811

Walki Lipta J1mgocd

CEROFCT Ol MANPURBEMAT 3031 Tt Lipar. 2001 252080
TOdoct 3+ WANPUN DEWATNG), Wikl wigme 1119070977

10 Wasts Description Wl de Paes
11 Total Quantity 't‘iﬁ’ﬂlﬂ:?r ;

Mo, el Containgrs

fivi 1360T2UPPLEKsnpurDehat UPPCERY) ©

| : ."l"{sl...:,;.-,}_ ....m'nr nT -'g‘n'h:a .

12 Phvsical Form

Nia.
{Sold/Sen-Schd/SlagwOry Tamr Sy Liud)

_——

13 Special Handing Instructions & Additional
infanmation

" Banot o D s o Uick, 16 cose -
ssapace, wie Wanhig sond al paint ofloak to sdog e

14 SENDER'S CERTIFICATE

i beemby dodfire Ml e conltess o 1o 300 sl e Ay W accurainly |

deneribed abowe by proow Sigeng oaee and i Fbpiniesd packer . ruried

Typed Mame & Stamp : : Sgnature drd fohelad, 8nd we I 3% rempects 11 peopr CMEbON or Ksnatioed by ead
Bsiording b g oaki ) b govarinen g il o
Maontn Day Yy
VXA YA =1 Y B el
15:'Tran$pnrfarﬁt+muwbedgamnt.ntﬁiaﬂ'ﬁipfbf'lﬂiaate Month | Day |* T Year
Typed Name & Stamp = Sigrature ; adlatra &]‘ﬂ
16 Recaivers Cert W Receipt of Hazarcous and
b‘tahﬁ\ﬂh:te Kf——{'ﬁu e i Kanin Day Yaar
Typed Name fStamp V2 Sigﬁaltﬂf:) | ")l@ I;{ o] - 5]
o v il

By

ey
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sdiniaings Uttar Pradesh Pollution Control
m‘"""— Board
ﬁgr f Butlding Ng TC-12v, vibhoti Khand, Gombi Nagar,

Lycknaw - 226 910, Uttar Pradesh

Fegn Ko Date:
FR0a UTT 0% AaACTDZESE 24 03-09-2034 05:50 PM

REGISTRATION CERTIFICATE FOR RECYCLING OR PROCESSING OF PLASTIC WASTE

(Under Rule-13(3) of the Plastic Waste Management Rules, 2016, as amended)

T,
tehri pulp & paper limited

9th ken stone Bhopa Road
Muzaffarnagar Muzaffarnagar Uttar
Pradesh-251001

1. With reterence to the application dated 27-08-2024 regarding registration as a
Recyclers/Co-processors/, your application has been processed and found in order. Now.
therefore, Uttar Pradesh Pollution Control Board is pleased to grant the
registration in favour of tehri pulp & paper limited, vide recieterad address 9th km
stone Bhopa Road Muzaffarnagar, Muzaffarnagar, Uttar Pradesh -251001 for
processing of plastic waste, as per details giver below:

| Processing Code E3 Quantity (TPA)
Cat-l 10220.0000
: ; Cat-li 766500000
Pracessing Capacity Cat T 133860000
{ Cat-iv 20440000 3
" : Proguct Quantity {TPA)
PIREchon Lapse) | Power [E3] F0080.0000

2. This certificate of registration shall be valid for a period of One Year from the date of
issue of the letter unless revoked, suspended or cancelled.

3. The unit shall process the plastic waste (Quantily & Type) as per the Process Flow
Diagram (Section 8) and using the plant machinery as per the details given at {Section

11

4. The quantity of plastic waste processed in the unit shall be as per details given in
Clause 1.0 above. The amount of plastic packaging waste recycied processed by the
PWP shaii not be more than installed capacity of the enterprise




1o,

11,

12,

13.

k5.

16.

17

3060

Carry bag made of virgin or recycled plastic, shall not be less seventy five microns in
thickness and ona hundrad and twenty (120} microns in thickness with effect from the
31st December, 2022,

The PWes shall not engage in manufacture, stocking, distribution. selling and using of
banned SUP iterns as listed in Amendment to PWM Rules dated August 12, 2021

The PWPs shall not deal with any entity not registerad through on-line centralized portal
developed by CPCB,

The unit shall maintain a record of details gf grocurement of plastic waste and sale of
recycled products as per forma prescribed by CPCB. The total quantity of plastic waste
processed by plastic waste processors and attributed to PIBOs on an annual basis shall
be made available on the centralized portal ceveloped by CPCB as aleo on the wehsite
of PP,

Registered PWPs shall provide certificates for plastic waste processing, which shall be
considered for fulfilment of EPR obligations by PIBOs. Certificates shall be issued an the
centralized portal in the pro forma and as per mechanism developed by CPCB. The
certificates will be for plastic packaging category-wise and shall include GST data of the
enterprise,

Exchange of EPR credit between PWPs and PIBOs to be done as per mechanism
provided by CPCH.

The PWPs shall file annual returns on the plastic packaging waste collected and
processed towards Tulfilling ebligations under EPR with tho CrCB/SPCB/PLCC as per pro
forma prescrived by Central Pollution Control Board by the Apnl 30 of the next financial
year.

The PWP shall pay Annual fee for processing of Returns as per Guidelines by CPCB.

. In case, at any stage it is found that the information provided by the PWP s false, the

PWP shall be debarred by SPCB, as per procedure laid down by CPCB |, from operating
under the EFR framework for a period of one year. The PWPs whose registration has
been revoked shall not be able to register afresh for the period of revocation.

The PWFs are required to comply with provisions of PWM Rules {as applicable) failing
which necessary action as deemed fit shall be initiated against the violator, The
Environment Compensation, as applicable, shall be levied by CPCB/SPCB/PLC o the
violator.

An application for the renewal of a Registration shall be made at 90 days prior to expire
of validity, along with the necessary information & documents as per the Guidelines
issued by the MoEFLCC and CPCE fram Lime to time.

If at any stage, information provided by the unit is found to b gveott TRen the
4, 4

Registration granted by SPCB/PCC shall be debarred by SPCES =

e B e ettt ELS TSR TS N R SO w1 o J e [



18

L4

20.

21

3061

The PWP should ensure compliance with provisions of the P& Rules, 2016, as
amended. Action, as deemed fit, including revocation of registration, closure of unit,
levying Environmental Compensation charges, shall be taken against vielatars of PWM
Rules,

Utter Pradesh Pollution Contrel Board reserves the right to take such actioch as deemed
fit under Environment (Protection) Act, 1986 for violation of PWM Rules, 201€, as
amended, if any, by the concerned PWP for the pericd prior to grant of registration.

Type of plastic and recycled content for different components of commaodity to be
included in the labe! on the commodity

The Unit shall obtain all other statutory clearances/ permissians regarding Qooupational
Safety, Health & Fire safety and implement necessary measures including CGifsite/Cnsite
Disaster Management Measures as may be mandated by the concerned Authorities
under the applicable extant Laws/Rules /Regulations etc.

Member Secretary
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REGIONAL LABORATORY BULANDSAHAR
UTTAR PRADESH POLLUTION CONTROL BOARD

F-5, Jamuna Puram Colony, Bulandsahar

H |

4]
3

TEST REPORT: WASTE WATER LABORATORY

Ref Nao: 32843054/Bulandshahar/2025 Date: 1T/07/2025

1- Name of Industry: TEHRI PULP AND PAPER LTD UNIT 2, 9th Km Stone, Bhopa Road, Muzaﬂfamagar,h-‘.l UZAFFAR
NAGAR, 251001

4 Description about sampling point: Final Qutlet Discharge of ET.P.

5~ Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: Sandhya Sharma Junior Engineer & Ravish Pratap Singh IR.F
- Calour and Odour: Colouriess None

8- Quantity and Packing: 1.0 L PVC

9- Date of Sample Coflection: 11/072025

H- Analyis Indented by: RO MuzaffarNagar

11- Date of sample receipt in Lab: 12/07/2025

12- Period of Amalysis: 12/07/2025-15/07/2025

13- ULR Number: TCR613250000301 F

14- Sampling Plan/Ref, No.: UPPCB/RL/BSR/PR/T4.3/1a

15- Sampiing Method Ref.: APHA 24th Edition 2023- 1060 A, B, C. Page No.- 42~ 52, Collection & Preservation of Sanples

S.| Parameter/Method Name Unit Results | Standard | Detection
N. Range

1 pPH. APHA 24th Ed. 45008; 2023 - 7.74 6.5-8.5 02-12

2 | Suspended Solids , APHA 24th Ed. mg/l 23.0 <30.0mgit 10-20000 mg

2540 D Total Suspended Solids dried at
103-105 C 2023
3 | Dissolved Solids, APHA 24th Ed. 2540 mgl 995.0 <1600mg/1 10- 50000 ma/
C Total Dissolved Solids dried ot 180
T 2023
4 | Total Solids, APHA 24th Ed.2540 B: mg/l 10180 = 10- 30000 mg
2023
3 | BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 126 <20mg/l 1.0 -50000 mg/
3025 { Part 44): 1993 Bio 2023
6 COD, APHA 24th Fd. 5220 B Open mg/] 5.0 -100000 mg/!
Reflux Method 2023 | I

Referznoe- (1) General Standands for discharge of environizental polltants are o oA Efffucnt {Schedule-VT). The Envirotient {Pratection) Rules, 1 986

Remark: N4 - P —
UPPCB/RL/BSR/PR/7.8 |Issue No.: 01 Issue Date:03.06.2021 | Page No.:Page 1 of 3

Jda

Amendment No.:01 Amendment Date.:29.05.2023 Aggmmll < TM Essued by: OM
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Analysed by-
[Sangeeta Suue:’;{ml‘}l
Authorized by
a e

Nisha Fatima (JRF)

Regional Officer
UPPCB/RL/BSR/PR/7.8 |Issue No.: 01 Issue Date:03.06.2021 | Page No.:Page 2 of 3
da
Amendment No.:01 Amendment Date.:29.05.2023 Approved by: TM Issued by: OM
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FORM 10
[See o 18 {17]
MANIFEST FOR HAZARDOUS &ND OTHE R WaASTE

Fonexuye-2 5

Cogy Il SPZH

sios 3 n5162

Cicoupier's Name & Mailing Address
{including Phons Mo, and ematl)

1440 ke Cdmue Ohiog

TEHR) PuLP & PAPER 0L

Sarder's Authorization ND.

Banitest Document No. e 1, “ B

Transporier's Name & Address
{inciuding Phane No. and emall}

Type of Vehichk

Transporiers Registration

Yehicle Registration Na.

il =] o] el

Recaiver's Name & Mailing Address
{inciuding Phiones Mo and emall)

E-1n glte-IV, ¢ mmmmw!.m.
Gzl au U M0 Tel, | WEIRANIHED

Pt » v uif] Dhiarat ol com

oy EHARAT OIL & WASTE mNAﬁEHW LTD.
Maurs Mukimpue, Roorias-Lakatiar
Haridwas - 247684 istarakhand, Tal

_BHRRAT OIL B WASTE MANAGENENT LTD
Gaak 022 & 708 Cha, Sancie Noac, N2, HI-HT&H-W.I 4
Tahal Adtirpy Kengur Dot P Tt m !

-ma nales @bharstol WE‘ ) 'QM B ke Bl shalaal o)
8 Rocaiver's Authorzation No. th 11%_ 8 Wwwmmm
iy U JAN2023233 Valid Upra, S0302E

) IﬁﬂWFWPPEWﬁT“ﬂMNWEMMﬂu“iH mmr
{vj 1mwpmmmmwmmw Mo duU ANFLE DR AT AL Vaskd wpd 34120007

10 Waste Description

k\JE—E}L H}ﬂmﬂﬁ% 1

.

ke ﬁtaahf.iwﬂm;/ 2

11 Total Quantity
Mo, of Conlaingrs

\R&0 }«*g._

‘ﬂﬁ i‘;tﬂﬂ ql} P ";“ fm% .

12 Physical Form

[Sﬂhﬂ&wm—ﬁmmf‘ilu b o Oy Ty Slurmy fLiguicky

e o w—ar e———

13 Special Handling Instructions & Additional

thformation i

qunhmt v from truck. In clsa of ldakege
seapage (s Wasting scap et pont ol leak 1= slop s

iaakauE

14 SENDER'S CERTIFICATE

: anmﬂm e cemdents of e coomgiunenl sie Rty and oouuriitely

Typed Name & Stamp . Signatura :

dagcrbed abers o pouae Weppeg carm erd dm g Bl ke, masad
and segas. inch we 0 2 el 1 pper Soclin o0 Wm0 Ly oed
amuﬂhahm s i bl 3 v e AL, i

¥

P Day You
| [Tl T2 s ]
15 Transoorter Acknowledgement of Recaipt of Wasla Aol Day. . || Yot
Typed Name & Stamp Signatare oIC I ZTE T-... o 2|8
15 g{m% Ceriifizate i;lsr Recaip! of Hamrﬂm and L2 oo A |
Y EIESE WS EN U
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Uttar Pradesh Poliytion Control

—_—
= v
; e i Building Ne TC-12V. vibmuti Khand, Gumti Magar,

Lukngw - 226 (10, Uttar Fradvsh
Risgr No Datey
FR G T T-08 A TOTESE 2 B3-09-2024 05:50 PM

REGISTRATION CERTIFICATE FOR RECYCLING OR PROCESSING OF PLASTIC WASTE

{Under Rule-13(3) of the Plastic Waste Management Rules, 2016, as amended)

To,
tehri pulp & paper Himited

9th km stone Bhopa Road
Muzaffarnagar Muzaffarnagar,Uttar
Pradesh-251001

L. Whith reference to the application dated 27-08-2024 regarding registration as a
Recyrlers/Co-processorsy, your application has been processed and found in arder. Mo,
therefore, Uttar Pradesh Pollution Control Board is pleeased to grant the
registration in favour of tehri pulp & paper limited. vide registered address Sth km
stone Bhopa Road Muzaffarnagar, Muzaffarnagar, Uttar Pradesh -251001 for
processing of plastic waste, as per details given below:

| Processing Code E3 Quantity (TPA)
Catl 10220.0000
; . Catll 76650.0000
Processing Lapacity Catil 13286.0000
Car-iv 20440000
I = ; Product Guantity (TPA)
l. Production Capacity Power [E3] 700800000

2. This certificate of registration shall be valid for 3 pericd of One Year from the date of
issue of the letter unless revoked, suspended or cancelled.

3. The unit shall process the plastic waste (Quantity & Type) as per the Process Flow
(iagram (Section 8} and using the plant machinery as per the details given at (Section

11}

4. The guantity of plastic waste processed in the unit shall be as per details given in
Clause 1.0 above. The amount of plastic packaging waste recycled processed by the
PWP shali not be mare than installed capacity of the enterprise

Annefuve-26

s
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14,

16,
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Carry bag made of virgin or recycled plastic, shall not be legs seventy five microns in
thickness and one hundred and twenty (120) microns in thickness with effect from the
31st December, 2022,

The PWPs shaill not engage in manufacture, stocking, distribution, selling and using of
banned SUP items a5 listed in Amendment to PWM Rules deted August 12, 2021

. The PWPs shall not deal with any entity not registered through on-line centralized portal

developed by CPCEB.

. The unit shall maintain a record of details of procurement of plastic waste and sale of

recycied products as per forma prescribed by CPCB. The tetal quantity of plastic waste
processed by plastic waste processors and attrbuted to PiIBOs on an annual basis shall
be made available on the ¢entralized portai developed by TPCE as also on the website
of PWP,

Registered PWPs shall provide certificates for plastic waste processing, which shali be
considered for fulfilment of EPR obligations by PIBOs. Certificates shall be issued on the
centralized portal in the pro forma and as per mechanism developed by CPCB. The
certificates will be for plastic packaging category-wise and shall include GST data of the
enterprise,

Exchange of EPR credit between PWPs and PIBOs to be done a5 per mechanism
provided by CPCE.

The PWPs shall file annual returns on the plastic packaging waste collected and
processed towards fulfilling obligations under EPR with the CPCB/SPCB/PCC as per pro
forma prescribed by Cendral Pollution Control Board by the April 30 of the next financial
year

The PWP shall pay Annual fee for processing of Returns as per Guidefines by CPCB.

in case, at any stage it is found that the information provided by the PWFP is false, the
PWP shal! be debarred by SPLE, as per procedure lald down by CPCB | from operating
under the EPR framework for a period of one year. The PWPs whose registration has
been revoked shall not be able to register afresh for the period of revocation

. The PWEs are required to comply with provisions of PWM Rules (as applicable) failing

which necessary action as desmed fit shall be initiated against the violator. The
Enwronment Compensation, as applicable, shail be fevied by CPCB/SPCB/PCC on the
violatar,

An application for the renewal of a Registration shall be made at 90 days prier to expire
of validity, along with the necessary information & documents as per the Guidelines
issuad by the MoEF&CC and CPCB from time to time.




ig.

19,

20,
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The P should ensurs compliance with provisions of the PV Rules, 2016, a
amended. Action, as deemed fit, including revocation of registration, closure of unit,
levying Environmental Compensation charges, shall be taken against vinlators of PWN
Rules,

Uttar Pradesh Pollution Control Board reserves the right to take such action as deemed
fit under Envirpnment (Pratection} Act, 1986 for violation of FWM Rules, 2016, as
amended, if any, by the concerned PWP for the period prior to grant of registration.

Type of plastic and recycled content for different componenis of commodity to be
included in the label on the commodity

. The Unit shall obtain ali other statutory clearances/ permissions regarding Ocoupational

Safety, Health & Fire safety and implement necessary measures in cluding Offsite/Onsite
Disaster Management Measures as may be mandated by the concerned Authorities
under the applicable extant Laws/Rules /Regulations etc.

Member Secratary
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— REGIONAL LABORATORY BULANDSAHAR
3 UTTAR PRADESH POLLUTION CONTROL BOARD
= F-5, Jamung Puram Colony, Bulandsahar

TEST REPORT: WASTE WATER LABORATORY

Ref No: 32843070/Bulandshahar/2025 Date:17/07/2028
I- Name of Industry: TIRUPATIBAALAII FIB ERRS PRIVATE LIMITE D. 9th Km, Bhopa Road, M uzaffarnagar
(U.P).MUZAFFA RNAGAR. 251001

2- Addres: of Industry: 9%h Km_ Bhopa Road, MuzafTarnagar {U.P.}.MUZAFFAR?‘L&GAR,JEII]}I

3- Disirict: Musaffarnagar

4- Description aboui sampling peint: Final Cutiet Discharge of ET.P.

5- Type of Sample {Gﬂhﬁ:nnpum‘mﬂntegrum]; Grab

6- Sample Collected By: Sarvesh Kumar Jumior Engineer & Ravish Pratap Singh LR F

7- Colour and Odour: Colourless None

8 Quantity and Packing: [ 0 L PVC

- Date of Sampie Collection: 11/072025

1 Analyis indented by: RO MuzaffarNagar

11- Date of sample Teceipt in Lab: 12/0772025

12- Perind of Analysis: 12/007/2025-1 507/2025

13- ULK Namber: TCOG13250000385F

14- Sampling Plan/Ref, No.: UPPCB/RL/BSR/PR/7.4.3/1a

15- Sampling Methoed Ref - APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

RS T
. Parameter/Method Name Unit Results Standard Detection
N. Rxnge
1 pH, APHA 24th Ed. 45008: 2023 . 7.91 6.5 -8.5 02-12
2 | Suspended Solids . APHA 24th Ed. g/l 250 <50.0 mg/l 10-20000 mg/i
2540 D Tata] ded Solids dried at
103-105 *C 2023
3 | Dissolved Solids, APHA 24th Ed. 2540 mg/l 997.0 <1600.0 mg/l 10- 50000 mg/1
C Total Dissolved Solids dried at 180
&C 2023
4 | Total Solids, APHA 2444 Ed 2540 B: mg/l 10220 - 10- 50000 mgfl
2003
3 | BOD, APHA 24th Ed. 3 day 27°C IS mgil 160 <20.0 mg/] 1.0 50000 mg
3025 ( Part 44): 1993 Bip 2023 =8
6 | COD, APHA 24th E4. 5220 B Open mg/l 104.0 <I500mgd | 5.0-100000 me/!
Reflux Method 2073 §

Refirence- (1) General Sundards for discharge of enviroamental poliutanis are & part-A Efffuent {Schegule-VI). The Environment (Protection) Rules, 1986
sourse: wew.cpch nie.in/GenesalStandards.pdf. Besides these standards, refer EPA stundards for specific purmpose

Hate lThmahhmtkarpw:mlmhry b2 et jimms e meamlmbmmmm. wilhow e sy permisian of Ieboranery, 3, The dest PEROTE T 3 the Satmie m

Remeark: Nd .

P o g
UPPCB/RL/BSR/PR/7.8 {Tssue No.: 01 Issuc Date:03.06.2021 |Page No.:Page 1 of ij
.1a
Amendment No.:01 A dment Date.:29.05.2023 Approved by: TM Issued by: OM i
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by-
[Anees umar{JRF)|

Aﬂthur;.::d.%
D e

Regional Officer
UPPCB/RL/BSR/PR/7.8 Issue No.: 0] Issue Date:03.06.2021 |Page No.:Page 2 of 3
1a
(Amendment No.:01 Amendment Date.:29.05.2023 [Approved by: TM Issued by: OM




3070 Annexure= 2.8
bR
Newcon Consvltanis & Laborafories S
(GOVERNMENT APPROVED ']E&"'lhﬁ ]:AB;!D-RM'ORIESJ B
An S0 9001 ; 2015, ISO 14008 « 2015, 150 45001 : 2018 Certifled Labaratery

TEST REPORT Page No. 10f 1

TEST REPORT No. NCL/EW-06B/02/07128 DATE OF REPORT :07/0%i2025
Name and Address of Customer MI/S TIRUPATIBALAJI FIBERS PRIVATE LIBMITED
9TH K.M. STONE BHOPA ROAD MUZAFFARNAGAR, U.P.

SAMPLING DETAIL

Sarmple Name . STACK EMISSICN :

Analysis Start Date  : 02/07/2025 Analysis End Dale - QFATI2025
Date of Sampling : 0072025 Sampling Done By : NCL
Sampling Protocol ¢S E11285 Thuration of Sampling 30 Min

Sample 10 Mo. : NCLIEW-0BRI02M7/25
Samoling Location i i
Equipments Lzad ¢ Vayubodhan Stack Sampler Mo-1 Area Category i
VE5-1 (5.Mo-321 OTC O7)
DETAILS OF STACK

Stack Attached to : Boiler
Type of fuel used ! RODF & Agro Fuel Capacity {18 TPH
lsmeﬁk height above the ground © 30 Miir Quantily of fuel used tE0 & 75 MT/Day
L=
Slack dia at the top : ¥BS mm Stack height above the roof top  © -
Aflached APCS i See Motz Below® lMaterial of Construction L MS
Normal Oprating Schedule : 24 Hrs.
Cemminssioning dats g
PHYSICAL OBSERVATIONS
Ambiant Temperaiure P 32°C Flus gas temperalurs i e
Velocity of the flue gases ¢ B.21 mirfsec Sampling Flow Rate of SPM tETAOLPM
Sampling Flow Rate for Gases : 1.9 LFM Quantity of Emission discharged : 10775 Nminr
TEST RESULT
5.No. Test Parameters Units | Test Method Results | Specification As
E Per CPCB
1 Particulate Matters  (PA) mg/Nm? | 13-11255 (Par-1} a9 )
2 Sulphur Dioxide {202) migfNm?* It 15:11255 (Pari-2) 287 Mot Spacifed
3 |Carbon Monoxide  (CO} %% i 15:13270 040 Mot Specified
4| Oxide of Nitrogen (NOx) - mgfN 1511255 (PartT) 305 Mot Specifad

*=¥End of Reporg®™*
Remarks : As Per CAOM Spedification/Suidelines
*pAultl Cyclona B Oust Collector, Dry Puize Jot Typa Filker, Scrusber with Calcium Dosing, Wat Serubber,

EW-068/02/07/25-1 :
; .‘ -r"g;]'g;l ﬁﬂ: ALY
G SecdijnJucharge
: !Eﬁelced by

1, The test report refers only ta the particular samples submitied for testing and listed parametars.

2, Endorserient of the same is neither inferred nar implied.

3. Laberatory shall maintain the confidentiality of all information related to the samples & test reports.

4. Complaints about this repert should be carmmunicated within 10 days of the issue date of this report.

5, The regort is not to be praduced wholly or in part without prior permission of the Managing Partner, All disputes subject to Ghazfabad Jurisdiction,

Laboratory : A-1156, Sector-17, {Swadashi Compound) Kavi Nagar industrial Area, GHAZIABAD - 201 002 (UP
Mobile ; BB10430345, 9205501783 | Website : www.newconiab.in £
E-mail ; newconlabi@gmail.com, newconlabfinance@gmail.com
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FORM 10 Copy for SPCB
[See rule 19 (1)) e t
MANIFEST FOR HAZARDOUS AND OTHERWASTE  S.No _Mlll_
1 Occupier's Name & Mailing Address 7 ““{f_.'-,
(including Phone No. and email) :, h“( A s L
(3| e
2 Sender's Authorizalion No. H“;‘ Ay
3 Manifest Document No. Chattor No-| 009 TS ke PF/06 /RS
4 Transporter's Name & Address
(including Phone No. and email) Bowim ¢
Type of Vehicle (Trugh L Tanker / Special ehicl R

Transpoiter's Registration

=l| @[ tn

Vehicle Registration No.

DL/ILAC —©232

Receiver's Name & Mailing Address
{including Phone MNo. and email)

(I} BHARAT OIL COMPANY {) REGL.
E-18, Site-IV, Sahibabad Industrial Area,
Ghaziabad, UP-201010 Tel, : 9999592859
e-mail:sales@bharatoil.com

() BHARAT OIL & WASTE MANAGEMENT LTD.
Mauza Mukimpur, Roorkee-Lakshar Road, Roorkee,
Haridwar - 247664 Utfarakhand, Tel. : 8874087865
e-mail:sales@bharatoil.com

EE]__I_EI_HARAT OIL & WASTE MANAGEMENT LTD.
Galak 672 & 706 Cha, Sikandra Road, NH-2, Kumbhi Vil
Tehsil Akbarpur, Kanpur Dehat, UP, Tel, : BBT4207652,
e-mall:sales@bharatoil.com

Receiver's Authorization No. i

174437/UPPCBIGhaziabad(UUPPCERQ)ICTO/BothiGHAZIABADI2023, Valid Upto: 31/12/2027

(i) UKPCBIHOICon-B-84(Vol-I2023/233 Valid Upto: 31/03/2028

fii) 177472(UPPCBIKanpurDehat(UPPCBROJICTOBothiKANPURDEHATI2023, Valid Upta: 3111212027
(iv) 186072/IPPCE/KanpurDehat{UPPCBROJCTOIoIKANPUR DEHATI2023, Valid upto: 31/12:2027

MNo. of Containers

5 Widfelyarz UG siuc‘m&pthl Woise Chopds
10 Waste Descriplion —‘:"._E'* !"; a,_? 5 ! - k,_..a;&
i I R e RN T m'or MT

12 Physical Form

(Solid/Semi-Solid/Sludge/Oily/Tarry/Siu rry/Liquid)

.13 Special Handling Instructions & Additional
' Information

Do not throw Drums from truck. In case of leakage/

seapage, use Washing soap at point of leak 1o stopits
leakage.

| hereby declare that the contents of the censigrment ars fully and accurately
descrized above by proper shipping name and are categonsed packed, marked,

and labeled, and are in all respects in proper condison for lransport by rmad
accuidi'lgtnanpt‘.r,at:l&natimalgommenlregulmm.

Y = S

//”

(f
:1L EQ" ; Month Day Year
N olelzl¢ | HoTalr
15 Transpuﬁe“?ﬁhﬁ&&ﬁiédgement of Receipt of Waste Manth Day Year
Typed Name & Stamp : Signature : VG |7 Qlo | L
PN
16 Receiver's Certificate {tReceipt zardous and
other Waste e{o‘ (éhazjabar! 3 Manth Day Year
e = o
Typed Name & Stam %;, re: 2|6 o? F 2| O (A 57

Scanned By Scanner Go
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ua REGIONAL LABORATORY BULANDSAHAR
UTTAR PRADESH POLLUTION CONTROL BOARD

Hnne;t}”f-“.?; 1

e
e F-5, Jumuna Puram Colony, Bulandsahur
Ref No: 32843086/ Bulandshakar/2025 Deate: 1807/2025

I- Name of Industry: BINDALS PAPERS MILLS LTD. $th Km Stone . Bhopa Road | Muzaffarnagar MUZAFFAR
NAGAR 251001

2- Address of Indostry: 8th Km Sione » Bhopa Road , MuzafTarnagar, MUZAFEAR NAGAR 251001

3- District: Muzaffarnagar

4 Description about sampling peint: Final Outlet Discharge of E.T_P.

5- Type of Sample (GrabiComposite/Tntegrated): Grab

6- Sample Collected By: Sandhya Sharma Junior Engineer & Ravish Pratap Singh JR.F

7- Colour and Odour: Colourless None

8- Quantity and Packing: [.0 L PVC

9- Date of Sample Collection: 11/07/2025

10- Analyis Indented by: RO MuzafFarNagar

11- Date of sample receipt in Lab: 12/07/2025

12- Period of Analysis: 12/07/2025-15/07/2025

13- LR Namber: TC9613250000400F

14- Sampling Plan/Ref. No.: UPPCB/RL/BSR/PR/7.4.3/1a

15- Sampling Method Ref.: APHA 24ih Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation ol Samples

- ; s : :

S.| Parameter/Method Name Unit Results | Standard Detection
N. Range .
i pH. APHA 24th Ed. 45008: 2023 | # 7.56 6.5-8.5 02-12

2 | Suspended Solids , APHA 24th Ed. mg/l 27.0 <30.0 mg/ 10-20000 mg/l

| 2540 D Total Suspended Solids dried ai
103-105 °C 2023
3 | Dissolved Solids, APLLA 24th Ed. 2540 mg/l 1312.0 <1800.0 mg/l 10- 50000 mg/]
C Total Dissolved Solids dried at 180
°C 2023
4 | Total Solids, A91m324th Ed.2540 B: mg/t 1339.0 - 10- 50000 mg/l
202 =]
5 | BOD, APIIA 24th Ed. 3 day 27 °C IS mg/l 16.0 <20.0 mg/l 1.0 50000 mgl
3025 ( Part 44): 1993 Bio 2023
6 | COD, APHA 24th Ed. 5220 B Open mg/l 136.0 <200.0 mg/] 5.0 -100000 mg/!
Reflux Method 2023

Reference- | 1} General Standards for discharge of envitonmenta! pollutanis are as pant-A EfMuent (Schedule-Y1). The Environment (Protection) Rules, 1956
saurce: www.cpch.nic, in/GeneralStandards pdf. Besides these standards, refer FPA standards far specific purpose

Bane | Fhe recults in e Test Bepori vebahe only v the stems bested: 3. The repert sl oot be reptisdoced-eacept 1 (i, without the welton permissben: af biberstory, 5 The 4l fepan perinins b the sample s

reggrved i Lah,
Rewrk: NA i
I
L
UPPCB/RL/BSR/PR/7.8 |Issue No.: 01 Issue Date:03.06.2021 (Page No.:Page 1 of 3
da
Amendment No.:01 Amendment Date.:29.05.2023 | Approved by: TM Issued by: QM
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Analysed by-
[Sandeep Kumar{.JRF)]

Authﬂﬁzid by

"
N m‘?l%; {IRF)

Regional Officer

UPPCB/RL/BSR/PR/7.8 |Issue No.: 01
da

Issue Date:03.06.2021

Page No.:Page 2 of 3

Amendment No.:01 Amendment Dnﬁ.:zﬂ.ﬂﬁjﬂﬂ

Approved by: TM

[Issued by: OM
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: Annepure=32
: A
Mewcon Consuliants & Laborgtories Y
: (COVERNMENT APPROVED TESTING LABORATORIES) 1042821
An IS0 001 & 2015, ISO 14001 : 2015, IS0 45001 ; 2013 Ceptified Laboratory

TEST REPORT Page No.; 1 of 1
TEST REFPORT No. HCLIEW-006/26/06/25 DATE CF REFORT U'!FEIMTmuzﬁ
Mame and Address of Customer MYS BINDAL PAFERS LTD.

£.5TH KM STONE, BEHOPA ROAD MUZAFFARNAGAR, UTTAR PRADESH, INDIA

SAMPLING DETAIL

Sample Name : STACK EMISSION
Analysis Star Date 1 26/06/2025 Analysis End Date s D1aT2025
Date of Sampling T 25/08/2025 Sampling Dong By o e
Sampling Protocol : 1511255 Dwration of Sampling : 30 Minutes

Sample 10 Mo, s NCLYEW-00B260E125
Sampling Location
Equipments Used . Vayubodhan Stack Sampler Me-1 Area Caizgory e

V55-1 (5.Mo-321 DTC O7)
DETAILS OF STACK

Stack Attached to + Bailer
Type of Tual used : Coal Capacity :100 TPH
Stack height above the ground : 85 Mir Quiantity of fusl used 1 26 Tond24 Hr
1 tacEk dia at the top ! 2400 mm Stack height above the roof top @ -
Attached APCS : ESP Material of Construction :RCC

Mermal Oprating Schedule 24 Hrs

Camminssioning date .

PHYSICAL CESERVATIONS

Ambient Temperalure i Ly Flue gas lemperature :13arc
Welocity of the fluz gases ! 8.14 mirfssc Sampling Flow Rate of SFM 1 25.0 LPM
Sampling Flow Rate for Gases ; 1.0 LEM Guantity of Emission discharged : 83771 Nm¥hr
TEST RESULT
S,Nn.i Test Parameters Units Test Method Resulgr Epauiﬁ-::'aﬂnn As
Per CPCE
1 |Particulate Matters (P} mg/Nm® 1S:11255 (Part-1) 47 BO
2 |Sulphur Diaxide {503 mgiNm 15:11255 (Parl-2) 283 " blot Specified
3 |Carben Moncwde  (CO) % \s13270 0.45 Not Bpecified
4 |Oxide of Nitragen (NCx) N 1S:11255 (Par7) 156 Not Bpecified

*+%End of Repart* e
Romarks ¢ As Per CAQN Specification, Guidelines

EW-00626/08/25-1

ot - &
(=] EITE A (=] * i_i*ﬁ:l}i:,;{ OR ME
: ‘ Sh 'M)Jnchargc

Checked by Auth

K GCOESULTANTS R LABORATORIES

s
-

L. The test report relers only to the particilas samplefs subrnittad for testing and listed parameters,

2. Endorsement of the same iz neither inferrad nor impliod.,

3. Leboratary shall maintain the confidentizlity of all information rafated to the sampies & tost reports.

4. Complainks about this report should be communicetad within 10 days of the ssue date of this report.

5. The report I not to be preduced wholly orin part withoul prior permission of the Minaging Partner, All disputes subjeet to Ghariabad Jurisdiction,

Laboratory : A-11158, Seclor-17, (Swadashi Compound) Kavi Nagar likiustdial fvea, GHAZIABAD - 201 002 (U.P)
Mobile : 9810430345, 8205501788 | Wabsife : www.newconlab.in
E-mail : nevicanlab@gmail.com, naweoniabiinsncefdgmal.com
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AR,

X i I'{ 0

11 Newcon Consuitants & Laboratories '{@”
{Gt:;VERNMEB:FI: AE’PRD‘:’I:.DTF?.[IHG LﬁEB}E-‘LIURI;E} I {;125;\1

Ap IS0 9001 £ 2018, IS0 14001 : 2015, 150 45001 ; 3818 Ceriifled Loboratosy

. y TEST REPDRT “ P.alge Mo, 1 ofl
TEST REFORT No. NCL/EW-004/26/06/25 DATE OF REPORT :01/07/2025
Namte and Address of Customer M/S BINDAL PAPERS LTD, ' :
. 8.5TH KM STONE, BHOPA ROAD MUZAFFARNAGAR, UTTAR PRADESH, INDIA

— et —a

SAMPLING DETAIL

Sample Name : BTACK EMISSION
Analysis Stari Date : 26/06/2025 Analysis End Date : 01072025
Date of Samphing P 25/06/2025 Sampling Done By TNCL
Sampling Protocol : 1511285 Duration of Sampling 30 Minutes
Sample 1D No. : NCL/EW-D04/26/06/25
Sampling Location s
Equipments Used : Vayubodhan Stack Sampler Mo-1 Area Category Bl
VS5S-1 (S.No-321 DTC 07)
DETAILS OF STACK
Stack Attached to + Boiler
Type of fuel used : Black Liguar Capacity +40 TPH
lﬁtac,ik helght above the ground @ 65 Mir Quantily of fuel used 1 PB.5 ScmifHr
L= .
Stack dia at the fop : 2000 mm Stack height above the roof top ;-
Altached APCS : ESP Material of Construchion :RCC
Mormal Oprating Schedule : 24 Hre
Commiinssioning date S
PHYSICAL OBSERVATIONS
Ambient Temperaiure b ek o Flue gas temperaiure v 130°C
Walocity of the flus gases : B2 mirfsec Sampgling Flow Rate of SPM 1250 LPM
Sampling Flow Rate for Gases © 2.3 LPM Cluantity of Emission discharged : 86087 Mm¥hr
TEST RESULT
S.Mo. Test Paramaters Units Test Methnd-_ Resulis Spéﬁiiinaﬁnn As
| Per CPCB
i Pariculate Matters (PR mgiNm® | 1511255 {Part-1) 42 8o
2 |SuphurDioxide  (502) s mg/Nm® 15:11255 (Part-2) 156 Not Specified
3 |CamonMonoxice (CO) % 1513270 020 Not Spacified
4 Crelde of Nitragen (NCs) rag/Mm? [5:112585 (Part-7) 4 Mol Specified
- **#*End of Repart***

Remarks @ As Per CAOM Specifichtion/Guidelings

EW-004/26/06/25-1 Ty Ny .

‘f-\” rENDER 'Sl. TANTS & LABORATORIES
Ui charge

Checked by

1. The test repart refers anly (o the pariicular sample/s submitted for testing and listed parameters,

2. Endorsement of the sama is.nefther inferred nor imslied,

3. Labaratory shall maintain the conlidentiality of all information related to th samples & test reports.

4. Complaints about this report should be sommunicated within 10 days of the lssue date of this repart.

5. The report is not to be produced wholly or in part without prior permission of the Managing Pariner, All disputes subject to Ghariabad Jurisdiction.

Labaratory : A-1/156, Sector-17, (Swadeshi Compound} Kavi Nagar Industriai Area, GHAZIABAD - 201 002 {U.R)
Mobiie : 3810430345, 9205501788 | Websito : www.newconlab.in
E-mall ; newconlab@gmail.com, newconlabfinance@gmail.com
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 Annexuwre-33

é - ; “ i FORM 10 Copy lor 5PCR
a [See rubz 15 (1]]
¥ MANIFEST FOR HAZARDOUS AND OTHER WASTE S5.MHo.: 89190

1 “Cecupier's Name & Malling Address
(including Phone No. and email)

el Pfint D 05 T

i -S ender's A:.ilh'aﬁi'alin'n ‘Mo,

Ghots Loz Mzgﬂﬂ najar.

S—

3 Manifes\ Document No, | @ z'ﬂ‘;ﬂ
|4 Transporter's Name & Address” . i

l
E -

oo 977790910 D7 - QB-oF-9¢ |

% T‘yp{a‘bfﬁﬁ"éﬁide. : T

| ok )

(Truck | Tonker / S pLoial Vehicie) -

& Transporier's Registralion

E'! Mauza Mukimpur, Roorkees-Lansnar Road, Roorkas
£ ‘Haridwar - 247684 Utlarakhand, Te! - 3874087665,

e-mail:sales@bharaldil.com

—— ; A E M B,
N e A Lpl2 73660 S |
7 Vebicle Regisiration No. ﬂé“#ﬂﬁ%ﬁgﬁ Cof
. _ R Sy e R
8 Receiver's Name & Mailing Address () BHARAT OIL COMPANY (1) ' 31x0, Mo i e 500
KTl [ j E-18, Site-1V, Sahibabad Industryw< ~ T .
{including Phone No. and email) Ghaziapad, UP-201010 Tel. - 980 sy~ | KL ;’FJ
: s-maitFales@bharalail.com i o) gl
(I} BHARAT OIL & WASTE MANAGEMENT LTD, | (IBHARAT CIL & WASTE MANAL L T e

Gala# 672 & 705 Cha, Sikandra Road, "0 smbhi il
Tehsil Akbaipur, Kanpwr Dehat, UP, Tel : BAT4207652,
e-mallsdlas@bharatoil.cam

=5 Redjéiu er's Authorization No.

: 8 W 784371UPPCBIGhaziahac{LPPCERONCTOBeUNGHAZIABADIZ02Y, Vatid Uple: 312/2027
7 B (i) UKPGBIHGICon-B-64(Val-Uy20231233 Valiz Upto:31/03/2028

i R e e i) 4771 TAUPPCEIKanpurCehat{UPPCERO)ICTOIBGAANFURDEHATIZ0Z), Valid Upto: 31/12(2027
I - i} 1EEEI?I.I'LI'PPCE_ﬁ(anpurl:E!l.at[lJPF'{'.EEt}]JCTﬂu'bn:iL‘LI'I{.hHFLIROEHA'E.'ZMI; Valid uplo; 31212017

10 Wastt‘e. béécrlﬁtinﬁ J,{M(ﬁ/@y/%jﬂ?/%d

| 11 Total QRN - | /95 / HL’!“SH

Ne.-of Containers -

| 43 Spescial Handling Instruglicns & Additional .

[aformalion

[Sﬂlid.fSenni-Soﬁda’SIuclge!D'u‘.yrﬂ'atr-,dSI.urr,r!Li;_uid}

Do nolthrow Orums from truck, In case of leakage/

Leapage, use 'I.“u'ashlng soap at point of leak to Stop s
leakage,

14 SENDER'S CERTIFICATE

1 hereby declzre hal e conlents of Th

%l Typed Name & Stamp : Signature :

. F; i '
i - 4 L i _' Loy

o

| B consignment are fully and aroyraiel
Zescnbed above by proper shipping nama and are calegorised packed rnamedﬁj
and) [abeled, and are in _a'n respecls in propar condilion tor Iransped by road
accoiding (o spplicable nalional qovernment requlations,

_Mnn'I:h Cay  Year

Lt et 28] § 9 o[2]S

| 15 Trénsporfer Acknowledgement of Recelpt of Waste :| |

. Menth

R oy I Day = Year
; Typed Name ﬁsiamﬁn 2| . . Signature: el C} Jf— 2— ) Blg ] 2
: H b ‘ Bl e e 'I.. v, o b T .
. :..' Tr '_ -I'r -_-'.-" '. v b B _ ":::_\ = I\_ jl_l e : . '
| 16-Receiver's EEriNcRe fof RecaBt ot bis. d B
)| -otherWas %{‘{ ; e Artaus an Month Day Year

N

Slgnature ;




i <2
Regr. No.
PR-0G-UTT=-12-A0DCEDZ

REGISTRATION

(Under Rule-17

Ta,

BiB-24

3078
Amnexure- Bl

Uttar Pradesh Pollution Control
Board

Building Ko TC-12V, Vibhuti Khand, Gomt Wa gar,

Lucknow - 226 10, Lttar Pradesh

Date:
OG=12-2024 11:51 AM

CERTIFICATE FOR RECYCLING OR PROCESSING OF PLASTIC WASTE

(3) of the Plastic Waste Management Rules, 2016, as amended)

bindals papers mills

limited ,
8th Km., Bhopa Rao
Muzaffarnagar,
Muzaffarnagar, Utt]
Pradech,
251001, Muzaffarng
Pradesh-251001

=,
ar

gar,Uttar

1. With referencg to the application dated 15-11-2024 regarding registration as a
Recyclers/Co-processors/, your application has been processed and found in crder, Now,
therefore, Utfar Pradesh Pollution Control Board is pleased to grant the
registration irf favour of bindals papers mills limited, vide registeraed address Bth
Km., Bhopa Road, Muzaffarnagar, Muzaffarnagar, Uttar Pradesh, 251001,
Muzaffarnagar, Uttar Pradesh -251001 for processing of plastic waste, as per
details given below:

Processing Jode E3 Guantity (TRPA)
= Cat-l 14600.0000
Processing Qapacity Cat-ll 109504.0000
[ Cat- 18380.0000
Cat-Iv 2920.0000
’ ! Product Quantity (TPA)
FISMU D BRI Power [E3] 131400.0000
2, This certificate of registration shall be valid for a period of One Year from the date of

Issue of the |&
The unit shall
Diagram (Sect

11).

The quantity «

tter unless revoked, suspended or cancelied.,

jprocess the plastic waste (Quantity & Type) as per the Process Flow
ion 8} and using the plant machinery as per the details given at (Section

f plastic waste processed in the unit shall be as per details given in

Clause 1.0 abgve. The amecunt of plastic packaging waste recycled processed by the

PWP shall nat

be more than installed capacity of the enterprise

Signed

by Zanjeey

B Kumar Singh
[ate:

2024 12.08
145228 +05:30




10,

Tk

12.

13.

14,

15,

16.

. Recycling of

. Carry bag m

. The PWPs sh

. The unit shall

"Guidelines fo

thickness and
31st Decemk

banned 5UP

The PWPs sh
developed by

récycled prog
processed by
be made avall
of FWP,

8|l not deal

3079

plastic waste shall conform to the Indian Standard: |5 14534; 1998 titled

r Recycling of Plastic" as amended form time to time,

pde of virgin or recycled plastic, shall not be less seventy five microns in

one hundred and twenty (120) microns in thickness with effect from the

gr. 2022,

all not engage in manufacture, stocking, distribution, selling and using of
tems as listed in Amendment to PWM Rules dated August 12, 2021

with any entity not registered through on-line centralized portal
CPCB,

maintain a record of details of procurement of plastic waste and zale of

ucts as per forma prescribed by CPCB. The total quantity of plastic waste
plastic waste processors and attributed to PIBOs on an annual basis shall

able on the centralized portal developed by CPCB as alsa on the website

™

Registered PWPs shall provide certificates for plastic waste processing, which shall be
considered fofr fulfilment of EPR abligstions by PIBOs. Certificates shall be issued on the

centralized pg
certiflicates w
enterprise,

Exchange of §

rtal in the pro forma and as per mechanism developed by CPCE. The

Il be far plastic packaging category-wise and shall include GST data of the

FR credit between PWPs and PIBOs to be done as per mechanism

provided by QPCB.

The PWPs shall file annual returns on

the plastic packaging waste collected and

processed towards fulfilling otligations under EPR with the CPCB/SPCB/PCC as per pro
forma prescribed by Central Pollution Cornitral Board by the April 30 of the next financial

year.

The PWP shall

In case, st any
PWP shall ba g
under the EPH
been revoked

The PWPs are

which necessa
Enviraonment (

violator,

An application
of validity, alo
issued by the

pay Annual fee for processing of Returns as per Guidelines by CPCB.

stage it is found that the information provided by the PWP ic lalse, the

febarred by SPCB, as per procedure laid down by CPCE |, from operating

framework for a period of one year. The PWPs whaose registration has
shall not be able to register afresh for the period of revecation.

required to comply with pravisions of PWM Rules {as applicaale) failing
ry action as deemed fit shall be initiated against the violater. The
lompensation, as applicable. shall be levied by CPCB/SPCB/PCT on the

for the renewal of a Registration shall be rmade at 90 days prior to expire
19 with the necessary information & documents as per the Guidelines
MoEF&CC and CPCE from time to time.

Sigrwad

by Sanjcey
Kumar Singh
Dals;

2024 1208
11:52:28 -05:30




L7. If at any stage

14,

19,

20,

21.

3080

- information provided by the unit is found to be incorrect. then the

Registration granted by SPCB/PCC shall be debarred by SPCB, as per procedure laid
down by CPCBE, fram operating under the EPR framework for a period of five years.

The PWP shau

Id ensure compliance with provisions of the PWM Rules, 2016, as

amended. Action, as deamed fit, including revocation of registration, closure of unit,
levying Envirpnmental Compensation charges, shall be taken against violators of PV

Rules,

Uttar Pradesh

Pollution Contral Board reserves the right Lo take such action as deemed

fit under Environment {Protection) Act, 1986 for violation of PWI Rules, 2016, as
amended, if gny, by the concerned PWF for the period prior to grant of registration,

Type of plastit and recycled content for different components of commeodity to be
included in the label on the commodity

The Unit shall
Safety, Health
Disaster Mana

obtain all other statutory clearances/ permissions regarding Occupational
& Fire safety and implement necessary measures including Offsite/Onsite
gement Measures as may be mandated by the concerned Authorities

under the applicable extant Laws/Rules {Regulations etc.

Member Secretary

Signad

! LySanjeav

§ Mumar Singh
Data
202412.08
H:52:28 +05:30
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el REGIONAL LABORATORY BULANDSAHAR
ﬁ UTTAR PRADESH POLLUTION CONTROL BOARD
o

F-5, Jamuna Puram Colony, Bulandsahar

TEST REPORT: WASTE WATER LABORATORY
Ref No: 328431 06/Bufandshahar/2025
1- Name of Industry: SHREE BHAGESHWAR] PAPERS PVT LTD UNIT 1,
- A Addrmnﬂndustry:glhlimﬂhnpaﬂmd '
3~ District: Muzaffarnagar
4- Description about sampling point: Final Outlet Discharge of ET.P.
* 5 Type of Sample (Gra mposite/Integrated): Grab
6~ Sample Collected By:
7- Colowr snd Odour: Colo
& Quantity and Packing: 10 L PVC
9- Date of Sample Coliection: 11/07/2025
10- Analyis Indented by: R MuzaffarNagar
11- Date of sample receipt i Lah: 12/07/2025
12- Petiod of Analysis: 12/07/2025-15/07/2025
13- ULR Number: TC961 3250000388 F
14- Sampling Plan/Ref. No.: UPPCB/RL/BSR/PR/7.4.3/1a
[5- Sempling Method Ref: APHA 24th Edition 2023- 1060 A

Diate: 1707/2025
9th Km Bhopa Road

» B, C, Page No.- 42- 52, Colleétion & Preservation of Samples

S. Parameter/Methpd Name Unit Results Standard Detection
N. Range
i FH, APHA 24th E4. 4A5008: 2023 - 7.58 &5 -85 02-12
2 | _ Suspended Solids , APHA 24h Bg, mg/l 24.0 <50.0 mg/t 10-20000 mg/]
2540 D Total Suspended Bolids dried at
103-105 °C 2023
3 | Dissolved Solids, APHA D4rh Ed. 3540 meg/l 1024.0 <1600.0 mg/l 10- 50000 mg/]
C Total Dissolved Solidd dried at 180
SC 2073
4 | Tofal Solids, APHA 248 Ed.2540 B: mg/ 1048.0 - 10- 50000 mg/1
2023
5 BOD, APHA 244 Ed 3 fay 27 °C [5 mg/l 16.0 <30 mg 1.0 -50000 mg/
3025 ( Part 44): 1993 [B/5 2023 _
6 | COD, APHA 24th Ed. 5720 B Open mg/l 136.00 <1500mgl | 5.0-100000 mgr
Reflux Method %023 L ok

References (1) General Standaeds for Wecharge of environmenta) pollutints are a3 part-A Effluent

(Schedwle-V1). The Enviroument {Protostion) Rules, 1986
Saure: wivw.cpch.nic.in/GeocralStanddrds. pdf, Besides these stundards, refer EPA standards for

spenific purpose
Note | 1 The fisaules i (e T Ripors rebain 2ady o {lis demm senid, 2, The fepeon shall fiit 2 weprodecidcnoept i Sl witkeu G WIS POibsion of Ty 3. Tie 1em TEPO fieriams 10 the suople as
Tetrrived tn Lah,
Remgriks WA
Analysed by-
[Aneet Kumar(IRF))
Authorized by
1‘.‘. B -
el — pn T
Nisha a i
s Regional Offfeer
IIT]‘PCB:’RUBSR;PRP?.B Tssue No.: 01 Issue Date:03.06.2021 |Page No.:Page 1 of 2
da

lAmendmant Np.:01 Amendment Date.:29.05.2023 Approved by: TM {Issued by: OM i
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IGUVERNMENT APFROYED TESTING LARG LATORIES) TC-12821
Ao LSO D000 : 201, 15O 14091 & 2005, 150 45007 : 2018 ( vrtified Laborais

“ Annexure- 3¢

TEST REPORT Page No.:1of 2

TEST REPORT No. NCLEEW-DDEHBIUEIE-EIA DATE OF REPORT :18/07/2025 |
Mame and Address of Customer M!S SHREE BHAGESHWARI PAPERS PVT. LTD.
‘ {UNITJ) 8TH KM STONE, BHOPA ROAD MUZAFFARNAGAR, U.P. [

-

SAMPLING DETAIL

Sample Name » STACK EMISSION
Analysis Start Date 1806/2025 Analysis End Dale 1 18/0712025
Date of Sampling 1BI06I2025 Sampling Dune By : NCL
Sampling Protocol : 1§ :14255 Duration of Sampling ;30 Minutes
Sample ID Mo, : NCL/EW-00D2/158/0B/25

Sampling Logation

Equipments Used Wayubodhan Stack Sampler Mo-1 Araa Calegory :
VES-1 (S.Mo-221 OTC O7)

DETAILS QF STACK

Stack Aftached {o Boiler
Type of fuel used - RDFILSF/Biomass Capacity 1 36 TON
F‘E’ﬁ"‘ height above the ground © 52 Mt Quantity of fuel used i 220MTDATEMTDAMTOMTD
sve

Stack dia &t the top 7 1200 mm Stack haight above the roof fop

Aftached APCS I see note below Material of Construction YR

Mermal Cprating Schedule .24 Hrs
Comminssioning dale i
PHYSICAL OBSERVATIONS
Ambient Temperature agc Flue gas temperature D 143°C
Velocity of the flue gases D 7.31 miv'sec Sampling Flow Rate of SPM 1220 LPM
sampling Flow Rate for Gaseg : 1.8 LPM Quantity of Ermission discharged : 20748 Nm¥hr
TEST RESULT
[S.Nu. Test Parameters Units i ._'E:e.r-t Method - Results i Spuniﬁcat{an_ﬂ.;'.
Per CPCB

1 |Pariculate Matters  (PM) mgNm®* | 111288 (Partly | 47 | a0

2 |SubhurDioxide  (SOF) o mgiNm® | IS:11265 (Park2) | 252 | Mol Speciied

|3 |Camon Munoxge  (Gd) [ % 1813270 i 0.53 Mot Specified |

4 | Caroon Disxide icg2y ol % | 1513270 | -} T Mt Specified
5 |Oxideof Nittogen (NOX3 | l‘m‘g'fm_ 1S.11255 (Part-7) T 2 Not Specified

Q‘tﬂEnd D‘f- R'E'pﬂrt"-;
Remarks : As Per CAQM Specificatjon/Guidslines, BLG = Below the Limit of Quantificstion. Sam pling Conducted in presence of Representative from Hegional
Ofticer, Muzaffamagar JURPPCE).

EW-002119/06/251 el Faﬂ|4t'¢;{.rh.Tt30N;:4|Tnms& LABORATORIES

o i‘. Y
:'"I_'I'llﬂ._ﬁl _;Ii]r \ \"}5"- I )Jl-l,r f:lf’," ! \ '
I | ;- LR P 'f-:_l"l-l_--
Chidtketrd iy Autltonfed SiEnatory:

\ L

I, The test report refers only to the particllar samplafs subritted fos testing and list2d parametors,

Z; Endorsement of the same is neither infdrred nor implied.

3. Laboratosy shall mainiain the confidenthl Ity of all information related 1o the samples & test reports.

&, Complaints zbout this repont thould be fommunicated within 20 days of the issue date of this report.

5. The repart is nat to be prodiuced whaollyfor in par without grior permission of the Managiag Partner. A1 disputes subject to Ghariabad lurisdiction

Laboratory : A-1/156, ector-17, {Swadeshi Compound} Kavi Nagar Industrial Area, GHAZIABAD - 201 002 (L.P)
Mobile : 5810430345, 9205501788 | Website : www.newconlab.in
E-mail : newconlab@gmail com, newconlabfinance@gmail.com
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MANIFEST FOR HAZARDOUS AND OTHER WASTE
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FORM 10
{See rule 19 (1)]

To Be Forwarded By The Sendars e State Pollution Control
Copy 1 {White] Board After Signing All Th/gfgfﬁréﬁ‘
1. | Sender's Name anf Mailing Address {2 oy YN
+(including Phone No. and E-mail) : | ,:"r?'} IAT, =1
2. | Sender's Authorisdtion No. - Negan?
3. | Manifest Document No. - [e2lp =  |o/ollon05
4. | Transporter's Namg and Address
[inc[ut%?ig Phone No. and E-mail) ; S . W M . ‘f?
9. | Type of Vehicle : (Truck/Tanker/Specitl Vehicte)
6. | Transporier's Regi$tration No. : ;
7. | Vehicle Registratioh No. - -[FE - o] ST
Receiver's Name SHEETALA WASTE MANAGEMENT PROJECT (s
8. Mailing Address (including| 0-26 & 37, UPSIDE ndusirial Area, Tehisil-Sikandrabad T
Phone No. and E-m i) mm::g;nﬁ:m ﬁﬂ?;??ilnzpuéﬂgeialaWaﬂe.m Ry
9. | Receiver’s 1343/ULECE/BUTa ndshahar (UPPCBROYHW BULAND SHAHAR/2020 | Dated : 08/01/2021
1" | Authorisation No.: 183535/UPFCB/Bulundshahar(UPPCBROYCTOMotl/BULANDSHAIARI2023 | Date : 200572023
10| Waste Description |44 2 S -
11.| Total Quantity 22 K9 Greate s
No. of Containers | Coton fhtfezz.0 5 fo gl -—rvrrrsrrisresseseeei Nos.
12| Physical Form - (BetitiSemi-Solid/SdgelOily Tarry/SturryfLiquid)
13, Special Handling Instructions and Additional ;iﬁ ?:a f:g":ﬂgsﬁ-t ‘-l”mmﬂfﬁwiﬁ
Information : propesty packed in spillage proof containers. Do nat throw
any malerial from vehicle
14} Sender’s Cerlificate | hereby declare that the contents of
the consignment are fully and
accurately described aboye by
proper shipping name and are
Categorised, packed, marked, and
led, and are in all respects in
@ %}r .}}P{ proper conditions for transport by
\o‘b\ road according to applicable national
P government regulations.
Name and Stamp: Signature : Day Month Year _
Ll el £1RTo [2]5]
15. Tfanspnrterﬂcknwdedgeme eceipt of
Wastes _Sheetala YVasld Mahagemcst,
Name and Stamp! Sk Day Month Year
%G%%Eﬁghsm}zmu;.x | [le |2 12T [2T5]
16.| Receiver's certification for receipt of hazardous and olher waste
Name and Stamp; Signature : | DIEY | TWT | YTEF |




Regn, No,
PR-L9-UTT-07-ARACES1 R

REGISTRATION ¢

(Under Rule-13

To,

an-24
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Annexuwe-3 8

Uttar Pradesh Pollution Control
Board

Building No TC-12V, Vibhuti Khand, Gemt Nagar,

Lucknow = 226 010, Uttar Pradesh

Date:
19-07-2024 05:35 PM

CERTIFICATE FOR RECYCLING OR PROCESSING OF PLASTIC WASTE

(3) of the Plastic Waste Management Rules, 2016, as amended)

shree bhageshwari papers

private limited ,
9th KM, Bhopa Roa
Muzaffarnagar,
Muzaffarnagar, Utt;
Pradesh,

d,

il

251001, Muzaffarnajgar, Uttar

Pradesh-251001

1, With reference
Recyclers/Co-p

Lo the application dated 03-07-2024 regarding registration as a
rocessors/, your application has been processed and found in order, Mow,

therefore, Utt

registration in favour of shree bhageshwari
address 8th KM, Bhopa Road, Muzaffarna
251001, Muzaffarnagar, Uttar Pradesh

per details givg

r Pradesh Pollution Control Board is pleased to grant the
Papers private limited, vide registered
gar, Muzaffarnagar, Uttar Pradesh,

-251001 for processing of plastic waste, as
e below:

| Processing Code E3 Quantity (TPA)
Cat-[ 8030.0000
Processing Covaci Cat-ll 60225,0000
HEARacy Cat-li 10430.0000
Cat-Iv 1606.0000
: : | Product CQuantity (TPA)
Production Cg =
S e | Power [E3] 52560.0000
2. This certificate|of registration shall be valid for a period of One Year from the date of
issue of the letter unless revoked, suspended or cancelled,
3. The unit shall process the plastic waste (Quantity & Type) as per the Process Flow

Diagram {Secti
11).

Clause 1.0 abo

PWP shall not b

. The guantity of

bn 8) and using the plant machinery as per the details given at (Section

plastic waste processed in the unit shall be as per details given in
fe. The amount of plastic packaging waste recycled processed by the
e more than installed capacity of the enterprise

b

Signed
‘Sanjeev
rmar Singh

Date: o

202407 19

1736125 +05:30
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- Recycling of plastic waste shall conform te the Indian Stancard: IS 14534: 1998 titled

“Guidelines fgr Recycling of Plastic” as amended form time to time.

. Carry bag mage of virgin or recycled plastic, shall not be less seventy five microns in

thickness and one hundred and twenty (120) micrens in thickness with effect from the
31st December, 2022,

. The PWPs shall nat engage in manufacture, stocking, distribution, selling and using of

banned SUP ilems as listed in Amendment to PWM Rules dated August 12, 2021

. The PWPs shall not deal with any entity not registered through on-line centralized portal

developed by |CPCB.

. The unit shall maintain a record of details of procurement of plastic waste and sale of

recycled prodycts as per forma prescribed by CPCB, The total quantity of plastic waste
processed by plastic waste processors and attributed to PIBOs on an annual basis shall

be made availgble on the centralized portal developed by CPCB as also on the website
of PWPE,

Registered PWPs shall provide certificates for plastic waste processing, which shall be
considered for fulfilment of EPR obligations by PIBOs. Certificates shall be issued on the
centralized poftal in the pro forma and as per mechanism developed by CPCE. The
certificates will be for plastic packaging category-wise and shall include GST data of the
enterprise.

Exchange of EPR credit between PWPs and PIBOs to be done as per mechanism
provided by CPCE.

The PWPs shall file annual returns on the plastic packaging waste collected and
processed towprds fulfilling obligations under EPR with the CPCB/SPCB/PCC as per pro
forma prescrited by Central Pellution Control Board by the April 30 of the next financial
year.

The PWP shall pay Annual fee far processing of Returns as per Guidelines by CPCE.

In case, at any|stage it is found that the infarmation provided by the PWP is false, the
PWP shall be debarred by SPCB, as per procedure laid down by CPCB |, from operating
under the EPR framewaork for a period of one year. The PWPs whose registration has
been revoked ghall not be able to register afresh for the period of revocation,

The PWPs are fequired to comply with provisions of PWM Rules {as applicable) failing
which necessaty action as deemed fit shall be initiated against the viclator, The

Environment Compensation, as applicable, shall be levied by CPCB/SPCB/PCC on the
violator,

An application for the renewal of a Registration shall be made at 90 days prior to expire

of validity, along with the necessary information & documents as per the Guidelines

issued by the MoEF&CC and CPCB from time to time.

Signed

by Saneey
Rumar Singh
Diata:

2024.07.19
17:36:25 +05:30
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19,

20,
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If at any stagp, information provided by the unit is found te be incorrect, then the
Registration granted by SPCB/PCC shall be debarred by SPCB, as per procedure laid
down by CPCB, from operating under the EPR framework for a period of five years,

The PWP should ensure compliance with provisions of the PWM Rules, 2016, as

amended. Act

ion, as deemed fit, including revocation of registration, closure of unit,

levying Envirgnmental Compansation charges, shall be taken against violators of PWM

Rules.

Uttar Pradeash

Pollution Control Board reserves the right te take such action as deemed

fit under Envifonment (Protection) Act, 1986 for violation of PWM Rules, 2018, as
amended, if any, by the concerned PWP for the period prior to grant of registration.

Type of plasti
included in th

The Unit shall
Safety, Health
Disaster Mana

L and recycled content for different companents of commedity to be

e

label on the commodity

obiain all other statutory clearances/ permissions regarding Occupational

& Fire safety and implement necessary measures including Offsite/Onsite

gement Measures as may be mandated by the concerned Authorities

under the applicable extant Laws/Rules /Regulations etc.

Member Secretary

Slggned
by:Sanjgey

Luenar Singh
Date:
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Fain . ol REGIONAL [ABDRATGRY BULANDSAHAR
_ﬁ UTTAR PRADESH POLLUTION CONTROL BOARD
T F-5, Jamuna Puram Colony, Bulandsahar
TEST REPORT: WASTE WATER LABORATORY
Refl Mo: MIMMhMRDH Date:17/07/2625

1- Name of Industry: SHRIEE BHAGESHWARI PAPERS PYTLTD UNIT 2, th Km Bhopa Road
2- Address of Industry: Nh|Km Bhopa Road

3- District: Muzaffarnagar
4 Description about sampling point: Final Outlet Discharge of E,T,P.

5 Type of Sample {Grab/C posite/lntegrated): Grab

6- Sample Collected By: ya Sharma Junior Engineer & Ravish Pratap Singh JR.F
7= Colonr and Odour: Colowrless None

8 Quaniity and Packing: |,
2- Date of Sample C iom: 11/07/2025

24th Edition 2023- 1060 A, B, C, Page No.- 42- 52. Collection & Preservation of Samples

S.| Parameter/Methbd Name Unit Results | Standard Detection
N. Range

1 PH, APHA 24th Ed. 4 FO0R: 2023 - 7.49 6.5-8.5 02-12

2 | Suspended Solids , APHA 24th Ed. mgi 21.0 <50.0 mg/l 10-20000 mg/]

2340 D Total Sus ed Bolids dried at
103-108 °C 21023
3 | Dissolved Solids, APHA P4tk Ed 2540 mg/] 1091.0 <1600.0mg1 | 10- 50000 mgsl
C Total Dissolved Solid$ dried at 180
22023
4 | Total Solids, APHA 2418 £42540 B: mg/l 1112.0 : 10- 50000 mg/i
2023
5 BOD, APHA 24sh Ed. 3 doy 27 °C IS mg/l 12.0 =20.0 mg/l 1.3 -50000 mg/1
3025 ( Part 44): 1993 |Bio 2023
6 | COD, APHA 24th Ed, 520 B Open mgfl 108.0 <1500mgll | 5.0-100000
Reflux Method 2023 | =
Reference- (1) General Standards for rge of eavironmentsl podlumnts are ax part-A Effluent {Schodile-VT). The Envirorment (Protection) Rules, 1088

moures: whtw.epch.nic. nfCiemeralStandlrds. pdf, Besides these standards, refer EPA standards for specific purpase

Mete: t | The vesulty i the Tem Repart relase ol oo i immms weeed: 2. Thie seporr stal] ot be W:ﬁm:llhﬂwh\ﬂ:ﬂnmﬂw 3. The 8 repedt pirtame i st sarmple 55
receiver] b Laf,

Kewgrk: NA

Analysed by-
[Aneet Kumar(JRF)]

Authorized by

ﬁ‘& s e
L =
N‘Jﬁl: atima (JRF)

Regional Officer
Issue Date:03.06.2021 Page No.:Page 1 of 2

UPPCB/RL/BSR/PR/7.8 Issue No.: 01

Ja

Amendment No.:01 mendment Date.:29.05.2023 | Approved by: TM__ |Issued by: OM




3088

FORM 10

[See rule 19 (1)}

MANIFEST FOR HAZARDOUS AND OTHER WASTE
To Be Forwarded By The Sen

Ann
S. No. HW

10209

Copy 1 (White) Board After Signing All The Sé : i
1. | Sender's Name ahd Mailing Address (2 tann 2
«{including Phone No. and E-mail) : 2 Mestagy, ,’E{', N2
2. | Sender's Authorisation No. - Nt/
3. | Manifest Document No_ - [0209 ="l JoZlon T
4. | Transporter's Name and Address
{inclucﬁg Phone No. and E-mail) ; S ‘ W . /"f : ‘?9
5. | Type of Vehicle - (T ruck/Tanker/Spetial Vehicle)
6. | Transporter's R istration No. : ;
7. | Vehicle Registratipn No. - 1P -1787_ T PO |
g, | ReceversNameand | SHEETALA WASTE MANAGEMENT PROJECT 3
" | Mailing Address (ingluding| 0-25 & 37, uPsing Inustia Area, Tehsil-Sikandrabad , %,j
Phone No. and E-miail) : | Dist. Bulandshahr, Uttar Pradesh - 203206 g g
_ Wiob. : 9643764441 | E-maif : swmp@sheelalawaste com -~
7ig | Receiver's 134431V R Milzndshahar(UPPCBROYIW MY BULAND SHAHAR/2026 | Dated : 08/01,2021
- Authorisation No.: 1335SSUPPCBBulandshahar(UPPCBROY CTOMoth/BULANDSHAHARZ023 | Date : 26003/2023
10.} Waste Description - 2 (209080 S ) 1 ed dre 32
11.| Total Quantity % K2 (pozaye JE.SU698. mP or MT
No. of Cﬂ'ﬁtajners : Cpfﬁ?‘? fﬁﬁfﬂ-?%ﬁgﬁj .......................... Nos.
12{ Physical Form - i (BoiiiSemi-Solid/SludgerOTy Tarry/SturrylLiquid)
: : ; - “fzupy: . ,
13 Special l_-faﬂ.mmg Instructions and Additional ;m‘f&:f hﬁaﬁm l‘fﬁﬂmﬁ “;:
Information : propery packed in spilage proof containers. Do nal throw
any material from vehiclg
14.} Sender’s Certificate | hereby declare that the contents of
the consignment azre fully and
accurately described above by
proper shipping name and are
categorised, packed, marked, and
@, Vf led, and are in all respects in
[ \0(0\ proper conditions for transport by
O road according to applicable national
government requlations,
Name and Stamp: |  Signature : Day  Month — Year
[10i0]| 6] 2122
15} Transporter ] : of
Wasli? bm;a%\{ ﬁgg%
Name and Wﬂ g SiL i -TJ:':.';EEFS‘ Dﬂ‘f Mnnth Year
GSTIN-09ADSFLTI64L122 LI loT2TZ Ll el 2] 3]
16| Receiver’s certification for receipt of hazardous and other waste
Name and Stamp: |  Signature - Day Month  Year

L S —

exuve-Lg
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——— Prneure-4

— Uttar Pradesh Pollution Control
S v
: z'zg;‘ Building Na TC-12V, Vibhuti Khand, Gomti Nagar, -

iy Lucknow - 226 010, Lfttar Pradecsh
Reamn, Na.

PR-1%-UTT-07-44ACE

REGISTRATIO

{Under Rule-

Ta,

shree bhagesh
private limited
9th KM, Bhopa R

Muzailarnagar,

Muzaffarnagar, U

Pradesh,

251001, Muzaffar
Pradesh-251001

Drate:
15-07-2024 05:35 PM

H178R-24

N CERTIFICATE FOR RECYCLING OR PROCESSING OF PLASTIC WASTE

13(3) of the Plastic Waste Management Rules, 2016, as amended)

wari papers
[}
had

ttar

nagar, Uttar

1. With refererice to the application dated 03-07-2024 regarding registration as a
Recyclers/Co-processorsy, your application has been processed and found in order., Now,

therefore, U
registration
address 9th

ttar Pradesh Pollution Control Board s pieased to grant the
n favour of shree bhageshwari Papers private limited, vide registered
KM, Bhopa Road, Muzaffarnagar, Muzaffarnagar, Uttar Pradesh,

251001, Myzaffarnagar, Uttar Pradesh =251001 for processing of plastic waste, as

per details gjven below:
Processing Code E3 Quantity (TPA)
Cat-l 8030.0000
. Catll 60225.0000
HERESIE BBy Cati 10439.0000
Cat-IV 1606.0000
ool ; Prpduct Quantity (TPA)
Fr tion Capaci i
| Preduction Lapachy Power [E3] 52560.0000

2. This certificate of registration shall be valid for a period of One Year from the date of
issue of the |gtter unless revoked, suspended ar cancalled,

3. The unit shall process the plastic waste {Quantity & Type) as per the Process Flow

Diagram (Sedtion 8) and using the plant machinery as per the details given at (Section
11}

4. The guantity of plastic waste processed in the unit shall be as per details given in

Clause 1.0 abpve. The amount of plastic packaging waste recycled processed by the
FWP shall not|be more than installed capacity of the enterprise

Sloned
%anjue'.r
iz Singh
Maabiaa
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Ln

10.

L

1z

13.

14,

15,

18,

. Recycling of pla

. Carry bag made

. The PWPs shall m
. The PWPs shall m

. The unit shall m

]
"Guidelines for R

thickness and op
31st December,
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tic waste shall conform to tﬁe Indian StandaFd: l5_14534: 1?93 titled
ecycling of Plastic" as amended form time to time,

of virgin or recycled plastic, shall not be Jess seventy five microns in
e hundred and twenty (120} microns in thickness with effect fram the

2022,

ot engage in manufacturs, stocking, distribution, selling and using of

nanned SUP iters as listed in Amendment tc PWM Rules dated August 12, 2021

developed by CH

recycled product
processed by pld
be made availabl
of PWP,

Registered PWPS
considered for f
centralized part
certificates will
enterprise,

Exchange of EPR
provided by CPCH

The PWFPs shall fi
processed towar
forma prescribed
year,

The PWP shall pa

In case, at any st
PWP shall be deb
under the EPR fra
been revoked sha

ot deal with any entity not registered through on-line centralized portal

Ch.

pintain @ record of details of procurement of plastic waste and sale of
s as per forma prescribed by CPCB. The total quantity of plastic waste

stic waste processars and attributed te PIROs on an annual basis shall

le on the centralized portal developed by CPCB as also on the website

shall provide certificates for plastic waste processing, which shall be
Ifilment of EPR obligations by PIBOs. Certificates shall be issued on the
| in the pro forma and as per mechanism developed by CPCRE. The

e for plastic packaging category-wise and shall include G5T data of the

credit between PWPs and PIEOs to be done as per mechanism
i]

2 annual returns on the plastic packaging waste collected and
= fulfilling ebligations under EPR with the CPCB/SPCB/PCC as per pro
by Central Pollution Control Board by the April 30 of the next financial

y Annual fee for processing af Returns as per Guidelines by CPCB.

pge it is found that the information provided by the PWP is false, the
nrred by SPCB, as per procedure laid down by CPCB |, from operating
mework for a period of one year. The PWPs whaose registration has
Il not be able to register afresh for the period of revocation.

The PWPs are required to comply with provisicns of PWM Rules (as applicable) falling

which necessary ;
Environment Can
violator.

An application for
of validity, aleng 4
issued by the MoH

action as deemed fit shall be initiated against the viclator, The
pensation, as applicable, shall be levied by CPCB/SPCE/PCC on the

the renewal of a Registration shall be made at 90 days prior to expire
vith the necessary information & documents as per the Guidelines
F&CC and CPCH from time to time,

Signed
by:Sanjzev

Kurmar Singh
Drale:
2024 07 19
17:36:25 +05:30
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13,

19,

20.

Zl.

If at any stage,
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nformation provided by the unit is found to be incorrect, then the

Registration granted by SPCB/PCC shall be debarred by SPCB, as per procedure |aid
down by CPCR, from operating under the EPR framework for a period of five years.

The PWP should
amended. Actio

ensure compliznce with provisions of the PWM Rules, 2016, as

N, @5 deemed fit, including revocation of registration, closure of unit,

levying Environmental Cormpensation charges, shall be taken against viclators of PWM

Rules.

Uttar Pradesh Pollution Control Board reserves the right to take such action as deemed

fit under Envirom
amended, if any

Type of plastic &

ment (Protection) Act, 1986 for violation of PWM Rules, 2016, as
. by the concerned PWP for the period prior to grant of registration.

nd recycled content for different components of commodity to be

included in the label on the commodity

The Unit shall obtain all other statutory clearances/ permissions regarding Occupational

Safety, Heaith &

Fire safety and implement necessary measures including Offsite/Cnsite

Disaster Management Measures as may be mandated by the concerned Autharities
under the appliqable extant Laws/Rules /Regulations etc.

Member Secretary

AR

17:-36:25 +05:30
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(GOVERNMENT AFPROVED TESTING LABORATORIES)

An 150 9001 : 2015, 150 L4001 = 2015, 1SO 45001 : 2018 Certifled Laboratory

TEST REPORT

Page No.-1cf1

TEST REFORT Mo, NCU/EP2TTiM7/056/25

DATE OF REPORT :22/05/2025

Mame and Address of Customer

| MiS GALAXY PAPERS PVT.LTD
9.4 KM JOLLY ROAD,MUZAFFARNAGAR.

Sample Namea
Analysis Starl Date
Date of Sampling
Sampling Protocol

SAMPLING DETAIL

: STACK EMISSION

- 17k05/2025 Analysis End Dale D 22062025
16Y05/2025 Sampling Done By P MNCL
sl 11258 Curation of Sampling 1 30 Min

-y

Sample 10 Mo, : NCL/EP-2771 705125
Sampiing Location -
Equipments Used ¢ Vayubodhan Stack Sampler No-1 Area Category o
§5-1 (5.No-321 DTC O7)
DETAILS OF STACK
Stack Attached to : Boiler
Type of fuel used : BAGASSE Capacity 112 Ton
itar.ib: height above the ground @ 30,0 Mir Gluantity of fuel used 1 1.6 TonMHr
Ve
Stack dia at the top : 2500 mm Stack height 2bove the rocf top  ; —
Altached APCS : Wet Scrubber Material of Construction : Bricks
Momnal Oprating Schedule - 24 Hrs,
Comminssioning date a i :
PHYSICAL OBSERVATIONS
Ambient Temperature : 37C Fluz gas temperature T{200C
‘Velocily of the flue gases : 7.31 mirfsec Sampling Flow Rate of SPM :23.0 LPM
Sampling Flow Rate for Gaseg : 2.2 LPM CQuantity of Ernission discharged : 95326 Nm3hr
TEST RESULT
5. No. Test Parametoers | Units Test Method Results Specification As
Per CPCEB
1 Parliculate Matters  (FMV) mpMm? 15:11255 (FPart-1} B85 80
2 Sulphur Dioxide (303 rrg/him? 15:11255 (Part-2) 20 Not Specified
3 |Gasbon Monoxide  (COj o 15113270 0.25 Mat Specified
4 Crade of Mifrogen (NOx) mgfMm? 15:11255 (Part-7) 4z Mat Specified

1. Thie test report sefers only te the partlc
2. Endorsement of the same is neither inf
3. Laborstory shall maintain the confiden
4. Compleinks about this report should be
5. The report 1S not to be produced wihally

EP-27T1TI05/2514

1.:_._,.----""'

JIE Ak
Se Eh%rn

***Fnd of Repart***

Remarks : As Per CAOM Specificathon/Guidelines

arge

lar samplefs submidtted for testing and listed parameters.
rred nor implied.

ality of all Information related to the samplas B 1€t reports,
communicated within 10 days of the lisue date of this repart,
ar I part witheut prior permission of the Manzging Partner. All disputes subject to Ghaziabad Jyrisdiction,

Laboratory : A-1/156,(Sector-17, (Swadeshi Gompound) Kavi Nagar indusirial Area, GHAZIABAD - 201 00Z (U.P)

Moblie : 9810430345, 8205501788 | Website : www.newconlab.in
E-mail : newconlab@gmail.com, newconlabfinance@gmail.com
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A __Anvegure-43

| a

4 aB " \ FORM 10 Copy for SPCE
J b ; [Sea rule 19 (1)
s AR MANIFEST FOR HAZARDOUS AND OTHER WASTE S.Nod 010717
1 Occupiers Name & Mailing Address V]

{including Phona Mo. and email)

GIALAXY PAPERS PVT. LTD.
2 Sender's Authorization No,

Jel =D M 4

%r@uj Mo hype, %&uﬂ

3 Manifest Document Ng, C s 1 Nt Q63T
4 Transporter's Name & dress s '01}‘; Oﬂr 5

(including Phone No. and email) pﬁ%@ i‘“sz‘ - fr'_/,(,-? |

5 Type of Vehicle (Truck ! Tanker / Special Ve

6 Transporters Registration

7 Vehicle Registration N, ' UpP -'ro?» B‘J—E?}?{f_—ﬁ:%/;”//' 10

o
5 Receivers Name & Majling Address () BHARAT OIL CQMP‘NY‘:} Vi Al ..-/]
“ ‘ (includi Ph . E-18, Site-1V, Sahibabad Indus ,(lir -
- N9 Fhane No. and email) , Ghaziabad, UP-201010 Tel. : Sadufe & ¢
. z e-mail:sales@bharatoil.com
(il BHARAT OIL & WASTE MANAGEMENT LTD. ﬂ}-ﬂi—lARAT OIL & WASTE MANAGEMENT LTD.
Mauza Mukimpur, Roorkee-Lakshar Road, Roorkoa, Gataf 872 & 706 Cha, Sikandra Road, MNH-2, Kumbhi il
Haridwar - 247664 Ultarakhand, Tal. - BBT4087866" . Tehsil Akbarpur, Kanpur Dehal, UP Tel. : HBT4 207652,

e-mail:sales@bharatil com
9 Receivers Authorization N

e-mail:sales @bharaloil.cam

) t?MﬁMPPCBthaﬂabaﬂUPPEERU}J‘GTDJBDWGH&MMWH, Valid Upte: 3111212027
(ii)  UKPCE/HOICon-B-84{ValIH)2023233 Valid Upto: 31/03/2028
- (i) 1??1.?2|IUPPCBJKanpurDEhat{UPFEBRGHETDIEMWFUHDEHATIZMS. Valid Upto: 311122027
liy-i-"'iEEIJT'L'UFPCE!KmpurDuhah;UFP':E-RUJHCTQIBMNHAHPUR DEHATI2023, Valid upto: 34/12/2027

10 Waste Description ﬂ’féf“ {ﬂﬁg""wﬁ( Plaitlc o 2t
otal Quanti v
i T, A 2 ? ...... _1,___{4‘.9

........................................... MNos.
12 Physical Form : (Salid/Semi-Solid/Sludge/Qily/Ta ISlurry/Liquid)
Ty
3 Special Handling Instruclions & Additionat . Do not throw Drums from truck, In case of leakage/
Inforrnation seapage, use Washing soap at paint of leak o stop s
leakage.
4 SEN ' ICATE | ¥ declare that the contants of the conzighment ana fully and accuraaty
_.T ENDER'S CERTIF : —— @;d above by proper shippint name and are Cateqonised packed, marked,
Typed Nanjeig Stmﬁ Pt LiaSignatuze ; :ﬂf’l & labeled, and are in all respects in proper ccadition for ranspent by rad
: For Gaiaxy '\ accarding:aapplicahle-nalimalgnuemmenlregula:iuns.
fonth Day Year
Auth. Sign- o2 | DAL [T X
15 Transporter Acknowledgement of Receipt of Waste Ionth Day Year
el
Typed Name & S Signature : D "‘7> ;é d6] 2

16 Receivar's Cedificater

)ﬁ eceipt of rdous and

3 /dﬂ Month Day ‘Year
ather Waste = L [~
: 7 ”;’W 0|2 2 | Gl S
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e REGIONAL LABORATORY BULANDSAHAR
3 UTTAR PRADESH POLLUTION CONTROL BOARD
‘ﬁ?‘.;hﬁ* ' F-5, Jumuna Puram Colony, Bulandsahar

Ref No: 32843145/Bulandshghar/2025 Date:18/07/2025

I- Name of Industry: SILVERTOAN PAPERS LIMITED. 9ih Km, Bhopa Road. Muzaffarmagar {U.P ). MUZAFFAR
MNAGAR, 251001
2- Address of Industry: 9th Km, Bhopa Road, Muzalizrmagar (U.P.), MUZAFFAR NAGAR.251001
3- District: Muzaffarnagar
4- Description about samplipg poini: Final Outlet Discharge of E.T.P.
5- Type of Sample (Grab/Cymposite/Integraied): Grab

- Sample Collected By:
7- Colour and Odour: Colo
8- Quantity and Packing: 1.
9- Date of Sample Collection: 11/07/2025

1= Analyis Indented by: R0 MueaffarNagar '

11- Date of sample receipt in Lab: 12/07/2025

12- Period of Analysis: 12/070/2025-15/07/2025

13- ULR Number: TC9613230000396F

14- Sampling Plan/Ref. No.: [UPPCB/RL/BSR/PR/7.4.3/1a

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C. Page No.- 42- 52, Collection & Preservation of Samples

s. Parameter/™ethpd Name Unit Results Standard Detection }
| N. Range
1 pll, APHA 24th Ed. 455008 2023 & T.62 6.5-8.5 0212
Suspended Solids , APJIA 24th Ed. mg/l 20.0 <50.0mg/] 10-20000 mg/l

2540 D Total Suspended|Solids dried at
103-105 °C 2023

3 | Dissolved Solids, APHA|24th Ed. 2540 mg/l o070 <1600 Cmg 10= SOCG0 me/]
C Total Dissolved Solidk dried at 150
aC 2023
4 | Total Solids, APHA 24th Ed.2540 B: mg/l 1017.0 - 10- 50000 mg/|
M2z | : . |
5 | BOD, APHA 24th Ed. 3|day 27 °C IS mg/l 12.0 <20.0mg/l L0 50000 mg/l
3025 ( Part 44): 1993 Bio 2023
6 | COD, APHA 24th Ed. 220 B Open mg/l 96.0 =L50.0mg/l 3.0 -100000 mg/

Reflux Method 023

Referemce- (1) General Standards for {lischarge of environmental pollutznts are as part-A Efffucnt {Schedule-VI). The Environment (Protection] Rufes.| 988
source: www.epeh.nic.in'GeneralStandards pdf. Besides these standards, refer EPA standards for specilic purpose
Maote ;| The reaids us the Test Report sedate oaly e the ins sessed: L The pegat imall mal be repridnesd-except an fall, witherst. the wnries germission of Isbeesiry, 3 Th best repan pertaims 16 the sample as

reverved B Lal

Remark: WA
- ——
s R
L)
UPPCB/RL/BSR/PR/7.8 |Issue No.: 01 Issue Date:03.06.2021 [Page No.:Page 1 of 3
da ) '
Amendment No.:01 Amendment Date.:29.05.2023 [Approved by: TM___Issued by: OM
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[Sangeeta Sangecta(JRT))

Authorized by
I'q‘-

o Lokt
e

Regional Officer

.la

UPPCB/RL/BSR/PR/T.8 |

Issue No.: 01

Flsssiue: Date:03.06.2021

Page No.:Page 2 of 3

Amendment No.:01

Amendment Date.:29.05.2023

Approved by: TM

Issued by: OM




3096 Annexuye-

(GOVERNMENT APPROVED TESTING LABORA TURIES)

Aol 1560 9000 - 2008, 130 14001 - SULE, 150 800 ¢ 201K Certifled Laboraiory

TC2621

LT
| | TEST REPQRT —
| TEST REPORT No. NGL/EP-043/11/06/25/A DATE OF REPORT :15/07/2025
Name and Address of Cuslftomer M/S SILVER TOAN PAPERS LTD - ' =

STH KM STONE, BHOPA ROAD MUZAFFARNAGAR, U.P.

SAMPLING DETAIL
Sample Mame : §TACK EMISSICHN
Analysis Start Date © AN/OE2025 Anslysis End Datz : 15/07/2025
Date of Sampling 100062025 Sampling Done By ThCL
Sampling Protoco! D g 11285 Duration of Sampling I 30 Minutes
Sample 1D Mo, : NCL/EP-D43/11/06/25
Sampling Location :
Equipments Used Viayubodhan Stack Sampler Mo-1 Area Category
W§E-1 (S.Ne-321 DTC 07)
DETAILS OF STACK
Stack Attached to BOILER
Type of fuel used : NRSW/RDF Capacity 140 TPH
Stack height above the grourld © 45.0 Mir Quantity of fue| used ! 3560 MT/Day
Esevmeék dia at the top : 1750 mm Stack height above the roof top
Attached APCS : Bag Filier, SNCR Material of Construction T MS
MNormal Oprating Schedule - 24 Hrs

Comminssioning date

PHYSICAL OBSERVATIONS

Ambignt Temperature 42°C Flue gas temperature D 40tC
Velecily of the fiue gases ;8.2 Mu/Sec Sampling Flow Rate of 5PM 1 25.0 LPM
Sampling Flow Rate for Gasek - 1.9 LPM Quantity of Emission discharged : 40850 Nm¥hr
TEST RESULT
I3 No. " Test Parafmeters | Units ] . Tost Method | Resums | Speuiﬁ;aﬁ on As
Per CPCE
i .F‘articﬁlale Matters  {(Fi) 3 i mg.’i‘wlm" P_IS:112§5 [Paﬁ:'i} : T I B0
2  |Sulphur Dicxide (SO} mgNm® | [8:11255 (Partd) T 262 Not Specifieg
la 'Efrhon rmnaxuue_ [els ?‘ e S 15.132?_0 N a.ss. ) N-:_n ?'::apec.ifmi;_
|4 JP?dde of Nitrogen fN?i" m_g.'Tﬂrn‘ . iS:i 1255 {I.-'-‘_a.r‘-.-?]- g 324 1 Moi SPBI:HIEI:!_- 1
***End of Repart*é*

Remarks : Az Per CAQM Specilicat|on/Guidelines, Sa mpling Conducted in presence of Represent ative from Regional Office, Muzaffarnagar {UPPCE).
BLO = Below the Limit of Quantification.
"Parameters are oulsouree paramoters, Report Mo-EFRAC/ENV/DHN 250530003,
| il "I'_J,..‘
EP-043/T1/06/25-1 o [ FOR NEWIEL § r']rd'aull:’;f&hl:'ﬂ & LABCRATORIES
.1'kf=:mrrir,l‘ it , e \2|
Seciligy Wi e ATVINQ Kyoudhary | =iad-b! ) )
i B by A Rty

et
i L% o Autlihrui‘-{]i alary .

L. The test report refers only to the particular samplefs submatted for testing and listed parameters,

2, Endorsement af the same is neither infufrod nor im pliesd.

2. Laboratery shall maintain the confidenti flity ef all infarmation related ta the samples & test reports

4. Complainds abiout this repert sheuld be dommunicated within 10 days of the issue date of this repor,

5-The report fs not Lo be produced whiclly br in part withaut priar permission of the Managing Partner. All disputes subject to Ghazabad Jurisdiction,

iR Tl

Mobile : Y810430345, 9205501728 | Webshte : www.nsweonlab in
E-mail : newconiab@gmail Lom, newconlabliinancei@o mal com

Laboratory : A-1/158, Shetor-17 (Swadeshi Compornd) Kavi Nagar Indur: Irisl Area, GHAZIABAD - 201 002 (LR
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FORM 10
[See rule 19 (1)]
MANIFEST FOR HAZARDOUS AND OTHER

Occupier's Name & Mailing
(including Phone No. and’

ress

il)

Sender's Authorization No.

Manifest Document No.

(Lralla~n No -

Transporter's Name & Add
{including Phone No. and

il)

o 1‘. -I.-. a.r. E#h-_ 2
S N

i Type of Vehicle

(Truck / Tanker / Special Vehidy,
i

i Transporter's Registration

' Vehicle Registration No.

upP12 873329

'5

{including Phone No. and &

Receivers Name & Mailing :I:dmss
it)

{} BHARAT OIL COMPANY (1) #
E-18, Site-lV, Sahibabad Industrial A8
Ghaziabad, UP-201010 Tel. : 9839652899
e-mail:sales@bharatoil.com

{il) BHARAT OIL & WASTE MANAGEMENT LTD.

Mauza Mukimpur, R

Road, Roorkee,

Haridwar - 247664 Uttarakhand, Tel. : 8874087866

e-mail:sales@bharatoil.

WT OIL & WASTE MANAGEMENT LTD.

Gata# 872 & 706 Cha, Sikandra Road, NH-2, Kumbhi Vill. |
Tehsil Akbarpur, Kanpur Dehat, UP, Tel. : 8874207652,
e-mail:zales@bharatoil com

9 Receiver's Authorization No|

U}

1T8A3TUPPCRIGhaziabad(UPPCBROYCTOMBOthGHAZIABADI2023, Valid Upto: 31122027
(i} UKPCB/HO/Con-B-84{Vol-Hllj/2023/233 Valid Upto: 31/63/2028

(i} 1774T2UPPCE/KanpurDehat{UPPCBROJCTOBoth/KANPU

(iv) 1860TZ/UPPCRAanpurDehat{iPPCEROJCTOMotVKANPUR DEHAT/2023, Valid upto: 311212027

RDEHATIZ023, Valid Upto: 311272027

f

10 Waste Description .E-,rl? T L. =
11 Total Quanti 3 :
No. of Cm‘l?ners .......... 3‘85'}(&: or MT ]fﬂﬁé‘
'vlﬁa'fj: ................. 05,

12 Physical Form

{Solid/Semi-Solid/Siudge/Qily/Tarry/Slurry/Liquid)

.13 Special Handling Instructions & Additional

9 Information

Do not throw Drums from truck. In case of leakage/
seapage, use Washing soap at point of leak to stop its

leakage.

I heraby declare that the conlents of the consignment are fully and accurately
described above by proper shipping name and are categorised packed, marked..

Signature : and labeled, and are in all respects in proper condiion for transport by road
aconding o applicable national govemment regulations.
.:‘% tonth Day Year
Ol 1011 4 pl2le]
15 Transm edgemgnt of Recaipt of Waste Month Day Year
Typed Name & Stamp Signature : 71 He | 2l e QLY“
ipt of Hazardous and
! Month Day Year
5 signature Y] o[ Ale |2 b
* -
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2 REGIONAL LABORATORY BULANDSAHAR
3 UTTAR PRADESH POLLUTION CONTROL BOARD
#"l‘f'r'il.ﬂd F-5, Jamuna Puram Colony, Bulandsahar

Ref No: 32843154/Bulandshahar/2025 Date:18/07/2025
1- Name of Industry: SILVERTOAN PAPERS LIMITED (UNIT -2), 9th KM. BHOPA ROAD, MUZAFFARNAGAR

2- Address of Industry: 9th KM, BHOPA ROAD, MUZAFFARNAGAR

3- District: Muzaflarnagar
4- Description about samplipng point: Final Outlet Discharge of ET.P.

5 Type of Sample (Grab/Cqmposite/lntegrated): Grah

6- Sample Coliected By: Sangdhya Sharma Junior Engineer & Ravish Pratap Singh LEF

7- Colour and Odoeur: Colodrless None

8= Quantity and Patking;‘l';}f L PVC

8- Date of Sample Collection|: 11/07/2025

18- Analyis Indented by: R} MuzalTarNagar

11- Trate of sample receipt in Lab: 1 2/07/2025

12- Period of Analysis: 12/07/2025-15/07/2025

13- ULR Number: TC9613230000399F

14- Sampling Plan/Ref. No.: [UPPCB/RL/BSR/PR/7.4.3/1a

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

S.| Parameter/Methpd Name Unit Results Standard Detection
N Rﬂge
1 | pH, APHA 24ih Ed. 45008: 2023 s _ 7.28 6.5-8.5 02:12 |
2 Suspended Solids , APHA 24th Ed. mgl 28.0 <30.0 mg 10-20000 mg/| |
2540 D Total Suspended|Solids dried ai
103-105 °C 2023 _ ]
3 | Dissolved Solids, APHA|24th Ed 2540 mg/'l 1351.0 <1800.0 mg/l 1= 50000 gl
C Total Dissolved Solidk dried at 130
| °C 2023 1
4 | Total Solids, APHA 24tk Ed 2540 B: mg/1 1379.0 - 10- 50000 mg/]
2023 _
5 BOD, APHA 24th Bd, 3 day 27 *C 1S mg/l 18.0 =<20.0 mg/l 1.0 -50000 mg/1
3025 [ Part 41}: 1993 Bin 2023
6 | COD, APIIA 24th Ed. $220 B Open mg/1 144.0 <200.0 mg/l 5.0 -100000 mg/|

Refux Method 2023

Reference- (1) General Standards for fischarge of environmental polluiants see as part-A Effluent (Schedule-V1). The Envirenment (Protection) Rules,1986
source; www.epeh.nic.in'GeneralStmngiards, pdf. Besides these standards. refer EPA standurds for spacific purpose

Faee : 1 Tha nesults in the Te Ropor: nelate omly s the itvms tested: 2. The nepert shall moe be et f-caeopt fa full, wilkou e il penssiticn of Jabortory, 3, The st repert permine 10 te sample o5

recgived in Lah.
Remaric WA
Analysed by-
|Sandeep Kumar(JRE)]
Authorized hy
.ﬂk_‘ph 1.--::_:':-;3\'“ —
I-FJ_& :
N}ibsugffm (IRF) Y
Regional Officer
UPPCE/RL/BSR/PR/7.8 | Issue No.: 01 Issue Date:03.06.2021 Page No.:Page 1 of 2 |
la : .
Amendment No.:01 Amcndment Date.:29.05.2023 | Approved by: TM Issued by: OM
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Analysed by-
[Aneet Kumar(JRF)]

Authorized by

: e

Regional Officer

UPPCB/RL/BSR/PR/7.8|Issue No.: D1 Issue Date:03.06.2021 | Page No.:Page 2 of 3 |
.1a

Amendment No.:01 _Amendment Date.:29.05.2023 Approved by: TM ISﬁ-l;tEi_lgf: OM




| TEST REPORT No. NCL/ER
Mame and Address of Cust

3100

(GOVERNMENT APPROVED TESTING LABORATORIES)

Annexuve-48

of IS0 01 : ZOIS, IS0 14001 ; 2005, 150 45001 : 2018 Certified L abFitory

TEST REPORT

: Pags Mo, 1of 3
043/11/06/25/8 DATE OF REPORT :15/07/2025 |
MiS SILVER TOAN PAPERS LTD i ' |

STH KM STONE, BHOPA ROAD MUZAFFARNAGAR, U.P. ‘

omer

'SAMPLING DETAIL
Sample Name . STACK EMISSION
Analysis Start Data 11/06/2025 Analysis End Date 1150712025
Date of Sampling 10/06/2025 Sampling Done By ' NCL
Samgling Protocol : 1811255 Duration of Sampling ¢ 30 Minutes

Sample 1D Ne. : NCL/EP-043/11/06/25

Sampling Localion y
Equipments Used Vayubodhan Stack Sampler No-1 Area Calegory

Stack Attached to
Type of fus! used

Stack height above the ground

level
gtaclr. dia at the top
Attached APCS

Comminssicning date

Ambient Temperature
Velocity of the flue gases

53-1 (8.No-321 DTC O7)
DETAILS OF STACK
- BOILER
! NRSW/RDF Capacity 140 TPH
© 45.0 Mir Quantity of fuel uged : 350 MT/Day
. 1750 mrm Stack height above the roof top
: Bag Fikter, SNCR Matesial of Construction Y,
Mormal Oprating Schedule - 24 Hrs
PHYSICAL OBSERVATIONS
i 427G Flug gas temperaturs s I L1
: B.2 Min'Sec Sampling Flow Rate of SPM :25.0 LPM

Sampling Fiow Rate for Gases : 1.0 LPM Quantity of Emission discharged : 43858 Nm%hr
TESTRESULT
S.No.| Test Parameters Units Test Method | Results Specification As
1' Per CPCB
Dioxins & Furans ¢ . o
1 [1.23.467 8 Hentachiorduibenzo-P-Dioxn® | ng TEGUN | USEPA 23A/0A 16.4.78 am;ma-a.mu] Mot Specified |
m | 24)
2 — e s G ey L A i
2 |1,2,3.4.7 8-Hexachloroditjenzo-F-Dioxin® ng TEQIN | USEPA 23A/QA 16.4.73 8LQILOG-0.002 Mot Speciied
m* Pl
3 |12.367 8-Hexachiorndifenze-P-Dioxin® | ng TEQIN USEPA 23/0/0A,16.4.73 LO{LOG-0.002 Nst Specified
m? 4)
4 [1,237.89-Hexachiorooianza-P-Dioxin® | ng TEQIN USEPA 23A/QA.16473  |BLG{LOQ-000Z| Mot Specifind
EF;H:I:?;M}EF%J FOR NI WCON CONSULTANTS & LABORATORIES
- Ity i 1] - i
@.1, x‘ (5 ‘\__[*'-:f'a.'ru'|_ . A% f'.l,
A VO ; o ey B
". LR e -'QI--,.I:l | ';.I
Chedtod by A“th'{fm‘{lfﬁ? 'r'tt_lnr-,- \ﬁ |
1 it | B
\ f

{2

L. The test report refers only to the particl

lar sample/s submitted for testing and listed parameters.

2. Endorsement of the same it neither infdrred nos implied.
3. Laboralary shail maintain the confidentiality of all information related to the samples & test reports.

4. Camplaints about this repart shovld be
5 The report is not to be preduced wholly

Fommumicaics within 10 days of the issue date of this report,
arin part without prior permission of the Managing Partner. All disputes subject 1o Gharahad Jurisdiction

Labaoratory : 5-1/156, $ector-17, (Swadeshi Compound) Kavi

Nagar Industrial Area, GHAZIABAD - 201 002 (U.P)
Mobile ; 8810430345, 5205501788 | Wabsife : www.newconlab.in
E-mall : newcenlab@gmail.com, newconlabfinance@gmail.com
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FORM 10
[See rule 13 {(1)]
MANIFEST FOR HAZARDOUS AND OTHER

3100 Aonexwee-lS

Copy for SPCB

Occupier's Name & Mailing

(including Phone No. and emiil)

Sender's Authorization No.

Manifest Document No. f“‘ﬂ!!ﬂ : !TJE“

Transporter's Name & Address
{including Phone No. and email)

» Type of Vehicle (Truck / Tanker / Special Vehj
i Transporter's Registration
" Vehicle Registration No. UP’lQ%T‘ESE\F

()]

Receiver's Mame & Mailing :ﬁ:mss
(inciuding Phone No. and email)

E-18, Site-IV, Sahibabad Industrial A5
Ghaziabad, UP-201010 Tel. : 8399692809

e-mail:sales@bharatoil.com

MANAGEMENT LTD.
Lakshar Road, Roorkee,
, Tel. : 8874087266

() BHARAT OIL & WAS
Mauza Mukimpur,
Haridwar - 247664 Uttara

WT DIL & WASTE MANAGEMENT LTD.
Gata# 672 & 706 Cha, Sikandra Road, NH-2, Kumbhi Vill.|
TJehsil Akbarpur, Kanpur Dehat, UP. Tel. : BB74207652,

[

evmaii:sdawm.mr

e-maii:sales@bharatoil.com

8 Receiver's Authorization No. 0

(i} 1T

174437/UPPCR/Ghaziabad{UPPCEROYC TOMBoth/GHAZIABADI2023, Valid Upto: 31272027
(i) UKPCBIHOICon-B-84(Vol-il)/2023/233 Valid Upto: 31/03/2028

T2UPPCEKanpurDehat{UPPCERO)CTO/BothiANPU
{iv) 186972UPPCE/KanpurDehat{UPPCBROYCTOMoth/KANPUR DEHATI2023, Valid upto: 1212027

RDEHATI2023, Valid Upio: 311122027

10 Waste Description

il Sludae fg:’,/ 2 (gt

11 Total Quantity
MNo. of Containers

"""""3‘8‘5:"}&::::::::"":""'“’"" " ITE,

-rﬁ&t ..... Nos.

12 Physical Form

(Solid/Semi-Solid/Studge/Oily/Tarry/Slurry/Liquid)

‘13 Special Handling Instructions & Additional
2 Iinformation

Do not throw Drums from truck. In case of leakage/
seapage, use Washing soap at point of leak to stop its

leakage.

Imdﬂmmmmdﬂﬂmﬂgmﬁﬁﬂlymmm

described above by proper shipping name and are calegorised packed, marked,.

L

Signature : and labeled, and are In all respects in proper condition for transport by road
according o applicable nationa! government regulabions.

#>_9 Month Day Year
OlZ 10131 A plRig—

ent of Receipt of Wasle Manth Day Year
Signature : e [ZH2le QH_“‘

ipt of Hazardous and '
Month Day Year
Signature.: (NlAal O % > |2
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P R REGIONAL LABORATORY BULANDSAHAR
3 UTTAR PRADESH POLLUTION CONTROL BOARD
t*'!‘.h“' F-5, Jamuna Puram Colony, Bulandsahar
Ref Nu: 32843167/Bulandshahar/2025 Date:18/07/2025

1- Name of Industry: BINDLAS DUPLEX LTD UNIT 1, Vill - Jat Mujhera, Bhopa Road, Muzaffamagar MUZAFFAR
NAGAR,251308
2- Address of Industry: Vill|- Jat Mujhera, Bhopa Road, Muzaffarnagar, MUZAFFAR NAGAR 251308
3- District: Muzaffarmagar
4- Description about samplipg point: Final Outlet Discharge of ET.P.

5- Type of Sample (Graby mposite/Iniegraied): Grab

6- Sample Collected By: Sandhya Sharma Junior Engineer & Ravish Pratap Singh J.R.F

7- Colour and Odour: Coloyrless None

8- Quantity and Packing: 1.0 L PVC

9- Date of Sample Collection: 11/07/2025

10- Analyis Indented by: RO MuzaffarMNagar

11- Date of sample receipt in Lab: 12/07/2025

12- Period of Analysis: 12/07/2025-15/07/2025

13- ULR Number: TC9613230000397F

14- Sampling Plan/Ref. No.: [UPPCB/RL/BSR/PR/7.4.3/1a

I5- Sampling Method Ref.: APHA 24th Edition 2023 1060 A. B, C, Pa ge No.- 42- 52, Collection & Preservation of Samples

S Parameter/Methpd Name Unit Results Standard Detection
N. _ Range

| pH, APHA 24th Bd, 45008: 2023 - 7.41 6.5-8.5 02-12

2 Suspended Solids , APFIA 241th Ed. mg/l 23.0 <500 mg 10-20000 mg/

2540 D Total Suspended|Solids dried at
103-105 2C 2023
3 | Dissolved Solids, APHA|24th Lid. 2540 | mg/l 1029.0 <1600.0 mg/] 10 50000 me/]
C Total Dissolved Solids dried at 180
oC 2023
4 | Total Solids, APILA 24th Ed.2540 B: mg/l 10520 - 10- 30000 mg/l
2023
5 | BOD., APHA 24th Ed. 3lday 27 °C 18 mgl 16.0 <200mg/l | 1.0-50000 mg/!
3025 ( Part 44): 1993 Bio 2023
6 | COD, APHA 24th [id. $220 B Open g/l 120.0 <150.0mgl | 5.0-100000 mg/l
Reflux Method R023

Refyrence- (1) General Swodards for fischarge of eovironmental polludants are as part-A Efftucnt {Schedule-VI), The Environment (Prolection) Rules, | 986
souree: wwwr.cpeh.nic.in/GeneralStandurds. pdf. Besides these standards, refer EPA standards for specific purpose

M ;[ The resalts e the Test Repert relas ooy i the sens iesed 7 The senort shadl noi b reproducei-cxoept w Bl wizhoat thy wiklen permissian of laboratony. 3, The et repan peras o the sample ag

ficmved o Labs,
Remark: N4
—
T "";’.':"9"
L
UPPCB/RL/BSR/PR/7.8 |Issue No.: 01 Issue Date:03.06.2021 |Page No.:Page 1 of 3
.13 =
Amendment No.:01 Amendment Date.:29.05.2023 | Approved by: TM Issued by: OM
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Analysed by-
[Sandeep Kumar(JRF)]

Authorized by
&
=

Nisha Fatima (JRF}

Regianal Officer

UPPCB/RL/BSR/PR/7.8 [Issue No.: 01 Issue Date:03.06.2021 | Page No.:Page 2 of 3
.da

Amendment No.:01 Amendment Date.:lﬂ.gggﬂ-l'i Approved by: TM | Issued by: OM




3104 o

(GOVERNMENT APPROVED TESTING LAROBATORIES) TC-12621

An L0 W01 ; JUEE, ISC 14001 : 2015, IS0 45001 1 2008 Certified Laborutory Hmtﬁu“e“' 51

TEST REPORT Page No.: 1 of 2

|T‘EST REPORT No. NCL/EW-009/268/08/25/A DATE OF REPORT :18/0T7/2025
| Name and Address of Custpmer M/S BINDLAS DUPLUX LIMITED (UNIT.)
10.6 KM, Bhopa Road, Village-Jatmujhera, Muzaffarnagar, U.P.-251308

SAMPLING DETAIL

Sample Name + STACK EMISSIGN

Analysis Start Date 290672025 Analysis End Date 1840712025
Date of Szmpling . 25/06/2025 Sampling Done By sNCL
Sampling Protocol L 1S} 11255 Duration of Sampling * 30 Minutes

sample D Mo - NCL/EW-008/28/06/25

Sampling Location .

Equipmeants Used : Veyubodhan Stack Sampler No-1 Ares Category
V35-1 (8.Mo-321 DTC OT)

DETAILS OF STACK

Stack Allached to - Buoiler
Type of fuel used : RDF/Cosl/Biomass® Capacity 130 TPH
Sla{,;k height above the grountl : 45.0 Mir Quantity of fuel used : 300-350 TPD
Ieve

Stack dia al the top 1 2000 mm Stack height abowe the roof top

Altached APCS i ESP & Dry Scrubber Material of Construction :RCC

Mormal Oprating Schedule : AS PER REQUIREMENT
Comminssioning date
PHYSICAL OBSERVATIONS
Ambiert Temperature : BT Flue gas temperature T127°C
Velocity of the flue gases  7.53 mirfsec Sampling Fiow Rate of SPM :230LPM
Sampling Flow Rate for Gased : 2.5 LPM CQuantity of Emission discharged : 61745 Nm¥hr
TEST RESULT
S.No, Test Parajneters b Units 'Test Method"_ Fesults Epecification As |
Per CPCB

1 |Pariculate Matters  (PM) R mgiNm® | I5:11258 (Part-1) L & | T o

2 |Sulphur Dicxide  (309) mgiNm? 15:11255 (Part2) [T 276 |  NetSpecfied
(3 Carbon Monoxide (SO % 1513270 i 043 MNai Spiecifiad

4 |Carbon Dioxide  (Cdl2) e . i ik Naot Specified |
5 |Oxida of Nitrosen (NOx) | ©{ mgNm® | IS11285 (Parr) | 288 |  NotSpecified |

*=*End of Re port=**
Remarks : As Per CAQM Specilicat|on/Guidalines, BLO = Balow the Limit of QuantiFication. Sampling Conducted in presence of Representative from Reglonal
Officer, Muzaffamapgar {UPPCR]

EW-009/26/05/25-1 .. . FOR NEWCON CONSLT ANTS & LABORATORIES
¥ {-Iillﬁ"['ﬂ]{ X gman s A 1 ; i Foer A Y
= i vInd\Lht tid han foudf \ '
b TRT Ilillf\ih IL1 J..‘_.".'_;'E :-.1?._ M, Paemt f;l L3 M _‘-.' | -
Chethed by -'\utifh TicedSirnatory

'\1*

F

1. The test report refors only 16 the particylar samplafs submitted for lesting and listed parameters,

2. Endorsement of the same is.neither infgrred nar impliad,

3. Laboratory shall maintain the condidentiality of all infarmation celated 1o the samples B test reports.

&. Complalens about this report should be fammunicated witkfa 10 days of the issue date of this reoort.

5. The report fs ot to be prodieced whollylor in par wiliout grior permission of the Managing Parner. Al disputes subject te Ghazlabad lurisdiction

Laboratory : A-1/156, $ector-17, (Swadeshi Compound) Kavi Nagar Industrial Area, GHAZIABAD - 201 002 (U.F)
Mobile : 9810430345, 9205501788 | Wabsite : www.newconlah.in
E-mali : newconlab@gmail com, newconlabfinance@gmait.com




FORM ;'é 105 R
[See rule 19 (1)] R “"’”1 . ?f:\snne*j\u( e-K9

;‘ MANIFEST FOR HAZARDOUS AND QTHER WASTE

P To Be Forwarded By The Serder To The State Pollution Control
Copy 1 {White) Board After Signing All The Seven Copies.

1. | Sender's Name and Mailing Addrass
(including Phone No.[and =-mail} : ~

Sender’s Authorisation No.

Manifest Document No. :
Transporter's Name gnd Address
| (including Phone No. land E-mail)

Tyoe of Vehicle : e J (hvutk/Tanker!Special Vehicle)

sl B 1o

| Transporter's Regisiralion No. :

~HOMO

Vehicle Registration No. LR B335

Recaivers Nameand | | SHEETALA WASTE MANAGEMENT PROJECT
Mailing Address (including| 0-26 & 37, UPSIDC Industrial Area, Tehsil-Sikandrabad

Mob, : 3643764441 | E-mail : swmpi@sheelalawasie.com

g | Receiver's 343UPPCE/Bulandshahar{UPPCBROYHWM! BULAND SHAHAR/ZI20 | Dated : 68/01/2021

-

Authorisation Nox SUPPCH Y ulandshahar{UPPCBROVCTORollVBULAND SHAITAR2023 | Drte - 2000572023
10.| Waste D?EﬁriPﬁgn: haite0sd WasteBoease., (bt oxte Lkt o T '

11.] Total Quantity \ BIE LA ;
No. of Containers : ﬁm 10N sadanikon ...
12.| Physical Form : = ABBlidiSemi-Solid Sludgg/ QR Tarry/SlurryiLiquid)
' i : i In case cof leakage/spiilage, use washing soap at the
13.| Special i:ian.diing Instructions and Additional el e ponce g e D i
information : 1 propedy packed in spilage proof containess. Do not throw
any material from vehicle
14.! Sender's Cerlificate | hereby declare that the contents of

the consignment are fully and
-| accurately described above by
proper shipping name and are
categorised, packed, marked, and

led, and are in all respects in
proper conditions for fransport by
road according to applicable national
government regulations.

Name and Stamp: Signalure : Day Month Year

ORI F 205 ]
16 TransPorter Acknowlg¢dgement nfRaciiﬁlﬁr/' :
Wasteselsla Waste Manpgement Preject ’

e T

GSTIN-UOMDEFRTI4EL122

161 Receiver's certification for receipt &f hazardous and other wasie

Name and Stamp: Signature | D?y | h%?unt? | Y?ar |

” it . ey
L ek & ayh o
o ol 40l e S e e HAT Lhgai
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REGISTRATION

{Under Ruba-1]

1o,

¥

[T3R-25

B{3)

3106
Avnexuye-2 3

Uttar Pradesh Pollution Control
Board

Buitding Mo TC-12V, Vikhub Khand, Gomtl Magar,

Lucknow - 336 010, Utkar Fradesh

Date:
03-DL-2025 13:34 AM

CERTIFICATE FOR RECYCLING OR PROCESSING OF PLASTIC WASTE

of the Plastic Waste Management Rules, 2016, as ameanded}

bindias dupiux limited E

10.6 km Bhopa Ra
latmujhera, Muzaf]
Uttar
Pradesh Muzaffarn
Pradesh-251308

(o]

3

- With referenc

H

registration in
Bhopa Read,

Muzaffarnagpr, Uttar Pradesh

d, Village

arnagar,

paar.Uttar

Lo the application dated 26-12-2024 regarding registration as a
Racyelers/Co-processarss, ¥Your application has been
therefore, Uttar Pradesh Poliution Contral Bos

favour of bindias duplux imited,

Processed and found in arder, Now,
rd is pleased to grant the

vide registered address 10.6 km
Village jatmujhera, Muzaffarnagar, Uttar Pradesh,

-251308 for processing of plastic waste, ae per

detalls given Holow:
[ Processing Choe E3 Quantity (TPA} =3
Catf &570.0000
: Cat-ii 48275.0000
p I
THRRTARG vicy Catdl 5541.0000
Cat-iy 1314 0000
: Product Guantity (TRA)
| YPRERDER imachy Power [£3) 35040.0000

. This certitficata

]

. The guantity of

issue of the et
The unit shali g

Diagram (Secti
1i)

Clause 1.0 sbo

PWP shall not §

of regigtratian shall be valid for & period of One Year from the date of
ber unless revoked, suspended or tanceiled.

rocess the plastic waste (Quantity & Type) as per the Process Flow
pri B) and using the plant machinery ag per the details given at {Section

plastic waste processed in the unit shall be as per details glven in
e, The amount of plastic packaging waste recycled processad vy the
e more than installed capacity of the enterprise

Recydling of plgstic waste shall conform to the Indian Standard: iS 14534: 1998 titled

Signed

Rimar S
r T

Dale:

0250102
11:35:43 40530

.
AR




3107

“Guidelines {or Recycling of Plastic" as amendad form time to time,

6. Carry bag mhde of virgin or recycled plastic, =hall not be jess saventy five microns in

thickness ang one hundred and twenty (120} microns in thickness with effect from the
31st Decemijer, 2022,

7. The PWps shrif not engage in manufactire, stocking, distribution, selling and using of
banned SUP ftems as listed in Amendment ta PWM Rules dated dugust 12, 2021

o)

The PWPs shall not deal with any entity not registered through on-line centralized portal
developed by CPCB.

8. The unit shall maintain a record of detaijis of procurement of plastic waste and sale of
recycled oroducts as per forma prescribed by CPCB. The total fquantity of plastic waste
precessed by|plastic waste processors and sttributed to PIBOs on an annual basis shall
be made available on the centralized portai developed by CPCE as also on the wabsite
of PP,

10. Registeced PUWPs shall provide certificates for plastic waste processing, which shaill be
considered fof fulfiiment of £PR obligations by PIBOS, Certificates shall be issued an the
centralized pgrtal in the pro forma and as per mechanism developed by CPCB. The
ceftificates will be for plastic packaging category-wise and shall include GST data of the
enterprise,

11. Exchange of PR credit between PWPs and FiBOs to be done as per machanism
provided by CRCB.

12. The PWPs shall file annust returns on the plastic packaging waste collected and
processed towards fulfilling obligations under EPR with the CPCE/SPCB/PCT as per pro
forma prescriffed by Central Poliution Cantrol Board by the April 20 of the next financial
year.

13, The PWP shall pay Annual fee for processing of Returns as per Guldelines by CRCB.

14, In case, at any|stage it is found that the information pravided by the PWF is false, the
PWP shall be dpbarred by SPCB, as per procedure laid down by CPCB , from operating
under the EPR Framework fara period of one year. The PWPs whose registration has
been revoked shall not be able to register afresh for the pariod of revocation,

15. The PWPs are required to comply with provisicns of PWM Rules {&s applicable} failing

which necessay action a5 deemed fit shall be Initiated against the violator. The

Environment Compensation, as applicable, shall be levied by CPCB/SPCB/PCC on the

wiolator,

-

16, An application for the renewal of 4 Registration shall be made at 90 days prior to expire
of validity, along with the necessary information & documents as per the Guidelines
issued by the MoEF&CC and CPCE from time to time.

=51
@ faaneer
Dailg:

: 2025.07.03
~ “ 113545 +0N 0

17. If at any stage, information provided by the unit Is found to be incorrect, then thi .




i8,

19.

20,

21

3108

Registration|granted by SPCB/PCC shall be debarred by SPCB, as per procedurs laid
down by CPARB, from aperating under the EPR framework for a period of five years,

The PWP shduld ensure compliance with provisions of the PWM Rules, 2016, a5
amended. Agtion, as deemed fit. including ravoration of registration, closure of unit,

levying Envinonmental Compensation charges, shall be taken against violatars of PWM
Rules.

Uttar Pradesh Pollution Control Board reserves the right to take such action as deamed
fit under Environment {Protection) Act, 1986 for violation of PWM Rules, 2016, as
ameanded, if 30y, by the concernad PWP for the period prior to grant of registration.

Type of plastic and recycled content for differant components of commaodity to'be
included in the tabel on the cominndity

The Unit shal| obtain all other statutory clearances/ permissions regarding Occupational
afety, Health & Fire safety and implement necessary measures Including Offsite/Onsite
Disaster Man}gement Measures as may be mandgated by the concerned Authorities
uncer the applicable extant Laws/Rules fRegiilations etc,

Member Secretary

208505 063
110548 +35:30

nbd
e
=]
Bater




= REGIONAL LABORATORY BULANDSAHAR
Sas UTTAR PRADESH POLLUTION CONTROL BOARD
"'ﬂﬁ* E-5, Jamuna Puram Colony, Bulandsahar

Ref MNo: 32843181/Bulandshahar 2025
1- Name of Industrly: BINDLAS DUPLEX LTD UNIT 2, 10.6th Km stone

Muzeffarnagar, MUZAT

3109

Date:18/07/2025
Bhopa Road

FARNAGAR.251001

2- Address of Industry: 10.6th Km stone , Bhopa Road , Muzaffamagar, MUZAFFARNAGAR 251001

3- Disiriet: Mozaffarnagar
4- Description about sampli

g point: Fimal Ohitlet discharge of E.T.P.

5- Type of Sample (Grab/Composiie/Integrated): Grab
6- Sample Collected By: Sandlhya Sharma Junior Engineer & Ravish Pratap Singh IR.F
T- Colour and Odour: Coloutless None

B- Quantity and Packing: 1.0

L PVC

9- Date of Sample Collcetiont 11/07/2025

1= Analyis Indented by: RO
11- Date of sample receipt in
12- Perind of Analysis: 12/07
13- ULR Number: TC961323
14- Sampling Plan/Ref. No.:

15~ Sampling Method Ref.: A

Muzea [TarNagar

Lab: 12/07/2025

2025-15/07/2025

0000398

U PPCB/RL/BSRAPRI/T 4.3/ 1a

PHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Callection & Preservation of Suwmplos

s. Parameter/Methgd Name Unit Results Standard Detection
| N. - Range
| nH, APHA 24th BEd. 45008: 2023 - 7.50 6.5-8.5 02-12
2 Suspended Solids , APJTA 24th Ed. il 22.0 =50.0mg/l 10-20000 mg/
2540 I Total Suspended Bolids dried at
103-105 °C 223
3 | Dissolved Solids, APHA [24th Ed. 2540 mg/! 1051.0 <1600.0mg/1 10- 50000 mg1
C Total Dissolved Solidé dried at 180
2023
4 Totzl Solids, APHA.12411 Ed 2540 B: mg/| 10730 - 10- 50000 mg1
223 | .

5 | BOD, APHA 24th Ed. 3|day 27 °C IS mg/l 12.0 <20.0mg/| 1.0 -50000 mg/l

3025 ( Part 44): 1993\ Bio 2023 < 4
6 | COD, APHA 24th Ed. §220 B Open mg/l 104.0 <150.0mg/1 5.0 -100000 mg/]

Reflux Method POZ3

Reference- (1) General Standards for

souree: www.cpehnic.inGeneriStandards pdf. Besides thess tandurds, refer EPA standards for specifie purpose

ischarge of environmental polfutants are os part-A Efffuent (Schedele-V1). The Eavironment (Prolection) Rules, | 956

Mot < | The meulis @ the Test Rigport nulete ondy 1§ e s isosd: 2, The repon shadl oot e eepriadueed-eaceps 10 full, wathont Use wiiten pemmesasion. of lilesatory. 5, The test cepest prrtame s the sample as

mecervesd i Lab.

Remark; NA

1a

UPPCB/RL/BSR/PR/7.8 |Issue No.: (1

Issue Date:03.06.2021

Page No.:Page 1 of 3

Amendment No.:01

Amendrﬁfﬂt Date.: 20052023

Approved by: TM

Is;med_l_)j: OM




Analysed by-

3110

[Sangecta Sangeeta{JREF)]

Authnr?:‘ﬁb}'

Nisha Fatima {JRI)

Regional Officer

UPPCB/RL/BSR/PR/T.8
.da

Amendment No.:01

Issue No.: 01

Issue Date:03.06.2021

Page No.:Page 2 of 3

:-imendment Date.:29.05.2023

Approved by: TM

Issued by: QM




|

FORM

3111

fSee rule 19 (1))
MANIFEST FOR HAZARDOUS AND OTHER WASTE

10778

To Be Forwarded By The Sender To The State Pollution Control

Copy 1 {White) Board After Signing All The Seven Copies.
| 1. | Sender's Name and Niailing Address ) s, 19°6Wm HiokaRoed
{including Phone No. and Z-mailj ; :
2. | Sender's Authorisatioh No. :
3. | Manifest Documenit No. :
4, | Transporter's Name gnd Address
(including Phone No. jand E-mail) :
i 5. | Type of Vehicle : J CrrotkiTanker/Special Vehicle)
6. | Transporier's Reggsimtiun No. : ;
7. | Vehicle Registration o, : LB R 2303
Receiver's Name and SHEETALA WASTE MANAGEMENT PROJECT
8. Mailing Address (including D-26 & 37, UPSIDG Industrial Area, Tehsil-Sikandrabad
Phone No. and E-mail) | | Disl Bulandshabr, Ullar Pradesh - 203205
oh. : 9643764441 | E-mall : swmp@&sheelalawaste com
g | Receiver's 134§ 3(1/PPCB/Bulandshahar (UPPCEROYHWAY BULAND SHATAR/Z020 | Dated s 68/01/2021
" | Authorisation Nox 40555 UPPCBButsadshabes{UPPCEROYCTO ot/ BULANDSHAHAR?ZE23 | Date : 20052023
10.) Waste Descriplion 1\ -
11.{ Total Quantity
No. of Containers : s
12.| Physical Form : w AEBldISemi-SalldiSludgg/QiTarrySlurry/Liuid)
. - L In tase of leakagefspillage, use washing sogp at the
13 Speclal il-!an.diang Insfructions and Additional ocibL o JGHGEE 7 aewkark &, Ak Ao duis B
Information : | propedy packed in spifiags proaf containers. Do rol throw
any material from vehicle
14} Sender’s Certificate I hereby declare that the contents of
the consignment are fully and
- accurately described asbove by
proper shipping name and are
categorised, packed, marked, and
led, and are in all respects in
proper conditions for transport by
road according io applicable national
government regulations.
Name and Stamp. Signaiure : Day Month Year
: e OIZ5
15.| Transporter Acknowledgement of Recje:at,qt/
Wastasretala Waste Marnjagement Preject ’
Namig, 21 S ot 19 QE”‘MEK% : 2 OM{};TQJ 5 5]
GSTIN:09ADSFET345L17 - 105 |
6. Receiver's certification for receipt f hazardous and other waste

Name and Stamp:

Signature :

Month Year
T

Bay
S ok

S. No. HW Hﬁﬁﬁ‘mfﬁ- 95
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Regn. Ne.
PR-DI-UTT - 1-Aa8CHZT

REGISTRATION

{Under Rule-1]

Ta,
bindlas duplux I
10.6 krn Bhopa Ao
Jatmujhiera, Muzaf
Uttar
Pradesh, Muzaffarn
Pradesh-251308

I3H-25

3112
Annexuve-56

Uttar Pradesh Pollution Control

Board

Building No TC-12V, Vikhuti Khand, Gomi Nagar,
Lucknew - 226 010, bitar Pradesh

Data:

03-01-2025 11:34 AM

CERTIFICATE FOR RECYCLING OR PROCESSING OF PLASTIC WASTE

813) of the Plastic Waste Management Rules, 2016, as amended)

mited ,
ad, Village
farnagar,

agar, Uttar

- With refercnge to the application dated 26-12-2024 regarding registeation as a

Recyclers/Coqprocessors/, your application has been processed and found in ordear, Naw,
therefore, Uttar Pradesh Pollution Control Board is pieased to grant the

registration in favour of bindlas duplux limited, vide registered address 10.6 km

Bhopa Read, Village jatmujhera, Muzaffarnagar, Uttar Pradesh,
Muzaffarnagar, Uttar Pradesh -251308 for processing of plastic waste, as per
details grven below:
Pracessing Coda E3 | Quartity (TPA)
Cat- ! 6570.0000
: Cat-i 492750000
P E it
Teaing Gapacity Cai il B541.0000
. Cat-iv 1314.0000
: . Product Quantity {TPA)
f t
i b Power [E3] 35040.0000

. This certificat

& of registration shall be valid for a period of One Year from the date of

issue of the latter unlass raveked, suspended or cancellad,

The unit shafl

process the plastic waste (Quantity & Type) as per the Process Flow

Diagram {Section 8) and using the plant machinery as per the details given at (Secticn

11k

« The gquantity &F plastic waste processed in the unit shall be as per details given in

Clause 1.0 above, The amount of plastic packaging waste recycled processed by the

PWP shall not

be maore than installed capacity of the enterprise

Recycling of plastic waste shall conferm to the indian Standard: IS 14534: 1998 titled

©:

ZCIEE'I'.H
* 5 aeag aban

Signad
By Sanjuay
Kumar Singh



